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1585
LOK SABHA

Thursday, 23rd May, 1957

The Lok Sabha met at Eleven of the
Clock

[Mr. SPEAKER in the Chair.]
_ORAL_ANSWERS TO QUESTIONS

Doubling of Samastipur-Darbhanga
oy Line :
%581, Shri Shree Narayan Das: Will
~the Minister of Railways be pleased

to state:

(a) whether the question of doubl-
ing the Samastipur-Darbhanga line of
North Eastern Railway has been final-
1y considered and decision taken; and

(b) if so, the
taken?

:a»@heifneputy Minister
(Shri Shahnawaz Khan): (a) and (b).
This scheme is linked with the alter-
nate proposal for a new line from
Muzzafarpur to Darbhanga the  sur-
veys on which are nearing completion.

nature of decision

Shri Shree Narayan Das: May I
know by what time the surveys arc
likely to be completed and whether
any estimate has been made of the av.
penditura in both thess zchenies?

Shri Shabmawaz ¥ han: We are
awaiting the rogult af the Uuryeys,
We hope to have the surveys in our
hands in the courge of two or thraa
montha.

~ Shri L. N. Mishra: During the lact
Pﬂrligm@nt, wa wears agglired that the
doubling of the Samastipur=Darbhan-
~ga line will be avelusiva sf the line
batwaen Muzzafarpur and Darbhanga.
May I know why they are interlinkad
now?

~ Shri Shannawas Khau: The main
ideq is t¢ rclease the pressure on tha

of Railways
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Samastipur-Darbhanga line. That
was the justification for doubling it.
But we find that by opening a line
between Muzzafarpur and Darbhanga,
we will be releasing the pressure on
that as well as opening up a new
area. That is why we have given
consideration to- this.

Shri L. N. Mishra: May I take it
that instead of doubling the line bet-
ween Samastipur and Darbhanga we
will have a #irect connection between
Muzzafarpur and Darbhanga? /

Shri Shahnawaz Khan: Yes, that is
the idea.

Pandit D. N, Tiwary: May 1 know

“whether this is the only to be survey-

ed in North Bihar, or is it that some
other line is to be surveyed, as for -
example, between Sidholi and Chakia?

Shri Shahnawaz Khan: That is a
separate question.

Ex-State Railway Officers

*282. Shri H. C. Mathur: Will the
Minister of Railways be pleased to
state whether the decision of Gov-
ernment in respect of the integration
of ex-Ltate Railway Officers have
been fully implemented?

The Deputy Minista of Railways
(8bri  Shabnawaz EKhan): Governs

ment have issued orders and theea ara
under implamentatisn by the Rail-

WaYys

Shei H. O, Mathus: My question is:
at whal stage of implementation thaee
orders aret The ordere wovs issysd

mére than a year back.

Shri ShakBawaz Khan; T’lty are in
different stages for direrent eatags-
rieg of officore sn diffarant r&ilways,

Shri I €. Mathur:
whether the hon.
that thers are a

May T know
Minista® is asvare
number of oMeery
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who, even according to this' belated
decision, should be in the senior scale
but are working not as class I but as
class II officers?

Shrl Shahnawaz Khan: A formula
was agreed upon and a directive has
been issued by the Railway Board to
the various railways, and the railways
are implementing the orders. There
are abowt 180 officers concerned, and
1 do not have particulars of every
single officer.

Shri M. C. Mathur: I am not asking
any particulars about individual offi-
cers. 1 am asking about a class of
officers who, according to this belated
decision, should have been in the
senior scale. But they are not even in
class 1 scale. They are working as
class Il officers in spite of the fact
that more than a year has elapsed
since the issue of orders.

Shri Shahnawaz Khan: If there is
any particular case the hon. Member
has in view, I shall be very glad to
look into it.

Shri H. C. Mathur: It is not a
question of a particular case. 1 am
referring to a class of officers who
should have been in the senior scale
but are working as class II officers.
He is not replying to that.

Shri N. Keshava: May I know if it is
a fact that this formula has not been
implemented in respect of the ex-
Mysore State Railway officers? If it
has not been implemented, what are
the reasons therefor?

Shri Shahnawaz Khan: As far as
we are aware, it is being implemented
by all railways.

Shri Dasappa: May I know whether
it is not a fact that on the ground
that under the formula about 16-1|3
were reserved for promotion for ex-
State Railway officers, they are being
denied ordinary promeotion and are
not being called for interview?

Shri Shahnawaz Khan: I do not
think that is the position. A ~uota
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of 16-2/3 has been reserved for promo-
tion from class II to class 1. That is
being implemented. I do not think
they are being denied that promotion.

S8hri Dasappa: They are being
denied their share in the general pro-
motion on the ground that this much
is reserved for them. I am asking
the hon. Minister to let me know
whether that is not a fact.

Shri Shahnawar Xhan: As I said,
as far as I am aware, that is not the
case.

Shri H. C. Mathur: May I know if
the hon. Minister is aware that the
Railway Board had in their hands
more than a year and a half back a
statement regarding each individual
officer as to what his position would
be according to this new decision, and
that that in spite of it, nothing has
been done?

Shri Shahnawaz Khan: I deny the
allegation that nothing has been done.
In fact, quite a lot has been done.
Something might be left to be done,
but it will also be done.

Shri Hem Barua: May I know what
is the principle adopted by Govern-
ment in assuring the seniority of these
officers to them? Officers of the State
Railway Dibru-Sadia-Rye were integ-
rated into the new railways. What
was the principle of seniority adopted
in the case of these officers?

) Mr. Speaker: The question is, after
integration why these people were as-
sured of seniority, Is it?

Shri Hem Barua: Often people who
are senior in the State Railways come
in and when they get merged in the
new service or scales of pay, some
principles of seniority are followed
and often they are put lower com-
pared to the other officers existing ir
those cadres from before.

Shri Shahnawaz Khan: A principl
was agreed upon which was as fol
lows. According to the decision take:
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by the Government of India, people

who were working substantially in

“ posts connected with federal subjects

' in States and performing those duties
. were to be taken over by the Centre
} in appropriate grades and on terms

‘\ " not less advantageous than their ser-
I vices in the States. That is the prin-
| ciple.

é: Technical Personnel Report

| *283. Shri L. N. Miskra: Will the
W~ Minister of Irrigation and Power be

‘ 2 pleased to state:
(a) whether the sub-Committee of
v the Co-ordination Board of Ministers
to which the question of technical
personnel was referred some time

H’ back has submitted its report; and

(b) if so, its main recommendations?

The Minister of Irrigation and

Power (Shri 8. K. Patil): (a) and (b),

" The report of the sub-Committee has

¥ been circulated to the Members of

& the Co-ordination Board of Ministers

-- %= which  will consider it at its next
~ meeting.

Shri L. N. Mishrg: May I know
whether any special decision has been
taken as regards the creation of a pool
of engineers and an All India cadre

. of Engineers?

Shri S. K. Patil: That has been one
= of the recommendations. But the
%&d@cision will be taken only when the

.Board meets and it is referred to the
f\ Ministry back again.

')'y Shri L. N. Mishra: May I know

“". whether Government have tried to
assess their requirements of technical
personnel during the Second Five
Year Plan; and how does it compare
with our present strength?

" Shri S. K. Patil: That was one of

%Y the terms of reference when the Board
was appointed and the sub-committee
was appointed. They have gone
thoroughly into it and when the
Board meets, thé¢ recommendations
will be considered. That will be one
of the items.

23 MAY 1957
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Displaced T. B. Patients

#284, Shri D. C. Sharma: Will the
Minister of Health be pleased to state:

(a) the amount sanctioned as assist-
ance to displaced T. B. patients from
West Pakistan during 1956-57;

(b) how many patients received
regular hospital treatment;

(¢) how many could not be accom-
modated in hospitals for want of
seats; y

(d) the number of displaced T.B.
patients from West Pakistan who died
during the period; and .

(e) whether any T. B. hospital is
proposed to be opened entirely for dis-
placed persons in the near future?

The Minister of Health (Shri
Karmarkar): () A sum of
Rs. 8,49,917 was sanctioned by Cen-
tral Government to State Govern-
ments and other ‘institutions for the
reservation of beds in the various T.B.
Hospitals/Sanatorium for the free
treatment of displaced T.B. patients
from West Pakistan and for the sup-
ply of free medicines as well as grant
of cash assistance in deserving cases.

(b) to (e). The required informa-
tion is being collected and will, when
available, be placed on the Table of
Lok Sabha.

Sir, as a matter of fact, we have
received information only from the
Bombay Government, the U.P. Gov-
ernment, Delhi and Madhya Pradesh
Governments also from Punjab. If
my hon. friend wants any information
about these States, I am prepared to
supply.

Shri D. C. Sharma: May I know
how many T.B. patients applied for
assistance and how many of them
were accommodated?

Shri Karmarkar: From Bombay,
the number which received treatment
is 866; every deserying patient was
admitted. Regarding U.P, on both
these items information is not avail-
able. Delhi—not available; and Pun-
jab, the total number of patients who
received treatment is 288 and the total
number who could not be accommo-
dated is about 500.
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ghri 8, C. Samanta: Part (e) has
not been answered.

Shri Karmarkar: (b) to (e): Infor-
mation is being collected.

wrey stwa oW : fTeTEE o
Fa Mo & TOT wEaaray
zifa 217 § #a1 396 TRy A Ty
% forw #v§ § qar fear amar 24

o wwewT - ot gt féfafadam
fafry & fad fag #18 e By
war §

Shri Sambandam: May I know
whether this T.B. question can be
taken on an All India basis and open
a research Institute to find out the
ways and means to cure the disease as
it is prevalent all over the country on

a very large scale causing the death
of many people?

Shri Karmarkar: It is a very good
question but I would like to have
notice for replying that.

Shbrimati Parvathi Krishnan: May I
know whether the assistance referred
to is only the question of making pro-
vision for the patients being given
hospitalisation or is there any alloca-
tion enabling those who do not have
any means to go from one place to
another? For instance, suppose a bed is
in Bombay and they have to move it to
some eother city I want to know whe-
ther there is any allocation for such
assistance also.

Shri Karmarkar:
so.

Yes, Sir; I think

Supply of Power from D.V.C.
to Calcutta

2085, Shri Sadhnn Gupta:
Shri H. N. Mukerjee:

Will the Minister of krrigation and
Power be pleased to state:

(a) whether electric-power from
Damodar Valley Corporation is being

23 MAY 1957

Oral Answers 1502

made available for Calcutta from the
18th April, 1987.

(b) if so, the amount of such power
that will be available for Calcutts;

(c) the agency through which such
power will be distributed to comsu-
mers in Calcutta;

(d) the price to be paid by sucn
agency to the Damodar Valley Cor.
poration for such power; and

t(é) the price to be charged from
the consumers in Calcutta for such
power?

The Minister of Irrigation and
Power (Shri 8. K, Patil): (a) Yes,
Sir. Power supply to Calcutta actual-
ly commenced from the 22nd Apri),
1957.

(b) Power will be supplied upto a
maximum of 45,000 KVA during the
year 1957

(c) The Calcutta Electric
Company Ltd.

(d) The D.V.C's tariff for power
supplied to the Calcutta Electric Sup-
ply Corporation is as follows:

Demand Charge

First 20,000 KVA per month Rs.
9/8 per KVA.

Next 20,600 KVA per month Rs.
8112 per KVA.

Supply

Excess over 40,000 KVA per month
Rs. 7/14 per KVA.

PLUS
Energy Charge

All energy....0.2 As per XKWH.
subject to coal cost adjustment.

(e) Information is being collected
from the Government of West Bengal
and will be laid on the Table of Lok
Sabha.

Shri Sadhan Gupta: May I know
whether the Government will see to it
that the power which is taken from
the Damodar Valley Corporation will
not be sold to consumers in Calcutta
at high prefit?
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Shri 8. K. Patll: It is a suggestion
tor action; we shall bear it in mind.

Shri Sadhan Gupta: May I know
whether the Central Government has
any hand in regulating the price that
will be charged to the consumers
after it is taken from the Damodar
Valley Corporation?

Shri S. K. Patil: Yes, Sir; these
sharges are governe) by the Electri-
city Act, and they cannot make more
than per cent pa

Shri H. N. Mukerjee: May 1 know,
#Sir, why Government can't supply
Calcutta from D,V.C. from its own
sub-station rather than through the
Calcutta Electric Supply Corporation
and thereby save the middleman’s
profit?

Shri S. K. Patil: For that I will

require notice.

Shri H. N. Mukerjee: In view of the
Minister having told us two days ago
that the provision of electrification
in rural areas is very meesgre, will he
please tell us what provision is being
made by the D.V.C. for provision of
electricity to the rural areas in Bihar
and West Bengal, as well as for ancil-
lary industries essential to such pro-
vision?

Shri S. K. Patil: The D.V.C. supplies
in bulk to the State, then it is for the
State to make arrangements for the
ryral supply. We have got a pro-
gramme for the next five or six years
under which they will get quite a lot
of electrivity. But, as to the needs of
the rural areas they are more the
concern of the State Government.

Shri A. C. Guha: May I know if
any attempt has been made to see
that the D.V.C. electricity is distri-
buted through the State Electricity
Board rather than through some com-
mercial firm?

The Deputy Minister of Irrigation
and Power (Shri Hathi): In Bengal
the State Electricity Board is being
formed, and it will be the concern of

40 DMAY i

uUral Answ.. 1594

the Board to regulate the powex"
supply.

Shri Palaniandi: Sir, the distribue
tor who purchases current from the
Government is selling it to the con-
sumer at a high price whereby he
mints money. May I know why the
Government can’t take the initiative
and distribute the current themsel-
ves?

Mr. Speaker: He  has
answered that point.

Shrl 8. K, Patil: I have already
answered that. The distributors can-
not make more than a particular
percentage of profit. If in any case
more profit is made that may be
brought to our notice.

Shri A. C. Guha: The hon. Deputy
Minister has said that ‘the Bengal
State Electricity Board is being form-
ed. Would he please enquire if the
State Electricity Board has already
been in existence for at least more
than a year?

Shri Hathi: So far as the plan for
rural electrification and the taking
over of companies is concerned, that
is yet in the processing stage.

R O atel T
Reg WY gy fug w7 ww awr

w7 ag aqd  # w9l Wi P

fadqii & 7r§ tq & wore ACwA F

T A fae mr oA @ AT §

AT F fag avwT wea § S99

SERT & A R W A qrwAr

Tar @ & !

The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas):
The Government of India  have
sanctioned a Coordinated Sea-Island
Cotton Scheme in the States of
Kerala, Mysore and Asam for a
period of five years beginning from

May 1957, at cost of Rs. 6 lakhs. The
objects of the scheme are:

already

(1) To survey areas suitable for cul-
tivation of Sea Island cotton in
the three States;
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(2) To cultivate Sea-Island variety
“Andrews” in an area of 3 lakh
acres to produce about 2-25 lakh
bales of staple cotton;

(3) To improve the fibre strength and
ginning percentage of “Andrews”
by selection and make the cotton
more remunerative and suitable
for spinning 80’s counts;

(4) To conduct agronomic research
to improve the yield and quality
of *“Andrews” in all the three
States;

(5) To arrange for ginning and
marketing of the produce.

Shri Raghunath Singh: What is the
amount in rupees does the foreign cot-
ton that we are importing now come
to? What is the value?

Shri A. M. Thomas: We expect, by
these schemes, to get bales of cotton
worth about Rs. 30-38 crores so that
we will be gaining foreign exchange
to that extent.

Shri Subbiah Ambalam: May 1
know if there is any provision in this
scheme to grant subsidy or grants to
grow long stdple cotton in India?

Shri A. M. Thomas: According to
this scheme, what is undertaken is, to
survey areas suitable for cultivation
of Sea Island cotton, to improve the
fibre strength and ginning percentage
of “Andrews”, to conduct agronomic
research to improve the yield, etc.
There is no specific scheme to give
subsidy.

The Minister of Food and Agricul-
’tum (Shri A. P, Jain): In fact, there
is hardly any need for subsidy,
because this variety of cotton will
give a profit of about Rs. 400 to
Rs. 500 per acre to the farmer.

Shri Mohamed Imam: How many
acres of long staple cotton are tnere
in the State of Mysore?

Shri A. M. Thomas: 1,18,000 acres,

&> MAL 1L U, » ATe. .» 5,0

Shri V. P. Nayar: I find from the
Agricultural Situation in India that
the estimates for cotton a&re not made
by Government but by firms like Val-
kart and Rally Brothers. I want to
know whether the Government have
any machinery to determine the exact
requirements of long staple cotton and
also other varieties of cotton.

Shri A, M. Thomas: We have in-
formations regarding the requirements
of long-staple cotton in our country.

Sardar Igbal Singh: May I know
whether any subsidy or grant has
been given to the Punjab Govern-
ment for research in cotton especially
of more than 1” length?

Shri A. M. Thomas: The main ques-
tion relates to Sea Island cotton. My
friend’s question does not relate to it.

Shri Narayanankutity Menon: May
I know what amount has been allo-
cated to the State of Kerala for the
experimentation, out of the total
amount allotted to the State of Kerala
for the experimentation, out of the
total amount allotted for this purpose,
and what is the machinery to utilise
this amount for the experimentation?

Shri A. M. Thomas: Now, a sum of
Rs. 1,24,000 has been allocated to be
spent in 1957-58 in these three States,
and the major portion of the amount
will be spent in Kerala.

Kotah-Ajmer Rail Link

Pandit M. B. Bhargava:
*2387. *Shrl H. C, Sharma:
{ Shri Onkar Lal:

Will the Minister of Railways be
pleased to refer to the reply given to
Starred Question No. 1087 on the 21st
December, 1955 and state:

(a) whether the Traffic and Engi-
neering Survey Reports in respect to
Kotah-Ajmer Rail link have been re-
ceived and considered by the Rallway
Board;
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(b) 'i.f so0, whether the proposal has
been included in the Second Five Year
Plan of the Railways;

(c) if so, when the same is likely
to be taken in hand;

(d) if not, when the Ajmer-Kotah
Rail link is likely to be taken in hand,
completed and declared open for tra-
ffic; and

(e) the priority allotted to this new
line?

The Deputy Minister of Railways:
(Shri Shahnawaz Khan): (a) Engi-
neering Survey report has since been
received. The trafic survey report is
expected shortly. -

(b) Owing to limited availability of
resources this line has not been in-
cluded in the Second Five Year Plan
Period.

(¢) to (e). Do not arise.

Pandit M. B. Bhargava: May [ know
if it is the policy of the Government
to give priority to under-developed
areas?

Shri Shahnawaz Khan: We have
every sympathy with the under-deve-
loped areas, but our difficulty is the
one of shortage of funds.

Pandit M. B. Bhargava: What is the
total mileage of this line and how
many miles have been surveyed, both
broad gauge and metre gauge?

Shri Shahnawaz Khan: It was sur-
veyed both for metre gauge and broad
gauge. The length was 125.8 miles.

Shri Kasliwal: 1 have been in Raja-~
sthan for the past ten years. The only
rail link that has been constructed in
Rajasthan is the Churu-Fatehpur line
and after that, the present one is the
Ajmer-Kotah link.

Mr. Speaker: Are you arguing out
this point? What is the question?

Shri Kasliwal: The question is
whether the Government will give an
assurance to us that after the Churu-
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Fatehpur lnk, the Kotah-Ajmer link
will be the first to be taken up in
Rajasthan?

Mr. Speaker: Nobody can ask for an
assurance in the Question Hour.

Golden Rock Workshop
Canteen Committee

*288. Shri Tangamani: Will the
Minister of Railways be pleased to
state:

(a) whether it is a fact that five
members are nominated to the Work-
shon Canteen Committee in Golden
Rock Southern Railway when the
strength of the elected members are
only five; *

(b) whether it is the policy of the
Administration to nominate equal
number to such Committees;

(c) whether it is also a fact that
one of the above nominated members
is not cmployed in the workshop; and

(d) if so, the reasons for an out-
sider to be included in the Committee?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) Yes,
Sir.

(b) In cantecns coming under the
scope of the Factories Act, 1948, the
administration is bound by the rules
framed by State Governments under
the Act.

{¢) and (d). One of the nominated
members is employed in the Work-
shop Accounts Branch and represents
the Accounts Staff of the Time-Office.
He is not an outsider.

Shri Tangamani: May 1 know if the
Railway Board has issued circulars
that for these canteens, only 2 mem-
bers are to be nominated and if so,
why 5§ members were nominated in
this particular case? Further, may I
know whether an equal number of
members were nominated at any time
before this?

Shri Shahnawaz Khan: As I have
just now said, we are bound by the
rules framed by the State Govern-
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ments, According to the rules framed
by the Madras Government, the num-
ber of nominated persons was to be
equal to the number of elected persons
and we are acting in accordance with
those rules.

Shri Tangamani: May I know if the
rules are of a mandatory nature? The
rules merely say that you can have as
many nominated members as there are
elected members; but it is not of a
mandatory character. There is an-
other point.

Mr. Speaker: Only one point at a
time.

Shri Tangamani: There are 4 or 5
points on this question.

Mr. Speaker: The hon. Member is
arguing out a particular point that the
nominated members ougnt not to be
equal to the elected members; he says
the rule is only optiona® and not
mandatory. All right; he will make
a representation.

Foot-over Bridge at Sonepur
Station

*290. Pandit D. N. Tiwary: Will the
Minister of Railways be pleased to
refer to the reply given to Starred
Question No. 1821 on the 6th Septem-
ber, 1956; and state:

(a) whether the construction of
foot-over bridge at Sonepur Railway
Station has been undertaken; and

(b) if so, the ;5rogress of work so
far?

The Deputy Minister of Railways
(8hri Shahnawaz Khan): (a) Yes, Sir.

(b) About 5% of fthec work has so
far been completed.

Pandit D. N. Tiwary: May I know
‘what work has been done in that §
per cent, because, 4s I know, there is
no trace of any work being done
there? ’

Shri Shahnawar Khan: I am fully
aware of the fact that I have been
promising the hon. Member that the
foot-over bridge would be ready very
soon. 1In spite of that, we have not
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been able to provide the foot-over
bridge. I am very sorry for that, but
this time I can tell him that in July,
1957 he can have his bridge.

Water Supply to Bangalere
City

*291, Shri Keshava: Will the Minis-
ter of Health be pleased to state:

(a) whether the Mysore Govern-
ment have submitted a scheme for
the improvement of Water Supply to
the city of Bangalore;

(b) if so, whether that scheme has
been considered and any financial
assistance is being offered in that
regard?

The M nister of Health (Shri Kar-
markar): (a) Yes.

(b) The scheme is under examina-
tion of the Public Health Enginee™ng
Organisation of the Government of
India and the question of granting
loan for the scheme will be consi-
dered after the scheme is approved.
Rs. 100 lakhs has, however, been ear-
marked for this scheme during the
Second Plan period.

Shri Keshava: May I know how
much of this amount is given by
way of loan and how much by way
of grant and under what terms? '~

Shri Karmarkar: It is a loan on the
usual terms.

Shri Keshava: May 1 know if this
scheme contemplates the installation
of additional pumps and duplicating
mainlines to the present reservoir or
if it contemplates the tapping of
watler in other rivers?

Shri Karmarkar: I have not got the
information ready with me. Perhaps
the hon. Member has; he can supply
it to me,

Shri Thimmaiah: In view of the fact
that certain governmental industries
are located in Bangalore, is it not the
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moral duty of the Government to
give some money in the form of a
grant?

Shri Karmarkar: No, Sir; the Plan-
ning Commission and we considered
the whole matter, We decided that
so far as the urban schemes are con-
cerned, it should be a loan and so
far as the rural schemes are con-
cerned, it should be a grant.

Shri Dasappa: In view of the fact
that the Government of India have
got a number of concerns, apart from
the military areas and the demand
for water-supply has gone up. be-
cause of that, should not the Govern-
ment of India come to the rescue of
that State?

Shri Xarmarkar: It is not a ques-
tion of rescue; it eomes in our general
policy. It is not relevant as to whe-
ther our employees are there; even if
there are none, we are bound to
assist the urban schemes so far as it
lies in our power. It is ‘under that
scheme that we propose to extend the
assistance of Rs. 100 lakhs loan to the
Bangalore Corporation,

Iunstitute of Neurology in India

*292, Shri §. C. Samanta: Will the
Minister of Health be pleased to
state:

(a) whether any Neuro-Surgeon of
International fame had recently come
to India; and

(b) if so, whether he tendered any
advice in the matter of establishing
an Institute of Neurology in India?

The Minister of Health (Shri Kar-
markar): (a) Yes.

(b) No such advice was tendered.

Shri S. C. Samanta: May I know the
name of that international neurolo-
gist?

Shri Karmarkar: His nhame was Dr.

Wilder Penfield, MD., D.Sc,, FRCS,
FRS.
Shri S, C. Samanta: May I know

whether there are departments of
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Neurology in any of the institutions in
India? If so, which are the ones
visited by him?

Shri Karmarkar: He visited Mafraa,
Vellore, Delhi and Calcutta. He had a
general talk about relevant matters
wwith the officers of our Ministry. But
as I said he did not tender any specific
advice regarding the establishment of
an Institute of Neurology.

Shri Nanjappan: Will Government
consider the possibility of giving some
help to the Christian Mission Hospital
at Vellore and the General Hospital at
Madras, in view of the fact that they
have a Neurological section?

Shri Karmarkar: The Vellore Hos-
pital} has been receiving our attention
by way of aid and if there 1is any
particular proposal put forth by that
institution we shall consider it on its
merits.

Shri B. S. Murthy: May we know
the purpose of his visit?

Shri Karmarkar: He was part of the
Canadian Mission Medical Team under
the Colombo Plan. The other Memb-
ers of the team were Dr. Richard and
Dr. J. C. McCreary who toured
round the country. They had had full
discussions with our Ministry.

Shri C. K. Bhattacharya: May I
know what is the percentage of popu-
lation of India suffering from neuro-
logical troubles?

Mr. Speaker: Has the hon. Minister
statistics?

Shri Karmarkar: I have not.

Shri V. P. Nayar: May 1 know
whether any medical institutions in
India provide opportunities for post-
graduate studies in neurology and
neuro surgery?

Shri Karmarkar: Facilities for
training in neurology wup to post-
graduate level are available at Vel-
lore and are proposed to be deve-
loped at the All-India Institute of
Medical Sciences in Delhi and also at
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Bangalore. There is also a proposal
to open an institution at Bombay; but
it has not come into fruition yet.
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Shri B. 8. Murthy: We would like
to have the answer in English as

well,

Mr. Speaker: He may read the Eng-
lish version as well.

Dr. P. S. Deshmukh: (a) Yes.

(b) The scheme was tried by the
Madras Government as an experi-
mental measure. As the scheme
proved a success, the State Govern-
ment have decided to continue it.
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The Indian Council of Agricultural
Research has now brought this to the
notice of the other State Govern-
ments, Their reaction to the sugges-
tion is awaited.

i e foew: & e s
£ o su1 goeTe & GET o #7E Ry
fear & fr o farerreff svfirefier fpameY
& o 5T el s oy w6
& fog g 47 gk are amo eed
At i arhe Frenfadt se sl w5
W whseat W wwed § 9 A
sy g &% ?

WMo Ho mo Fomyw :  Fraviam
%mmﬂ‘m‘mmmweﬁm
FET § 1 AQT W1 SAwr wERw
& Y A § I w0 § 9T Frerhy
grfaer g€ & oix 39F 1 faama firdy
ag # T ag wrs afew ami ofr 3
™ é:wm7mém7W-
fodt & fod  wrwam wgwa w1 &

ot frfe f 0 AR W oET
qAA WA A S & I T8y faar
g9 wer 91 5 =< faarfysy & g
g% MHax o Fewl F w0 q@b§
ar 7 qvg A9 F oy T+ 9% frem
¥ N g AR sfzArar ¥ queard
Y, & g &1 gy | et awrA
g ogawm

W aqr v SN (S Wo o
oA ) : fararfodt # gear o gyt
AT HEg a1 DT T AT, o e
*r gy w1 yATW }, § AF T wgwy
g i AR AT gm0 qg N
I AW F N % [EgE e
o< 37wy A& a1 qwm SheT wrc
Meae W g9 § org Wl AF vl
ar s~y fy g 7



160§ Oral Answers

Shri Ranga: May we have a few
move details in regard to the number
of years during whiich these peaple are
0ing to be on the firms? After what
period are they expected to submit a
report? 1s any notice taken of thegr
experience while they continue their
study in the colleges?

Dr. P. S. Deshmukh: The whole thing
is not so complicated as hon. Members
are thinking it to be. This was a
simple suggestion I made to the Minis-
ters of Agriculture p States, that
opporiunities may be given to
students to go to villages and stay
there and see the practical things
done by the farmers. This is work-
ing very well. They come into cont-
act with the practical farmer and
derive certain benefit. It has been
tried only since 1955. There are no
rules about it. It has to be decided
by the students or one or two pro-
fessors who will accompany them to
the village which will act as the
‘host village’. 1t is done mutually be-
tween the village and the college, and
since the experience has been good it
is likely that the States may take it
up.

Shrimati Ila Palchoudhuri: May 1
know what are considered to be the
progressive farms, what kind of
equipment they have and what is it
that the students are golng to learn
there?

Dr. P. S. Deshmukh: I do not think
this is a matter which ] should define,
1 think everybody knows that a
progressive farmer is one who utilises
the new methods of agriculture and
derives the largest possible crop and
tills his fields well,

Shri Thirumal Rao: Will the hon.
Minister kindly enlighten the House
as regards the experience of his De-
partment, whether these students
stayed with the practical farmers with
any avidity or they evaded it?

Dr. P. 8. Deshmukh: Nowadays
there is a tendency for young people
to take to farming even after their
education. i
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Shri V. P. Nayar: The hon. Minister
stated in his reply that the scheme
has been tried with success in Madras.
I want to know how a progressive
farmer has been distinguished from a
reactionary farmer.

D.V.C.

+
(Shri H. N. Mukerjee:
< Shri Sadban Gupta:
Shri A. C. Guha:
| Shri H. C. Mathur:

Will the Minister of Irrigation and
Power be pleased to state:

€294,

(a) whether his attention has been
drawn to allegations regarding finan-
cial and other irregularities in the
Damodar Valley Corporation publish-
ed glong with photostatic copies of
ledger entries and cheques etc. in
‘Yugantar’ a Bengali daily of Calcutta
in March and April;

(b) whether any investigation has
been made into the allegations; and

(e) if so, with what result?

The Minister of Irrigation and
Power (Shri 8. K. Patil): (a) Yes, Sir,

(b) Yes, Sir, The Government have
looked into the allegations,

(c) On the facts before them, the
Government feel that the allegations
are lacking in substance.

Shri H. N. Mukerjee: Has the
Minister’s attention been drawn to
the fact that a certain overdrawn
amount was reimbursed by cheque
only after the irregularity was re-
ported in the Press, and also to
allegations made in the same Cal-
cutta daily and elsewhere fhat un-
usable boats were purchased from
Patiala in the teeth of opposition
from the Financial Adviser, and that
tenders were not invited an® the
usual procedure was disregarded?

Shri 8. K Patll: Our attention has
been drawn to all these allegations
and we have locked into them. I
won't detail them here, it will take a
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long tunz But if the hon. Member
asks any particular question with res-
pect to any allegation, I would tell
him.

Mr. Speaker: Regarding some leaky
boats he asked.

Shri S. K. Patil: On the question of
boats the allegation is that twelve
boats At a cost of Rs. 74,000 were
purchased from the Maharajah of
Patiala in spite of repeated objections
from the Financial Adviser and that
the purchase was made without fol-
lowing the normal procedure of ad-
vertising. If that is the question, the
answer to that is that the assumption
that twelve boats were bought is
itself wrong; we have bought thirty-
five boats. They were bought at an
average cost of Rs. 2,000, and the
price was not only economical but
very attractive. And I think the
officer has done well in buying them.

Shri H. N. Mukerjee: Is it a fact, as
reported in a Calcutta daily yester-
day, that the Minister is going him-
self to D.V.C. to look into the matter
and, if 80, will he personally examine
the specific allegation in that daily,
referred to in my question, that the
Chairman of the D.V.C. has paid in
by cheque in early April a sum of
Rs. 1,000 to eover up further irregu-
larities likely to be discovered? It is
in the paper, I can g}ve it to you.

Shri S, K. Patll: So far as my
going to Calcutta is concerned, it is
not precisely for this work. I go and
visit all the projects, and in that
itinerary surely the D.V.C. will come.
But so far as the news to which re-
ference is made is concerned, of late
I read more about it in the news-
papers than otherwise, and therefore
everything that appears in the news-
papers should not be taken as gospel
truth. But so far as my enquiry into
it is concerned, surely T carry an
open mind and when I go there I
t4";111 certainly look into these mat-

8.
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Mr. Speakor: May I suggest to hon.
Members here that this is not the
only place where information can be
obtained? With respact to such small
items, as a thousand rupees and SO
on, as soon as any hon. Member re-
ceives any information or finds some-
thing reported in the Press, he cén
write to the Minigster. NMany things
may be cleared up. If still they are
not satisfled, they shall certainly come
to the House. It is not as if the
jurisdiction of the House iz not there.
The Supreme Court has jurisdiction
over every case. But, it comes up at
a particular stage. That would be
more easy and it will spare the time
of the House.

Shri Sadhan Gupta: May I know
whether, when the investigation into
the affair was pending and the Chaijr-
man was obviously involved in the
investigation, the Chairman himself
visited Delhi and got an extension of
his term?

Mr. Speaker: How does this arise
out 8f the question?

Shri Sadhan Gupta: Irregularity of
the investigation.

Shri 8, K. Patll, I do not think he
comes to Delhi merely for this pur-
pose. The Chairman has sometimes
to visit Dethi for this project.

Mr. Speaker: The question does not
arise.

Shri L. N. Mishra: May I know
whether the Government tried to find
out how such secret documents of the
D.V.C. leaked out to the press? Is it
true that of late, the D.V.C. adminis-
tration has been subjected to all sorts
of indiscipline, cliques and undesir-
able activities of a section of the
staff themselves. If so will the Minis-
ter try to go into the matter and bring
to book those offenders?

Shri 8. K. Patll: I have taken
serious notice of this because it Is a
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bed practice and no administration
can go on with that. We have taken
serious note of that. We are looking
into that as to how this leakage took
place,

Shri C. XK. Bhattacharya: May 1
know whether the attention of the
Minister has been drawn to further
such allegations made in the Ananda
Bazar Patrika  of Calcutta, parti-
cularly the one about the missing of
diamond bits worth Rs. 2 lakhs?

Shri S. K. Patii: I get all these
newspaper cuttings. So far as dia-
mond things are concerned, they are
not in this particular question.

Air-Port at Trivandrum
Mr. Speaker: Next guestion,
Some Hon. Members. rose.

Mr. Speaker: Hon. Members will
specialise in  particular subjects.
Every hon. Member need not rise on
particular questions. Next question.
Shri Kumaran.

Shrimati Ila Palchoudhuri: Question
No. 315 is of the same nature. Can it
be taken also?

Shri H. C. Mathur: At least those
hon. Members who have given notice
or the question should be permitted to
ask guestions.

Mr. Speaker: 1 am trying to do so as
far as possible.

The Minister of State in the Minis-
try of Transport and Communications
(Shri Humayun Kabir): Am I to
answer these two questions together?

Mr. Speaker: If that is not incon-
venient

*295. Shri Kumaran: Will the Minis-
ter of Transport and Communications
be pleased to state:

(a) the schemes contemplated under
the Second Five Year Plan for the
development of the airport at Tri-
vandrum; and

(b) the steps that have been taken
to implement them?
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Shri Humaynn Kabir: A statement
giving the requisite information is
laid on the Table of Lok Sabha. [See
Appendix 1I, annexure No. 31].

Civil Aerodrome at Tulihal and
Kiccha

*315. Shrimati Iia  Palchoudhuri:
Will the Minister of Transport and
Communications be pleased to state
the progress made in regard to the
construction of one Civil Aerodrome
at Tulihal in Manipur (Assam) and
at Kiccha near Haldwani (District
Naini Tal—Uttar Pradesh)?

The Minister of State in the Minis-
try of Tramsport and Communications
(Shri Humayun Kabir): Tulihal: The
possession of the land has been ob-
tained and the earth work and collec-
tion of material at the site for the
construction of the runway are in
progress. The works relating to the
reconditioning of the Air Traffic
Control building and the Wlreless
Telegraph station building are in pro-
gress.

Haldwani: The possession of the
land has been obtained and the cons-
truction of the runway is in progress.
The fencing of the aerodrome has
also been taken in hand.

Shri C. D. Pande: For the last four
years, the Minister for Civil Aviation
has been giving assurances thaf the
aerodrome will be taken up shortly.
Four years have elapsed. Only bricks
have come; there is no trace of aero-
drome.

Shri Humayun Kabir: The land
was given possession only after the
monsoon of 1956. Therefore, the ques-
tion of four years cannot arise,

Shrimati Na Palchoudhuri: Will this
be a all-weather or fair weather
aerodrome?

Shri Humayun Kabir: Which?
Shrimatl I1a Palchoudhurf: Tulihal.

Shri Humayun Kabir: The Aero-
drome at Tulihal and that at Hald-
wani will be all-weather aerodromes.
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Shri ¥. P. Nayar: I want to know
from the hon. Minister when we can
expect planes bigger than the Dakota
will be landing at Trivandrum port
and when we shall have landings at
night,

Shri Humayun EKabir: It is difficult
to give any categorical assurance
when larger planes will come to Tri-
vandrum. At present we have only
one scheduled service operating with
@& Dakota. We do not feel that the
traffic is such at this stage to justify
the use of larger aircraft, nor are
there many non-scheduled operations
in that area.

Shriati Ila Palchoudhuri: What
are the other places, if any, where
similar aerodromes will be constructed
and whether Calcutta is going to be
considered, e.g., the Bengal Flying
Club aerodrome?

Shri Humayun Kabir: I' do
think that question arises
either of these two questions.

Shri Biren Roy: Question No. 318 is

not
out of

also regarding an aerodrome. That
may also be answered.
Mr, Speaker: Yes.
Airfield at Behala
*318. Shri Biren Roy: Will the

Minister of Transport and Commu-
nications be pleased to state:

(a) the present position of the pro-
posed airfield at Behala, South Cal-
cutta;

(b) the reasons for not starting the
work of raising the low-lying areas
of the acquired land before the mon-
soon sets in Bengal;

{c¢) whether the is aware of the
difficulties of the pilot-trainees of
Bengal, as they cannot get even 2 to
8 hours of free flying time per day
at the Air Force controlled airfield at
Barrackpore, which is far away from
Calcutta; and

(d) whether Government propose
. to help the Flying Club to construct

_L it= own buildings at the new field at

i

' Behala, as the Club has suffered
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thrice by having to shift from Dum
Dum to Alipore and meh“!rom Ali-
pore to Barrackpore and ultimately
losing its place to the Indian Air
Force?

The Minister of State in the Minis-
try of Transport and Communica-
tions (Shri Humayun Kabir): (a) and
(b). There has been no progress as
the possession of the land acquired by
the West Bengal Government for this
purpose has not been handed over to
the Civil Aviation Deptt.

(¢) Government are aware of these
difficulties.

(d) Government will consider the

question at the approprite time.

Shri Biren Roy: What is the diffi-
culty in taking possession of the land
when the acquisition arrangements
have already been completed?

Shri Humayun Kabir: The difficulty
is that the owners of the land have
gone to the Calcutta High Court and
a civil rule under article 226 of the
Constitution has been issued, and
therefore the land has not been taken
possession of.

Shri Biren Roy: My information is
that there are only four persons who
have not gone to Court, but wanted
alternative land to shift from that
area and this has been pending with
the State Government for the last
six months.

With regard to part (d) of the
question, because of the loss of flying
hours, the Bengal Flying Club has
been brought down to the category
“C”, May 1 have an assurance from
the hon. Minister that it will not be
brought down further till it purchases
the land required?

Shri Humayun Kabir: If my
memory serves me aright, it is only
category “D” and not “C” on which
the Flying Club is operating at the
moment.

Shri Birem Roy: It is category “C”.
It was “D” before, but it is now ‘“CT”.
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Shri Homayun Kabie: I am very
ad to get that information.
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Timber
*2987. Shrimati HIla Palchondhuri:

Will the Minister of Food and Agricul-
ture be pleased to state:

. (a) whether Government have con-
sidered the possibility of ‘Cryptomeria
Japanica’ timber grown in West Ben-
gal as a suitable gubtitute for the im-
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ported ‘Oregon’ pine timber for ship
building; and

(b) if so, the steps taken to grow
this improved quality of timber in
greater quantity?

The Minister of Co-operation (Dr.
P. S. Deshmukh): (a) Yes Sir. In-
vestigations so far carried out, how-
ever, indicate that it is not a suitable
substitute for Oregon pine timber.

(b) Does not arise at present.

Shrimatl Ia Palchoudhuri: In what
quantity and at what cost is this
Oregon timber imported and from
which country?

Dr. P. 8. Deshmukh: I would like
to have notice of the question.

Shri R. Ramanathan Chettiar: May
I know whether Government have
not considered the possibflity of using
the timber that is available in the
West Coast for shipbuilding?

Dr. P. S. Deshmukh: It does not
arise out of this question.

Mr. Speaker: Any varieties of tim-
ber in any other part of India, that
is what he wants to know, not Mala-
bar timber. The hon, Minister is not
in possession of that information.

Shrimati Ila Palchoudhuri: May I
know whether at the Vishakapatnam
shipbuilding yard this timber has
been tested and found to be rather
better than the Oregon tiniber?

Dr, P. 8. Deshmukh: I must ask for
notice of that question also,
oY Tgarg fag : Ry AT AT
q BEA fevae wo8r gar g« w\r
IEE( ITAVT GMIE FIT N0 )
seoe AgAw ¢ WL fgegearA d
H5gT HYAT & )
Mr. Speaker: The hon. Minister just
now said with respect to Malabar
timber that he has not got the in-

formation. 1 put a general question
also.
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Ban on Booking of Grains to Stations
beyond Gorakhpur

*298. Shri Bishwa Nath Roy: Will
the Minister of Rallways be pleased
to state:

(a) whether it is a fact that direct
booking of grains from the Railway
Stations between Bareilly and Kath-
godam on North Eastern Railway to
the stations beyond Gorakhpur on the
main line has been stopped; and

(b) if so, whether Government arc
aware that due to this order difficulty
regarding foodgrains in  scarcity
areas of East U, P. and North Bihar
has increased?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) Trafllc
from metre gauge stations within 25
miles of Bareilly on the Bareilly-
Kathgodam section, is to be brought
by road to Bareilly and booked by the
broad gauge-cum-metre gauge route
while from stations beyond 25 miles
of Bareilly on that section, the traffic
is permitted to be booked by metre-
gauge-cum-broad gauge-cum-metre
gauge route.

(b) There has been ho difficulty in
moving foodgrains by rail from the
Bareilly-Kathgodam area to areas in
east U.P. and North Bihar, the book-
ing being in the manner indicated in
answer to Part (a).

Shri Bishwanath Roy: May I know
why direct booking of grains from
the stations mentioned in the question
has been stopped, and a roundabout
route has been taken?

Shri Shahnawaz Khan: Direct book-
ing to which destination?

Shri Bishwanath Roy: To destina-
tions beyond Gorakhpur on the main
line.

Shri C. D. Pande: On the
metre gauge line.

main
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Shri Shahnawas Khan: In order to
economise in the use of metre gauge
wagons, a rationalisation scheme was
introduced some two years ago. The
main idea was to reduce the lead of
the distance which a metre gauge
wagon woudd have to run. According
to that scheme, the wagons have now
to move from metre gauge, from
Bareilly on to broad gauge. Then, we
have got transhipment points at
Manduadih and Mokameh Ghat etc
From there, they are transhipped
again to metre gauge, to the east of
Gorakhpur. In actual fact, there i=
no restriction on movement of goods
to the east of Gorakhpur. The goods

are moving as they were moving
before.

Shri Bishwanath Roy rose.

Mr. Speaker: So far as a single line
in the whole of India is concerned, 1
cannot allow more than one question.

Shifting of Dhanuskodl Pier

*300. Shri T. B. Vittal Rao: Will
the Minister of Railways be pleased
to refer to the reply given to Starred
Question No. 82 on the 15th Novem-
ber, 1956 and state:

(a) whether Government have since
completed the examination of the
report of the Committee of experts
appointed to go into the question of
shifting the Dhanuskodi Pier to a
safer place near Rameshwaram where
there would be no danger of erosion
by sea; :

(b) if so, the nature of decision;
and

(c) whether a copy of the report
will be laid on the Table of the
Sabha?

The Depaty Minister of Raflways
(Shri Shahnawaz Khan): (a) No, Sir.
The report is still under examination.

{(b) Does not arise.

(¢) The question will be considered
after the report is examined.
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Shri T. B, Vittal Rao: The committee
was appointed about two years ago. 1
do not know when that committee has
submitted its report. May I know the
peculiar difficulty confronting the
Ministry in examining this report and
arriving at a decision

Shri Shahnawaz Khan: The only
difficulty is that the plan lor shilting
the pier to somewhere near Rameswa-
ram is very closely linked with ano-
ther bigger project known as the
Sethusamudram project. .

Shri T. B. Vittal Rao: The question
of executing the Sethusamudram pro-
ject will not be taken up during the
Second Five Year Plan period. So,
may 1 know whether this project also
will have to wait till the completion
of the Second Plan period?

Shri Shahnawaz Khan: We are tak-
ing some precautionary measures, such
as putting in groynes etc. And we
shall have to mark time to keep pace
with the other project.

Shri T. B. Vittal Rao: May I know
the main recommendations of that
committee?

Shri R. Ramanathan Chettiar: In
view of this report having been sub-
mitted to Government two years ago,
will Government take adequate steps
to expedite the examination of the
report and to implement the scheme
as early as possible?

The Minister of Railways (Shri
Jagjivan Ram): As has been explain-
ed by the Deputy Minister, the whole
scheme is linked up with the Sethu-
samudram project. Unless that pro-
ject is finally taken on hand, it will

be premature on our part to settle
this,

Shri R. Ramanathan Chettiar: In
reply to a question put by me, the
Minister had stated that the report on
the Sethusamudram project had been
submitted two years ago, and it was
still under examination. In view of
that also, will Government take imme-
diate steps to expedite the examina-
tion of both the reports?
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Mr. Speaker: The hon. Member has
put the same question again. This is
the same as the previous question.
All that fhe hon. Member wants is
that Government should take speedy
action in this regard.

Shri R. Ramanathan Chettiar: On
both the reports.

The Minister of State in the Minis.
try of Transport and Communications
(Shri Raj Bahadur): I gave a reply to
that question about the Sethusamu-~
dram project the other day. The report
was submitted last year. As I said,
that report needed revision on certain
fundamental considerations, in regard
to the return that would be available
on the capital investment, and other
factors. So, it is wrong to say....I
would say only that much.

Shri Ranga: Wrong to say what?

Shri B. S. Murthy: May I know
whether a copy of the Report has
been sent to the Madras Government,
and if so, whether its views have been
obtained?

Shri Shahnawaz Khan: A copy was
sent to the Government of Madras.
I might add, to allay the anxiety of
hon. Members, that there is no imme-
diate danger to the pier. The only
buildings that were in danger were
some of the railway quarters. We
have shifted these to mnother place.

S8hri T. B. Vittal Rao: What was
the main recommendation of the
Committee of Experts?

Shri Jagjivan Ram: I think from
the answers to the supplementaries it
is by now clear that the recommenda-
tions was to shift the pier.
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Development of Fisheries

i
Shri V. P. Nayar:
Shri Kodiyan:

Will the Minister of Food and
Agriculture be pleased to state:

*302.

(a) the extent of Central aid given
to the erstwhile Travancore-Cochin
State under the First and Second
Five Year Plans before the formation
of Kerala State and to the Kerala
State since its formation for the
development of fisheries; and

(b) the Central financial aid sought
for by the Kerala State for the deve-
lopment of fisheries in the Second
Plan and the amount allotted?
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The Deputy  Minister of Food and
Agriculture (Shri A. M. Thomas):
(a) and (b). A statement is laid on
Table of Lok Sabha. [See Appendix
11, annexure No. 32.]

Shri V. P. Nayar: 1 want to know
whether in making grants and loans,
Government have made any specific
grant or loan for the development of
deep sea fisheries off the coast of -
Kerala?

Shri A. M. Thomas: Yes, for the
development of deep sea fishing also,
a provision has been made.

Shri V. P. Nayar: May I know whe-
ther the Government of India have
made any special study of the possi-
bihities for the commercial exploita-
tion of an areca known as Wadge Bank
off the coast of Kerala?

Shri A. M. Thomas: That has been
a stock question of my hon. friend.

Shri V. P, Nayar: What is .his stock
answer?

Shri A. M. Thomas: I have looked
into tiis matter. I find that the pro-
gramme of mechanisation of fishing
boats in the region of Cape Comerin-
Kullachil will lead to the proper
cxploitation of the fishery resources
in the Wadge Bank area also. There
is some difficulty in exploiting the
resources in the Wadge Bank area:
we are nof in a peosition to procure
larger h. hung vessels.

Dr. K. B. Menon: In view of the
fact that the fisheries in the Malabar
coast are one of the best in the
world and decidedly the best in India,
will Government consider establishing
a Fisheries College and a connected
Research Institute there?

Shri A. M. Thomas: There is a fishe-
ries training centre at Cochin. At
present, there is no scheme teo start
another in Malabar, but items costing
about Rs. 23,897,000 are included in the
Second Plan for the Malabar coast.

Shri V. P. Naydr: The hon. Minis-
ter has said that the difficulty in
developing the Wadge Bank area is in



x6ax Oral Answers
g bigger vessels. 1 want to
xnow whether Government have all
the detailed information required for
the development of the Bank.

Shri A. M. Thomas: We have not<
®ot detailed information, but the
available information, indicates that
there are possibilities of exploiting
that area.

Shri Kodiyan: May I know whether,
in view of the importance of fisheries
to the Kerala State which is deficit in
Yood, the Central Government will
give any special assistance for the
development of fisheries there from
funds for additional food production?

Shri A. M. Thomas: It is under the
G.M.F. scheme that provision is made
as is contemplated in the question put
by my hon. friend. For development
of fisheries we provided for Rs. §
crores and odd in the First Plan.
In the Second Five Year Plan, we
have provided for Rs. 12 crores and,
1 think, within the overall allot-
ment it may be possible to provide for
schemes in the Kerala areas also.

Shrli Feroze Gandhi:
small fish is being caught.
any proposal to get big fish?

Invariably
Is there

Mr. Speaker: No, no.

The Deputy Minister for Food
(Shri M. V. Krishnappa): Generally,
in our nets, big fish are caught

because it is deep-sea fishing.

Government Agricultural Farms

*303. Shri Sinhasan Singh: Will
the¢ Minister of Food and Agriculture
be pleased to state:

{a) the cost of production per acre
on the Central Government farms,
especially in respect of Sugarcane
and Wheat; and

(b) the percentage cost on account
of irrigation in the total cost?

The Minister of Co-operation (Dr,
P. S. Peshmukh): (a) and (b). In
the mechanised farm at Nandpur
(Jammu), the cost of cultivation per
acre of the principal crops during

[
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1955-56, for which it has been work-
ed out, was as follows:—

Paddy .. Rs. 13018
Wheat . Rs. 59-50
Gram .. Rs. 36-66
Barley .. Rs. 31:97

No sugarcane was cultivated. The
cost of irrigation in the total cost
per acre of paddy worked out to
16'7 per cent. In the case of wheat
and other rabi crops, no irrigation
could be given due to closure of
canals in the arca.

Shri Shivananjappa: May I know
the yield per acre of sugarcane?

Dr. P. S. Deshmukh: No sugarcane
was cultivated in this farm. The
question refers to the Central Govern-
ment farms.

Kalighat-Falta Railway

%*304. Shri Biren Roy: Will the
Minister of Railways be pleased to
statle:

(a) whether any alternative means
of communication apart from a few
buses is being planned to serve the
needs of villages surrounding an area

of 300 square miles south of the
Munrtcipal area of Behala (South
Calcuttu) consequent on the stop-

page of the Kalighat-Falta Railway;

and

(b) what action has been taken on
public representations by the General
Manager; South Eastern Railway to
keep the big open area South-East of
the Gholeshahapur Station (so long
used as a public play-ground and
park in the Behala Municipal Area)
as a play-ground or to hand it over
for maintenance as such to the South
Suburban Municipality?

The Peputy Minister of Railways
tShri Shahnawaz Khan): (a) the
augmented and improved road ser-
vices in the area covered by the
Kalighat-Falta Railway provide the
necessary alternative means of com-
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munication. In fact, the decision to
close the Railway to traffic was taken
only after the State Government had
indicated that it would not be neces-
sary to run the light railway on and
after 1st April, 1857 in view of the
augmenting and improvement of the
road services which the State Gov-
ernment was having in hand.

(b) A representation was received
by the Rallway Board from the
Chairman, South-Suburban Munici-
pality, Behala, in April 1957 and this
has been referred for enquiry and
report to the General Manager,
Eastern Railway who had already
taken up this examination as a result
of a representation addressed to him.

Shri Biren Roy: I have to put two
questions, one to each part. The
reply to the first part says, the roads
have been augmented, and, other
services are coming in. In that part
no roads have been augmented.

Mpr. Speaker: The hon. Member is
delivering a speech. What is the
question?

Shri Biren Roy: The hon. Minister
has replied to the question that in
view of the fact that roads jiad been
augmented and better services have
been arranged, so, this line has been
stopped.

Mr. Speaker: Who wants a repeti-
tion of the reply?

Shri Birern Roy: I want to know
which roads have been augmented.

Shri Shahnawaz Khan: This Minis-
try is concerned only with the cons-
truction of railways; and, if the hon.
Member wants to know details about
the roads, he better ask the State
Government.

Shrl Biren Roy: The next question
is about the land which was acquired
by this Railway about 40 years ago
at a very cheap price and was kept
open for the area as a park and
football ground. Thé question is
that this land be given at the same
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rate of acquisition to the South-
Suburban Municipality and it is now
developing on the Cenfral Govern-
ment.

Mr. Speaker: The hon. Member 1s
making some suggestion.

Shri Sadban Gupta: The hon. Minjsg-
ter has stated that the Railway Minis~
try is not concerned with the aug-
menting of the services..... .

Mr. Speaker: With the augmenting
of the roads.

Shri Sadhan Gupta: Yes, with the
augmenting of the roads. May I
know why the rail link was closed
down without looking to it that suita-
ble alternative services are provided
for the thousands of passengers who
daily come into and go out of
Calcutta through that road?

Mr. Speaker: The same question
was put by the same hon. Member
and I have allowed a number of
questions on this matter before.

Shrl Shahnawar Khan: The Rail-
way Ministry feels its responsibility
towards the travelling public. It was
only on the assurance of the Govern-
mcnt of West Bengal that the public
of that area would not be put to any
inconvenience on account of the
closure of this Railway that we deci-
ded to close this railway line.

Shrimati Renu Charkravartty: rose.

Mr. Speaker: The Question Hour is
over.

Shri Manaen: Sir, I submittea a
little earlier that Question No. 825 is
very important and that it may be
answered.

Mr. Speaker: A number of ques-
tions are important. I do not know
whether the Minister will agree. It
relates to a single railway line. How
is a single line important for the
whole of India? We will take up the
Short Notice Question now.
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©Oxder for 190 Diecss! Locomotives

{ Shri Naraynnankutty
8.N.Q. No. 5.4 Menon:
| Shri A, K. Gopalan:

Will the Minister of Rallways be
Ppleased to state:

(a) whether it is a fact that the
Railway Board has recently placed a
large order for 100 Diesel Electric
Locomotives with an American firm:

(b) the name of the firm and the
amount of the order;

(¢) whether global tenders were
invited for the supply of these loco-
motives;

{d) whether ‘deferred payment’' was
negotiated for the supply of these
locomotives and if not, the reasons
therefor;

(e) whether it is a fact that certain
defects about the Diesel Electric
Locomotives on order with the Ameri-
can firm were brought to the notice
of the Railway Board by a German
firm;

(f} whether anything was done
about it; ’

(g) the reasons why this first order
of its kind was not split to enable
Government to judge which locomo-
tive would be more suitable for Indian
climatic conditions; and

(h) whether it is a fact that at pre-~
sent there is a strike in the American
factory where are orders have been
placed and whether Government will
review the order?

The Minister of Railways
Jagiivan Ram): (a) Yes.

(b) Alco Products Incorporated,
New York. The total cost of the
order is 22,415,380 dollars, equal to
Rs. 10.87 crores approximately.

(c) Yes. Enquiries were addressed
to all irms of repute having experi-
<ence in the manufacture and maint-
enance of Diesel locomotives of high

(Shri
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power~-18 in number—spread cver 10
different countries.

(d) Yes, but the firm was not pre-
pared to accept any deferred pay-
ments.

(e) Yes.

() The firm Alco themselves in
their offer had referred to difficulties
in the earlier types of locomotives
Jmnanufactured by them, and enquiries
had therefore been initiated even
prior to receipt of the report from the
German firm. A team of officers who
were deputed to the States in another
connection, collected information
about the performance of various
types of diesel locomotives on the
American Railways. A further
check up was made by deputing a
team of two officers to West Pakistan,
where locomitives identical to those
offered to India, as well as locomotives
manufactured by other firms, had
been provided in service. The report
of the team showed satisfaction in
regard to the type of Alco locomotives
offered to the Indian Railways, to an
even greater extent than the products
of other suppliers.

It was nevertheless decided that, in
order to ensure complete safeguard
in regard to the quality of locomo-
tives offercd, additional guarantecs

should be provided in the contract
and this was done.
(g) There was no other suitable

competitive offer which was accept-
able from the point of view of price
and delivery, so that the order could
have been shared. There would also
have been difficulties in having experi-
ments with different proto-types,
apart from difficulties of maintenance
and multi-type spares in case more
than one type was to be in use. A
splitting of the order would also have
meant increased expenditure inifialy
as well as in maintenance costs.

(h) No. There was a strike, but it
has since been calied off.

Shri Narayanaskutty Menon: May
1 know whether the deal has been

concluded through any agency cr an
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individual, and whether any coramis-
sion has been pmid to any agency?

Shri Jagjivan Ram: Not by the
railways in any case.
Shri T. B. Vittal Rao: Each loco-

motive costs something like Rs. 10
lakhs. The Estimates Commiittee
said—

Mr. Speaker: What ic your ques-
tion? Only put a straight question.

Shri T. B. Vittal Rao’ 1 am putting
only a very straight question.

Mr. Speaker: What is the preamble?
The hon. Member need not say a pre-
amble.

Shri T. B. Vittal Rao: The Esti-
mates Committee pointed out—

Mr. Speaker: It need not be said.
What iz the question.

Shri T. B, Vittal Rao: The ques-
tion is that the Estimates Conunittee
had criticised the purchase of loco-
motives from America at a cost of
Rs. 10 lakhs each. But again they
are purchasing these locomotives at
'Rs. 10 lakhs each.

Mr. Speaker: The hon Member
knows English. He might ack: “In
view of the fact that the Estimates
Committee has recommended that
locomotives worth Rs. 10 lakhs each
ought not {o be purchased from Ame-
rica, why is the Government domng so
again’'?

Shri T. B. Vittal Rao: Yes, Sir
That is my question.

Shri Jagjlvan Ram: I have the
enswer, and it is very simple. This
was the lowest tender quoted by arny
of the firms.

Shri Narayanankutty Menon: May I
know whether the tender submited by
the Alco Products Incorporated, New
York, was the lowest?

Sbri Jagjivan Ram: That is what 1
stated.
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Shri Tangamani: May I know wha-
ther any special officer was sent t0 the
United States of America 'to complete
this deal and, if 0, the mame of the
person and his qualification?

Sbri Jagjivan Ram: Nobody wes
sent to complete the deal in America.
Some officers were there. When we
heard of certain difficulties in the
earlier types of locomotives, the
officers were asked to look into that
and satisty themselves, As 1 have
stated in the answer, the deal was not
finalised in America. It was finalised
in Delhi.

Shri H, N. Mukerjee: May I know
it it is a fact that on this occasion,
as on previous other occasions, we
wanted an accommodation from the
World Bank and in return we were
put under the obligation of having to
accept American offer whether it was
good for us or not?

Shri Jagjivan Ram: 1 repudiate” the
suggestion emphatically. On this
question there was nothing like that.
No suggesiion was thrown by the
World Bank or by anybody from
America to this effect.

Shri Dasappa: May I know who
were the other tenderers and whether,
among them, were the General Motors
who have manufactured standard
locomotives? What was the difference
between their quotation and the pre-
sent quotation which has been accpet-
ed?

Shri Jagjivan Ram: As I have said,
there were 18 tenderers from ten
different  countries, and General
Motors was one of them. I have not
got the exact quotation of the
General Motors, but that was algo

higher than tke one which was
accepted.

Shri Dasappa: Were there not cer-
tain obvious advantages in the General
Motors' locomotives’? Were they not
better than the ones that have now
been ordered?

Shri Jagjivan Ram: From all points
of view, the present locomotives were
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considered to be the best. - From the
price point of view they were the
cheapest. From the delivery point
of view, they were the quickest. As
a matter of fact, their delivery starts
from August next., which no other
tenderer could offer. Also, their
performances was considered to be
the best.

The question had been put as to
whether they were to be tested in the
Indian climatic conditions. As I
had stated in my reply, Pakistan had
been using these locomotives for a
number of years and those vehicles
have run for millions of miles.
Officers were sent there and they
found that the performance of these
lecomotives were quite satisfactory
in the Indian conditions. After tak-
ing these factors into consideration,
it was thought that this was the best
course.

Shrimati Parvathi Krishnan: Is it
not a fact that the Member (Trans-
port), Railway Board, raised very
serious objections to the placing of
this order? May I know what were
the reasons given?

Shri Jagjivan. Ram: My information
here in the file is something contrary
to what the lady Member has said.

Sugarcane crop im North Bihar

( Shri Shree Narayan

S.N.Q. No. 6. Das:
Shri Kushwaqt Rali:
_Shri Mohan Swarup:

Will the Minister of Food and Agri-
cuiture be pleased to state:

(a) whether it is a fact that sugar-
cane crop is still standing over a very
large area in north Bihar;

(b) whether the Government of
India have received representations
Irom the cultivators or their associa-
tions inviting the attention ot Govern-
ment towards their difficulties in this
connection;
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(c) the time upto which the sugar
mills in north Bihar will continue to
work;

(d) the quantity of sugarcane pur-
chased so far by the mills in that
area and the approximate quantity
still standing in the flelds ;

(e) whether any decisions have been
taken by Government to meet the
situation; and

(f) it so, the details thereof?

T AN (o ®lo & wewet):
(%) & (%) ua faaa w41 7 Sfaa
qe v fear war € 1 [ ¥fed  afcfirer
R, ATww w11}

Mr.  Speaker: The question has been
put in English. Let him read the
English answer.

Shri M. V. Krishnappa: (a) to (f).
A statement is laid on the Table of
Lok  Sabha. ESee Appendix II,
annexure No. 33.

Shri Shree Narayan Das: A short
notice question should be answered
on the floor of the House here and not
in the form of a statement.

Mr. Speaker: Perhaps it is a long
statement.

Shri M. V. Krishnappa: I will read
it out.

Shri Shree Narayan Das: Will the
hon. Deputy Minister state whether
all these 17 lakhs maunds of sugar-
cane lie with the three mills that
will continue to work or elsewhere?

Shri M. V. Krishnappa: Our inform-
ation is that the Bihar Government
has taken all possible measures to
divert the surplus cane to the deficit
areas and they feel that by this time
all the cane in Bihar has been crushed.
There is no apprehension on the part
of the Bihar Government that the
cane will be surplus and that the
canegrowers will be affected by it.,

Shri Shree Narayan Das: Msay 1
know whether the Government is
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aware of the position whether it is
within the capacity of these three
mills that continue to work to crush
all the 17 lakhs maunds of cane that
remain?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): It is a very
commendable performance, because all
the mills in Bihar would be closed
before the end of May. In fact, in
U.P. many mills will be running in
June. So far as the 17 lakhs maunds
are concerned, ‘that is the figure
relating to 7th May and not today.

Shri Palaniandl: Sir, when there is
sugar-cane available, why are they
-closing the factories? Why should
not the Government insist en their
keeping the factories open?

Shri A. P. Jain: All the cane would
have been exhausted by that time.

WRITTEN ANSWERS TO QUES-
TIONS

Railway Accidents

*289. Shri P. K. Deo: Wi} the Minis-
ter of Railways be pleased to state the
number of serious Rallway accidents
which occurred from Ist October, 1956
to 31st March, 19577

The Deputy Minister of Railways
(Shri Shahnawaz Khan): Six.

Talcher-Rourkella Railway Line

*305. Shri P. G. Deb: Will the
Minister of Rallways be pleased to
state:

(a) when the proposed railway line
from Talcher to Rourkella via Bar-
kote be constructed; and

{b) whether it will be completed in
the Second Five Year Plan?

The Deputy Minister of Rallways
(8hri Shahnawas Khan): (a) and (b).
Only the portion Rourkella to Patasai
is going ¢to be constructed during the
Second Five Year Plan.
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Anchal Departmont of Travanoore-

*306. Shri A. K. Gopalan: Will the
Minister of Transpert and Communi-
nications be pleased to refer to the
reply given to Starred Question No.
1150 on 13th December, 1956 and
state whether the matter regarding
the sanction of pay and allowances,
on the Central Government scales for
1950-51, to the former employees of
the Anchal Department of the former
Cochin and Wravancore State has
been reconsidered and decision taken
thereon?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): The matter has
since been re-examined but the Gowv-
ernment have not been able to dis-
cover any ground for a revision of the
decis.on already taken in this behalf

Posts and Telegraphs Circle,
Kerala

*307. Shri Kediyan: Will the Minis-
ter of Transport and Communications
be pleased to state:

(a) whether there has been any
demand for the constitution of a sepa-
rate Posts and Telegraphs Circle for
the new Kerala State and

(b) if so, what is the attitude of
the Government of India towards it?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) Yes.

(b) At present no proposal for the
reorganisation of Post & Telegraph
Circles is under consideration of the
Government.

Rallway Fares on l‘atcinpnr-Chm
Line

*308. Shri Morarka: Will the Minis-
ter of Railways be pleased to state:

(a) whether it is a fact that the
fares for all the classes on the new
Fatehpur<Churu Line are much
higher than those on other lines in
the same area; and



(b) i so, the reasons for this
increase?

The Deputy Minister of Railways
(8hri Shahnawas Khan): (a) Yes Sir

(b) The distance for charge on this
section has been inflated by 100% as
the construction of the line was fin-
ancially justified only with such an
inflation.

Tube-Wells

*309. Shri Shree Narayan Das: Will
the Minister of Food and Agriculture
be pleased to lay a statement show-
ing:

(a) the number of tube-wells

constructed so far since 1850 for
irrigational purposes in different
States; and

(b) the number of such tube-wells
in different States which have been
sanctioned during the same period
but not completely constructed?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) and (b). A
statement is planced on the Table of
Lok Sabha. [See Appendix II, anne-
xure No. 34.]

Project Engineers

*3210. Shri L. N. Mishra: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether it is a fact that there
has been a general complaint in the
past that engineers engaged in one
project drift to another project result-
ing in dislocation of work; and

(b) if so, steps taken to rectify the
complaint?

The Minister of Irrigation and
Power (Shri 8. K. Patil): (a) Com-
plaints were received from the Damo-
dar Valley Corporation.

(b) Instructions were issued to the
State Governments and other Govern-
ment wundertakings that no applica-
tions for appointment should be enter-
tained without a clearance certificate
from the existing employers.
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Medicinal Herbs

*311. Shri D. C. Sharma: Will the
Minister of Food and Agriculture be
pleased to state:

{a) whether the Forest Research
Institute, Dehra Dun, has made any
survey of the Himachal Pradesh and
Kangra Hills for medicinal herbs; and

(b) if so, the results thereof?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) The Forest
Research Institute has not carried out
any survey of Himachal Pradesh but
samples of Artemisia and Ephedra
found in that region have been col-
lected for analysis. A survey of
Lahoul Valley of Kangra District was
carried out in 1950 in connection with
Santonin-yielding Artemisia.

(b) A statement is laid on the Table
of Lok Sabha. [See Appendix II,
annexure No. 35.)
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Medicsl Coleges th the Stites

*313. Pandit M. B. Bhxrgava: Will
the Minister of Health be pleased ‘to
lay a statement showing:

(a) the number of places where
medical colleges in the various States
are existing at present;
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(b) the numper ana piaces where it
is proposed to open new medical col-
leges _ during the Second Five Year
Plan in the various States;

(c) the basis for determining the
location of new medical colleges;

(@) whether the decision about
location of new medical colleges will
be taken by the Central Government
or the State Government; and

{e) whether Ajmer is included in
the list for location of one of the new
medical colleges during the Second
Five Yecar Plan?

The Minister of Health (Shri Kar-
markar): (a) to (e). A statement is
laid on the Table of Lok Sabha. [See
Appendix 11, annexure No. 37.]

Theft of Copper Wire

¢314. Shri S. C. Sarmnanta: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) whether it is a fact that there
were more copper wire thefts in
West Bengal and Bihar during 1956-
57;

(b) if so, in how many cases serious
dislocations of traffic were caused;

(¢) whether some  culprits have
been found out and dealt with;

(d) the loss in circuit hours of
Trunk Telephone and Telegraph ser-
vices during the period; and

(e) whether any new sleps are
contemplated to cope with the situa-
tion?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) Yes.

(b) In almost every case.

(c) 4 persons in West Bengal Circle

and 8 in Bihar Circle were convicted -

during 19866-57.

(d) Due to incidents in West Bengal
Circle, roughly 65,289 telephone cir-
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cuit hours and 2,51,156. telegraph cir-
cuit hours have been lost during 1958-
57. Corresponding figures: for Bihar
are 59,145 and 2,36,580. :

(e) Yes: Certain measures in col-
laboration with the State Police
authorities have been worked out and
are being i1 . oimcated.

Socia! Security Scheme for
Scamen

*316. Sari 3, B. Vittal Rao: Will
the Minister of Transport and Com-
munications be pleased to refer to the
reply given to Starred Question No.
365 on the 23rd November, 1956 and
state:

(a) whether the Special Sub-Com-
mittee of the National Welfare Board
for Sea-farers have submitted their
report about the scheme for Social
Security for seamen; and

(b) if so, when the same is likely
to be enforced?

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) No, Sir, not
yet.

(b) Does not arise.

Contributory Health Service
Scheme

*317. Shri Jhulan Sinha: Will the
Minister of Health be pleased to state:

(a) when a review of the Contri-
butory Health Service Scheme is due;
and

(b) whether the UTentral Govern-
ment have taken note of the sugges-
tions and implications of the views
expressed in the Lok Sabha on
various occasions since the inaugura-
tion of the scheme particularty re-
garding the element of compulsion
involved therein?

The Minister of Health (Shri Kar-
markar): (a) The Contributory
Health Service Scheme was to be
reviewed after a period of two yeass
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from the date of its introduction
which was 1st July, 1954, The review
is being made,

(b) Yes, Sir,

Mechanised Farm at Suraigarh

*319, Shri Harish Chandra Mathur:
Will the Minister of Food and Agri-
culture be pleased to state:

(a) what is the total expenditure
incurred so far on the Suratgarh

Mechanised Farm under various
" heads; and

(b) what equipment has already
been received and when the rest of
it is expected?

The Minister of Food and Agricul-
tare (Shri A. P. Jain): (a) and (b).
A statement is placed on the Table
of Lok Sabha. ([See Appendix II,
annexure No. 38.]

Fatehpur-Churu Rallway Line

*320. Shri Morarka: Will the Minis-
ter of Railways be pleased to state:

(a) whether it is a fact that the
Railway Administration have not yet
opened the new Fatehpur-Churu line
to goods traffic; and

(b) if so, the reason therefor?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) Yes.

(b) Goods sheds etc, were not
completed when the line was opened
for the booking of passengers.
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Transportation of Raw Jute

*322. Shri L. N. Mishra: Will the
Minister of Rallways be pleased to
state:

(a) whether any complaints have
been received from the jute growing
areas that for want of means of trans-
port raw jute could not be transported
to Calcutita and there was glut as a
result of it; and

(b) if so, the action taken to im-
prove the situation?

The Deputy Minister of Rallways
(Shri Shahnawar Khan): (a) Some
complaints were received, but Gov-
ernment are not aware that there was
a glut as a result of transport difficul-
ties.

(b) A statement is laid on the Table
of Lok Sabha. [See Appendix II,
annexure No. 40.]

Over-head Bridge near Nizamuddin

*323, Shri D, C. Sharma: Will the
Minister of Transport and Communi-
cations be pleased to state the pro-
gress made so far in regard to the
construetion of two over-head bridges
on the railway track between Okhla
and Nizamuddin in Delhi to serve as
Aiversions?



31639 Written Answers

The Minister of State in the Minis-
#ry of Transport and Communications
(8hri Raj Bahadur): A statement is
placed on the Table of Lok Sabha.
:{See Appendix II, annexure No. 41.]
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Darjeeling Himalayan Railway

[' Shrimati Ila Palchoudhary:
Shri T. Manaen:
*325. Shri Muhammed Elias:
Shri H. N. Mukerjee:
Shri Prabhat Kar:

Will the Minister of Raillways be
pleased to state:

(a) whether it is a fact that closure
-of the Darjeeling Himalayan Railway,
-8 branch of the North Eastern Rail-

way, is under consideration of the
-Railway Board;

(b) if s0, the reasons therefor; ard

283 MAY 1957

Written Answers 1640

{c) when a definite decision is
likely to be reached?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) and (b).
Recently the West Bengal Govern-
ment took up this matter for examina-
tion in relation to the quantum of
road and rail traffic in that area and
consulted the Railway Board in this
connection.

(c) This does not arise as yet.
Land Mortgage Banks

170. Shri A. C. Guha: Will the
Minister of Food and Agriculture be
pleased to lay a statement showing:

(a) the total number of Primary
and Contral Land Mortgage Banks as
in 1950, 1954, 1955 and 1956;

(b) the amount disbursed as long-
term loans to agriculturists every
Year from 1849 to 1856 or upto the
last available year and the interest
charged; and

(c) the target, if any, fixed by the
Government or the Planning Commis-
sion with regard to parts (a) and
(b)?

The Minister of Food and Agricul-
tare (Shri A. P. Jain): The required
information is laid on the Table of
Lok Sabha. [See Appendix II, anne-
xure No. 42.]

Agricultural College in Rajasthan

171. Shri Karni Singhji: Will the
Minister of Food and Agriculture be
pleased to refer to the reply given to
unstarred question No. 159 on the
10th March, 1955 and state:

(a) the decision arrived at on the
proposal of the Rajasthan Govern-
ment for financial aid for the open-
ing of an Agricultural College in the
North West Rajasthan; and

(b) in case proposal has been found
feasible, the aid proposed to be given
or already sanctioned for the same
and the time by which the College is
likely to be started and where?
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The Minister of Feod and Agricul-
ture (Shri A.°P. Jain): (a) The Gov-
ernment of India have since agreed to
render financial assistance to the Gov-
ernment of Rajasthan for the esta-
blishment of a new Agricultural Col
lege in that State.

(b) A grant not exceeding
Rs. 17,656,500/~ and a loan not exceed-
ing Rs. 5,85,500/- has already been
sanctioned for the purpose. The Col-
lege started functioning st Udaipur
from the academic year 1855-56.

Mileage of Rallways in India

172. Shri Sraddhakar Supakar: Will
the Minister of Railways be pleased
to state:

(a) the State-wise distribution in
mileage of railway lines in India; and

(b) how many miles of new
railway lines will be constructed in
each State under the Second Five
Year Plan?

The Deputy Minister of Raillways
(Shri Shahnawaz Khan): (a) Informa-
tion about State-wise distribution of
mileage of railway lines is not com-
piled. Statistics of railway mileages
for each Railway Administration are
collected and published annually in
the Report of the Railway Board on
Indian Railways—Vol. 11— Statistics.

(b) The mileage of new railway
lines likely to be constructed under
the Second Five Year Plan is not
available State-wise,

Ratlway Colony at Alambagh-
Lucknow

173. Shri Atal Bihari Vajpai: Will
the Minister of Rallways be pleased
to state:

(a) whether it is a fact that resi-
dential quarters situated on Vegetable
Grounds, Slipper Hut Grounds and
Kanansi Quarters in Railway Colony
at Alambagh-Lucknow were allotted
to the employees in 1948 as a tempo-
rary and emergency measure;

(b) whether it is fact that these
qQuarters lack amenities such as water
taps, electricity, latrines, bathrooms
and store-rooms; and
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(c) it 80, the steps Government
propose to take in order to make these

. quarters habitable?

The Deputy A Minister of Railways
(Shri Shahnawaz Khan): (a) VYes, Sir,
(b) and (c). These gquarters are
short of some of the amenities and it
is proposed to replace these quarters.
on a programme basis,
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Azamgarh Telephone Exchange

175. Shri Kalika Singh: Will the
Minister of Transport and Com.mnnl-
cations be pleased to state:

(a) whether Azamgarh Town tele-
phone exchange is directly connected
with Banaras and Gorakhpur or the
line of communication is obstructed by
the main telephone exchange often;
and

(b) what measures Government are
adopting to effect a direct connection
if there is no direct trunk line?

Y s
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The Minister of State in the Ministry
‘ef Transport and Communications
(Shri Raj Bahadur): (a) It is directly
-connected with Banaras, but not with
Gorakhpur. Azamgarh-Gorakhpur calls
2ransit at Mau. The communication is
not obstructed by the Mau exchange.

, {b) The traffic between Azamgarh
and Gorakhpur does not justify =a
direct circuit.

Bridge over Pohrighat

176. Shri Kalika Singh: Will the
Minister of Transport and Communi-
.cations be pleased to state:

(a) whetber the proposed bridge at
Dohrighat on the Gorakhpur-
‘Ghazipur-Banaras National Highway
is included in the Second Five Year
Plan period; and

(b) if so, what is the estimated
cost?

The Minister of State in the Ministry
o Transport and <Communications
(Shri Raj Bahadur): (a) Yes.

(b) Rs. 92 lakhs approximately.

Azamgarh Rallway Station

177. .Shri Kalika Singh: Will the
Minister of Railways be pleased to
state:

(a) whether the Azamgarh Station
on the North Eastern Railway is being
converted into a first Class Railway
Station;

(b) it so, what amenities are pro-
posed to be provided to passengers;
and

“(¢) whether the approach road of
the Railway Station would be
cemented?

The Deputy Minister of Rathwvays
(Shri Shahnawazr Khan): (a) There is
no proposal to make any major
changes.

(b) However, (i) A 300 ft. long
platform shelter is under construction.
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{ii) provision hss been made in
1957-38 for instelling hand pump in

_ goods shed; extension of parcel office

and S.Q.T. godown, and

(iii) in 1958-59 it is proposed to pro-
vide & goods office and strong room.

(¢) No, Sir.
Minor Port of Ratnagiri

178. Shri Premjibhai Ranchhoddas
Assar: Will the Minister of Transport
and Communications be pleased to
state:

(a) whether Government have any
proposal for development of the
minor Ports of Ratnagiri District
(Bombay State);

(b) if 50, the names of Ports; and

(c) the nature of the proposal and
the decision taken thereon?

The Minister of Statc in the
Ministry of Transport and Commani-
cations (Shri Ra} Bahadur): (a) to
(¢). The development of minor ports
is primarily the responsibility of the
State Governments. The Central
Government gives financial assistance
for schemes included in the Five Year
Plans. The Second Fiv: Year Plan
includes schemes for the development
of the ports of Vengurla, Malvan,
Vija-durg, Purnagad, Ratnagiri,
Jaigud, Dabhol, Deogad, Achra, Boriya
and Bankot in the Ratnagiri District
(Bombay State). The works cover
improvement of landing facilities,
navigational aids, etc.

Diva Dasgaon Railway Line

1 Shri Assar:
> Shri Goray:

Will the Minister of Railways be
pleased to refer to the replies given
to Unstarred Question No. 155 on the
25th July, 1956 and Starred Question
No. 1364 on the 19th December, 1838
and state:

(a) the new Railway lines for which
survey has been ordered in Bombay
State;
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(b)Y whether the survey report in
-yrespect of Diva Dasgaon line has
since been examined; and

(¢) if so, what is their decision?

The Deputy Minister of Railways
<Shri Shabnawax Khan): (a) A state-
ment is laid on the Table of the Lok
Sabhe. [See Appendix II, annexure
No. 43.)

(b) The examination is not yet over.
The line is not however included in
the 2nd Five Year Plan of the railway.

(c) Does not arise.
Passenger Amenities

180. Shri snree Narayan Das: Will
the Minister of Railways be pleased
to state:

(a) whether any programme for the
development and also the provision of
pussenger amenities at the stations
on the Samastipur Mansi Branch of

North Eastern Railway during the
Second Five Year Plan has been
-drawn up;

. Samastipur Station.

2. Mansi Station.

3. Khagaria and Mansi Stations.

4. Narhan, Ruscraghat, Nayanagar,
Hasanpur Road, Gorhpura Halt,
Salouna, Imli and Olapur Stations.

5. Hasanpur Road Station. .

6. Ruseraghat and Nayanagar Stations.

7. Angarghat, Narhan, Ruseraghat,
Nayanagar, Hasanpur Road, Gor-
hpura Halt, Salouna, Imli and
Olapur Stations.

8. Gorhpura halt . . . .

9. Rusersghat and Hasanpur Road,

stations,
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(b) if so, whether a copy of the
same wiil be laid on the Table of the
Sabha; and X

(¢) the important developmental
works completed or undertaken and
passenger amenities provided during
the First Five Year Plan at all these
stations?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) Yes, Sir.
Based on the recommendations of the
Railway Users' Aimenities Committee
a programme for passenger amenity
works is drawn up and the works
included in the Works Programme
from year to year.

(b) A statement showing these
works is laid on the Table of Lok

Sabha. [See Appendix II, annexure,
No. 44.]
(c) Following development ana

passenger amenity works were com-
pleted during the First Five Year Plan
on the Samastipur-Mansi Branch:—

Improved lighting by fitting adequate number
of fluorescent tube lights in waiting halls
and on plaiforms, water cooler, battery
charging facilities for branch line rakes,

A refreshment room,
Electrification of Srtations.

Additional hand pump.

Two water cages.
Passenger Hall.
cach

Six numbcrs platform-benches, at

Station.

Conversion into a ‘D’ class station between
Hasanpur Road and Salouns stations,

Vendor’s stall.
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Imports and Exports

183. Shri D. C. Sharma: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) the total tonnage of imports
and exports which passed through
the port of Calcutta during 1955-56
and 1956-57; and

(b) the names of important commo-
dities imported and exported from
Calcutta during the same period?

The Minister of State in the Ministry
of Transport and Communications
(Shri Raj Bahadur): (a) 1955-58
8,030,735 tons; 1956-57 8,869,210 tons.

(b) Important comrmodities import-
ed:

Cement

Chemicals

Salt

Grain

Iron & Steel and other metals

Machinery

Railway Plant and materials

Oils and oilman stores.
Important commodities exported:

Coal

Gunnies

Ores

Tea

Scrap

Lac.
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Burvey Vessel Orlssa «s 918
184 Shri P, C. Sharman: Will the Punjab .. 228
Minister of Trangport and Communi- Rajasthan .. 342
cations be M 10 state: Uttar Pradesh .. 025
(a} whether the I-Iint;ldux(an Shipyard West Bengal .. 378
Limited bave comple the construc- :
tion of a survey vessel: and Ja‘mmu&Kashmxr . 20
Himachal Pradesh .. 35
{b) if not, the reasons therefor? Manipur . 12
The Minister of State in the Ministry Tripura .. 10
of Transport and Communications N.EFA 18
(Shri Raj Bahadur): (a) No. T a
Pondicherry .. 2
(b) The Shipyard has two orders for
survey vessels on hand, one for the TOTAL .. 8,350
Calcutta Port Commissioners and the —

second for the Navy. In the former
case, progress has been held up owing
to delays in the receipt of steel; in the
latter, the vessel being a special Naval
craft, finalisation of its designs and
-lans as well as detailed specifications
a3 taken a long time.

Adult Education Centres

185, Shri D. C. Sharma: Will the
Ainister of Commuonity Development
e pleased to state:

(a) whether arrangements have
>een made to establish adult educa-
ion centres in Nasional Extension
3locks;

(b) if so, the number of centres
wstablished in 1856-57; and

(¢) the number thereof in each
State?

The Minister of Community Deve-
opment (Shri S. K. Dey): (a) Yes.

(b) 8,350, upto December, 1956.

{c)—
Andhra .. 890
Assam .. 35
Bihar .. 3,338
Bombay .. 847
Kerala ‘e 84
Madhya Pradesh .. 197
Madras .. 58
Mysore ’ .. 426

Rall Link between Biharigan] and
Simari Bakhtianpur

186. Shri L. N. Mishra: Will the
Minister of Raillways be pleased to
state:

(a) whether any representation was
made to Government to provide. a
Rail Link from Bihariganj to Simari
Bakhtianpur in Saharsa District of
Bihar; and

(b) if so, the action taken thereon?

The Deputy Minister of Raflways
{Shri Shahnawaz Khan): (a) Yes, Sir.

{b) This project has not been includ-
ed in the new lines approved by the
Planning Commission for considera-
tion during the Second Five Year Plan
period.

Mansi-Saharsa Rail Link

187. Shri L. N. Mishra: Will the
Minister of Railways be pleased to
stata:

(a) whether the rail link betwegn
Mansi and Saharsa on North Eastern
Railway is proposed to be made an
all-weather one; and

(b) if 8o, the details of the proposal?

The Deputy Minister of Railways
(Shri Shahnawar Khan): (a) and (b).
There is no such proposal at this stage
to make Mansi-Saharsa section an
all-weather line.
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Claims Settlement on North Eastern

Railway

189. Pandit D. N. Tiwary: Will the
Minister of Railways be pleased to
state:

(a) the number of old claims cases
pending settlement on the North
Eastern Railway on the 1st April,
1956;

(b) the number of new claims
received during 1956-57; and

(c) the number of claims settled by
the 31st March, 19572

The Depni:y Minister of Rallways
(Shri Shahnawaz Khan): (a) 26,781.

(b) The number of new claims
received during 1856-57 (including
7,897 reopened cases) is 71,013,

(c) 84,908,
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B.C.G. Campaign

191. Shri D. C. Sharma: Will the
Minister of Health be pleased to state
the total number of persons tested
and vaccinated under B.C.G. Cam-
paign from November, 1956 to April,
1957, State-wise?

The Minister of Health (Shri
Karmarkar): A statement showing the
number of persons tuberculin tested
and vaccinated with B.C.G. for the
period from November, 1956 to March,
1957, is given below. Information for
April, 1957, is not yet available.

States Tuberculin B.C.G.
Tested Vaccinated
Andhra Yraucsn 703,913 195,477
Assam. 178,885 67,477
Bihar. 1,117,458 473,149
Bombay. X,126,530 361,784

ammu & Knshn'ur. 78,341 39,494

erala, . 187,366 76,677
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Stazer Tubsrculin_B.C.G.
Tested Vaccinated
Madhya Pradesh 164,263 67,861
Madras . 135,901 52,440
Mysore 195,007 80,411
Orissa 281,798 111,399
Puguab 517,388 176,098
Rajasthan 233,156 63,107
Uttar Pradesh 490,058 151,067
West Bengal 797,266 318,458
Delhi . . ,092 21.4¥0
Himacha | Pradesh zg,gg 33;3
Manipur 33,505 15,986
N.E.F.A 3,521 1,327
Tripura 18,724 8,713
ToTAL . 6,361,361 2,293,923

Tourfsts to Delhi

192. Shri D. C. Sharma: Will the
Minister of Transport and Communi-
catiens be pleased to state the num-
ber of foreign tourists who visited
Delhi during 19587

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): There were 15,212
visitors who arrived in Delhi by air
directly from foreign countries during
1958. Of these abhout 3th are pre-
sumed to be tourists. However, a
much larger number of foreign tourists
did visit Delhi having first entered
India through one or the other of the
various ports of entry. But no definite
figures for such tourists are available.

Railway Quti-Agencies

193. Shri Wodeyar: Will the Minis-
ter of Railways be pleased to state:

(a) the number and names of places
in the Southern Railway Zone in
which Railway Out-agencies were
abolished during the year 1956-57;

(b) the reasons for their abolition;
and

(c) the distance from such places to
the neareat railway stations?

The Deputy Minister of Rallways
(Shri Shahnawaz Xhan): (a) The
following four Out-agencies in the
Southern Railway Zone were closed
during 1956-57;

1. Lower Nilgiri (Coonoor Town)
2. Upper Nilgiri (Ootacamund Town)
3. Chenganacherry

4. Chikmagullur.

One of the above Out-agencies,
namely, Chikmagullur was reopened
on 15-3-1857.

(b) and (c). A statement giving the
required information is laid on the
Table of the Lok Sabha. [See
Appendix II, annexure No. 46.]

Passenger Amenities at Jind Junction

194. Shri Mool Chand: Will the
Minister of Railways be pleased to
state:

(a) whether Government have re-
ceived any representation from the
citizens of Jind for the construction
of sheds on the Railway platform on
the Jind Junction; and

(b) if so, what action has been
taken on this vepresentation?
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The Deputy Minister of Rallways
(8hri Shahnawaz Khan): (a) Yes, Sir.

(b) It was proposed to provide the
work of construction of cover over
platforms in the Works Programme for
1957-58 but this could not be done
within the ceiling limit fixed for the
works relating to Railway Users'
amenities. However, it is proposed to
include this work in the Works Pro-
gramme for 1958-58.

Assistant Labour Inspectors is
Southern Railway

195. Shri Thimmalah: Will the Min-
ister of Railways be pleased to state:

(a) whether it is a fact that the
Southern Railway Administration has
selected some Assgistant Labour
Inspectors;

(b) if so, their number; and

(¢) how many of them belong to
Scheduled Castes and Tribes?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) Yes, on
17th and 18th January, 1957.

(b) 25.

(¢) Scheduled Castes—10
Scheduled Tribes—Nil.

Adulteration of Ghee

196. Shri Jhulan Sinha: Will the
Minister of Health be pleased to state:

(a) whether there has been any
noticeable improvement in respect of
elimination of adulteration in ghee;
and

(b) the names of the States where
such improvement has taken place?

The Minister of Health (Shri
Karmarkar): (a) and (b). Rules lay-
ing down standards of the quality for
ghee under the Prevention of Food
Adulteration Act, 1954 were promul-
guted on the 28th July, 1956 and as
guch it is too early to assess the results
of their application.
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Co-operative Socletles

199. Shri 8. C. Samanta: Will the
Minister of Food and Agriculture be
pleased to state;

(2) how many multi-unit Co-opera-
tive Sccieties were formed during
1956;

(b) how many Societies were wound
up during the same period;
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(c) what were the objects of such
Societies and to how many States they
belonged to; and

(d) whether any new rules and
regulations have been framed or pro-
posed to be framed in 18567

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) to (¢). The
information is being tollected and will
be laid on the Table of the Sabha as
soon as it is received.

(d) No rules were framed during
1956y but rules have been framed
during 19857 and are being published
in the Gazette of India.

Development of Indigenous Systems
of Medicines

200. Shri Jhulan Sinha: Will the
Minister of Health be pleased to state:

(a) the total amount spent last year
on the maintenance and expansion ef
facilities for the deveMPment of indi-
genous systems of medicine; and

(b) an outline of the measures on
which the amount has been spent?

The Minister of Health (Shri
Karmarkar): (a) and (b). A state-
ment is laid on the Table of Lok Sabha.
[See Appendix II, annexure No. 47.]

Recreation Facilities for Nurses im
Safdarjang Hospital

201 Shri Warrior: Will the Minister
of Health be pleased to state:

(a) what are the recreation facilities
provided for the staff of the Safdar-
jang Hospital;

(b) whether any collections are
made from the nurses of the hospital
for the sports fund; and

(¢) if so, who operates the fund and
whether the subscribers are being
assaciated with the control and opera-
tion of the fund?

The Minister of Health (Shri
Karmarkar): (a) It is presumed that
the information is required in respect
of the nursing staff only. Recreation
facilities have heen provided for the
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sursing staff of the Safdarjang Hos-
pital cut of a Sports Fund to which
contributions are made voluntarily by
staff nurses at Re. 1 per head per
month. These facilities include provi-
sion for games like Badminton,
Chinese Game, Carrom, Table Tennis
and Cerds. A gramophone and a
Radio have also been provided in the
common room in the mess. A picnic
is arranged once a month. Film shows
are occasionally arranged in the
hospital and the nursing staff are per-
mitted to see those shows.

(b) One rupee per head per month
is subscribed voluntarily by Staff
Nurses towards the Sports Fund.

(c) The Sports Secretary, who is
one of the nurses, maintains the
accounts which are checked by the
Matron and audited by the Accounts
Officer. The Medjcal Superintendent
of the Hospital also scrutinises the
accounts.
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Land Acquisition

203. Shri P. G. Deb: Will the Minis-
ter of Transport and Communications
be pleased to state:

(a) the compensation given to the
landowners of Deogarh and Kuchinda
sub-divisions of Sambalpur in Orissa
after acquisition of their lands for
the construction of the National High-
way No. 6 running from Calcutta to
Bombay; and

(b) whether the compensation has
been fully paid up by now?

The Minister of State in the Ministry
of Transport and Communications
(Shri Raj Bahadur): (a) and (b). The
required information is not available
with us. It is being collected from
the State Government and will be
placed on the Table of the House as
soon as available.

Experimental Tube-wells in Bombay
State

205. Shri K. G. Deshmukh: Will the
Minister of Food and Agriculture be
pleased to state: .

(a) the number of experimental
tube-wells allotted to Purna Basin in
Bombay State;

(b) how many experiments have
been conducted upto this time and at
what places; and

(c) how many of them have been
successful?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) 15 Experi-
mental tubewells.
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{by 14 exploratory bores have been drilled at the following places:

Name of the place District
{1) Bawanbir Nimar
(2) Hiwarkhed . Akola
(3) Akot . . -do-
(4) Patsul . . . ~do~

) Dahihanda . ~do-

6) Wagholi_ ~do-
(7% Andura - do-
Jahput Amraoti
~-do~

(m) Panwnda -do-
(11) Walgaon -do~
(12) Chandurbazar -do-
(x3) Anjan Gaon -do-
(14) Kokarde . -do-

(c) None of the exploratory bores
yielded sufficient quantities of water
for economic use for irrigation pur-
poses. Further drilling has, therefore,
been abandoned.

Dismissal of Railway Employees

206. Shri S. M. Banerjee: Will the
Minister of Rallways be pleased to
state the number of employees of
Northern Railway dismissed or dis-
charged for having participated in
demonstrations and tool down strikes
during the last three years?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): The number
is one, Sir.

New Rallway Lines in Madras

207, Shri Sampath: Will the Minis-
ter of Rallways be pleased to state:

(a) the new railway lines for which
survey has been ordered in the
Madras State;

(b) the progress of the survey, if
any;

(¢) whether the work has been
taker up in the cases of lines for
which the surveys had been complet-
ed; and

(d) it aot, thie reasons therefor?

i

The Deputy Minister of Rafllways
(Shri Shahnawar Khan): (a) and
(b).—

1. Bangalore-Salem .
Traffic—completed.
Engineering—in progress.

2. Vellore-—Conjeevaram.
Traffic—completed.
Engineeripg—not started.

3.Tinneveli{Trivandrum-Cape Como-
rin
Traffic—completed report await-
ed.

4. Chinnasalem-Chingleput.
Traffic—Comygleted.

(c) No.

(d) A decision regarding the con-
struction can be taken only after
examining the survey reports which
have not been recived. None of the
lines are included in Second Five Year
Plan.
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PAPER LAID ON THE TABLE

AMENDMENT TO CoOTTON TEXTILES
(PropucTioN BY HAnDLOOM) CONTROL
ORDER

The Minister of Commerce (Shri
Kanungo): I beg to lay on the Table,
under sub-section (6) of Section 3 of
the Essential Commodities Act, 1955,
a copy of the Notification No. S R.O.
908 dated the 23rd March, 1957 mak-
ing certain further amendment to the
Cotton Textiles (Production by Hand-
loom) Control Order, 1956. [Placed
in Library. See No. S$-52/51.]

RAILWAY BUDGET—GENERAL
DISCUSSION-~concld.

Mr. Speaker: The House will now
resume further discugsion of the rail-
way budget. Three days were allot-
ted for the discussion and today is
the last day. At what time can I call
upon the Railway Minister to reply?

The Minister of Rallways (Shri
Jagjivan Ram): The House is sitting
till 6; I will take 1-1/4 hours.

Mr. Speaker: I will call him at a
Quarter to five.

Shri Samanta may continue his
speech.

Shri 8. C. Samanta (Tamluk): Mr.
Speaker, yesterday I was speaking
nbput electrification during the second
Tive Year Plan period and the sug-
gestion of my hon. friend Mr. Dange
to postpone it, as it would save about
Rs. 80 crores. In this connection I
mentioned about over-crowding in
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passenger trains. Today I wish to
bnngwthenbtwaottbcﬂonnth-
heavy congestion of goods tx—am‘:‘

Perhaps my bon. friends are aware
that there is a hottleneck at Lilloocah
near Howrah. The House will be sur-
prised to lesrn that due to this bottle-
‘neck at Lillooah the railway refuse to
construct a line to Geonkhali where
there was a proposal %o establish &
subsidiary port. 1 mentioned this in
the course of the discussion on the
Railway Budget in March. I may
again say that in I831 there was =&
proposal to construct z railway line
from Contai to Contai Road. But
that was not considered economical.
In 1847 another exper? committee sur-
veyed. those areas and also surveyed
the proposed ¥ne from Mechada to
Contai which they said woul@ be eco-
nomical. You will be glad %0 learn
that if that railway line is construct-
ed, then Geonkhali would be only tem
miles from that line. However, this
would be referred to arr expert com~"
mittee consisting of some foreign per-
sonalities. So I leave it there and
request the hon. Mimister to look
carefully into the matter, bexause in
the absence of g line the Transport
Ministry could not take up the cons-
truction of that port. Then the Cham-
ber of Commerce and the West
Bengal Government and others
thought there would be no return
traffic. Now the Railway and the
Transport Ministry have admitted
that there would be return traffic.
Now the Chamber of Commerce have
come forward with a request that
there should be a port and a connect-
ing line from Bhogpur to Geonkhali.
A large quantity of iron ore could
be exported through this port and this
would bring in a lot of foreign
exchange.

As regards the working of the rail-
ways, I have to point out that we are
not getting the maximum out of the
property and the personnel of the
railways. I request the hon. the Rail-
way Minister to look into it, as to how
many wagons, how many coaches
should have been utilised, and there



would bave been 1no necessity of con-
structing or importing fresh wagons
and coaches

Mr. Speaker: Why should there be
so much of vehemence over these
wagons?

Shrl 8. C. Samanta: Sir, Railways
have the greatest responsibility as
carriers of goods and passengers. If
simple ways are not found out, the
loas goes on. Then how can the Plan
be made successful? We have got
Rs. 1125 crores for the Second Plan.
1 think we need not want more
money, because there are so many
obstacles in the way of completion of
the achemes we have already taken
up. We are not getting the things we
have ordered from outside, in time.
During the Plan period, it all the
works on hand are taken up and
executed looking to economy and the
best utilisation of the property and
personnel of the Railways, then with
the money that we have for the
Second Five Year Plan I think we
will be able to progress further.

In regard to staff I would like to
place something before the hon. the
Railway Minister. There is a demand
from the staff that the C.P.C. scales
should be revised, a Second Pay Com-
mission should be appointed, there is
curtailment of trade wunion rights,
there is victimisation, and such other
charges are being levelled against the
Railway Ministry. 1 think the hon.
Minister will look into these matters
and satisfy the staff who really con-
stitute the property of the Railways.

In this respect I also support Mr.
Jangde who made a reference yester-
day to the staff, that while they come
forward through their trade union
organisations for beneflts for them-
selves they are not so eager to be duti-
tul. We have some experience in the
Railway Corruption Enquiry Com-
mittee. We travelley throughout the
length and breadth of India. It is
with regret that I have to place
before the House that we are not get-
ting that dutifulness from the staf as
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is necessary for the good of the Rail-
ways. So, keeping these things in
mind, when we demand them to be
dutiful, we must see that they are
given the facilities that they wuant.
Through their trade union organisa-
tions I request them to be dutitul,
and I request the Railway Ministry to
be more sympathetic to the just.
demands that are being put forward
by them before the Ministry. There
is one lacuna which I would like to
point out. The Railway has the res-
ponsibility of carrying goods. But,
under the Railways Act, if the goods.
are lost, the railway bhas no respon-
sibility. In this respect, I think some:-
responsibility should go to the rail-
way. Otherwigse, the staff will not
be active and dutiful as they should
be. The responsibility should be on.
the Government, that is, on the people
who deal with these things. But,
there are sections in the Railways
Act, in which the provisions are that
they cannot be made responsible,

There is a demand that more money
should be spent on the opening of
new lines. At the same time, we see
there are so many accidents. Why?
Because the existing track has become-
old, wagons have become aver-aged,
and coaches have become over-aged.
First of all, if we rectify the existing
track and other things, I think most
of the money that we have allotted
for the Second Plan will be spent. We
as Members of Parliament come for-
ward here and want that new railway
lines should be constructed near about
our constituencies or in our States.
Really there is necessity for that. At
the same time, we accuse the Rail-
ways that these accidents are happen-
ing. As I said, the accidents happen
because the track is not all right and
the bridges are not all right. First,
attention should be given to rectify
the existing lines. Then, further
developments may be made. You will
be astonished to hear that during the
First Plan, we had to restrict the speed
of trains on 1784 miles of existing:
track, because the railg were not
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good, because the sleepers were bad.
We hope that in the Second Plan, both
rehabilitation work and other work
-will be done.

I thank the hon. Minister for the
good work that has been done. They
set up the Railway Equipment Com-
mittee. That Committee has submit-
ted a report last year. That report
.shows that we will be able to manu-
facture here many things that we are
importing from outside. Many people
in our country will get employment.
1 request the hon. Minister to look
into this and see that during the
‘Second Plan, the Railways become
self-sufficient as regards the equipment
needed for the railways.

1 request the hon. Minister to look
into the question of staff quarters be-
cause we have not been able to pro-
vide as many quarters as are neces-
sary. The Eastern and South-eastern
-zones were separte before. They were
joined together and again separated.
The service conditions are creating
discontent in the mind of the em-
ployees. That matter should be look-
ed into. As regards efficiency, I would
beg of the hon. Minister to look to the
suggestion that the people at the top
should not be over-burdened with
files. They should be allowed to
undertake tours through their juris-
diction and encourage those pceople
who are doing good work. In that
way efficiency will increase.

Shri Tyagi (Dehra Dun): The gene-
_ral discussion on the Railway Budget,
1 think, is not the time for raising any
particular question. Still, there was
one thing which was uppermost in my
mind which I thought I must give
expresaion to but I will not take much

time.

To start with, T must say that with
.all the drawbacks and criticisms point-
ed out, it must also be confessed that
the rallways are on the way to pro-
.gxess and promotion. They are doing
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better than last year. Although the
speed may be a little slow, it is for *
people to judge whether the railways
are or are not on the way to recovery.
They have claimed in their report ~
that as far as their earnings are con-
cerned, they have this time beat the
record. Never in the history of the
railways were they in a position to
earn as much as they did last year,
viz. Rs. 378'5 crores. They say the
same thing regarding the amount of
freight which they handled. That too
beat the past record. Last year when
the Railway Budget was being dis-
cussed, hon. Members had raised
doubts as to whether the railways
would be in a position to handle the
increased passenger and freight traffic
resulting on account of the increased
social activity during the Second Plan.
That was one anxiety and the biggest
anxiety. There are many defects one
may point, out, and naturally they .
must be looked into and removed,
but the most important job of the rail-
ways is to give the society the facility
of passenger and freight movement,
and as long as they are making im-
provements in their "direction, I think
they deserve congratulations and
encouragement. There may be defects
also as pointed cut by my hon. friend
Shri Feroze Gandhi yesterday. He
gave a number of instances where on
account of the alleged carelessness of
either the Railway Board or others,
quite heavy losses had to be suffered.
Those are matters which require pro-
bing into.

I have had a little experience of
Ministries, and I am quite fresh from
the Benches my friends occupy.

Shri Feroze Gandhi (Rai Bareli):
We are very happy to have you.

Shri Tyagi: I too am glad to be
free to speak my mind. I wish teo
share my little experience with my
friends freely. I was quite new
when I went into the Ministry, but...

Mr. Speaker: I am afraid much of
It is secret.

.



Tyagl: No, Sir. I will take
care of the secrecy oath. What I did
was 1 called the senior officers to my
office and confessed before them that
f was a layman. I think that I did
well because the officers all felt that
after all the Minister is prepared

Skri Jagiivan Ram: Finance or
Defence?

Shri Tyagl: I never tried to impose
wisdom on them. I confessed they
were more experienced, and since 1
was a layman 1 was always out to
draw from them all the wisdom and
experience they had of administra-
tion. The first thing 1 did was to
make each one of them believe that
I had full faith in his integrity. Once
‘the officers know that the Minister
has absolute faith in their integrityv
.and honesty and is looking into their
work with admiration, they will do
better and better every day. That is
the trick. That was quite successful.
That was the trick of the trade.

Acharya Kripalani (Sitammjh%):
~That trick is adopted by every Minis-
aer.

Shri Tyagi: Instead of boasting
every time of one’s own honesty and
woubting every time every little note,
it is better to go by what appears on
the face of the note, rely on that anl
then disruss with the officers; then.
many points come up, and you can
pick out the best.

1 tried to inspire a spirit of econo-
my amongst the officers, with good
results. The last report that I sub-
mitted to my colleagues in the Cabi-
net on the savings effected in the
Detence Ministry was to the effect
that the savings came to about
Rs. 1572 crores. That was the last
instalment that 1 gave to them before
1 left the Cabinet.

Acharya Kripaiani: Why not make
him the Finance Minister?

Shri Tyagi: Out of that sum, Rs. 3
crores or so was recurring. It was
not I who was responsible for that
saving, but it was the cumulative
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wisdom ©of a number of officers,
including even the clerks and assis-
ats, The House might be surprisec
to know that one assistant had thrown
up a plan of saving; I had issued a
circular to the junior and the senior
officers that any ‘suggestion for eco-
nomy would be welcome, and the
officer concerned will be given credit
for his wisdom and his suggestions.

Shri P. R. Patel (Mehsana): On a
point of order. Is the hon. Member
discussing the Railway Budget or
something else? We do not- quite
understand.

Shri Tyagi: I am suggesting ways
and means of economy.

Mr. Speaker: There is no point of
order. The hon. Member who is fresh
from the Cabinet is trying to give
mformation or advice as to how the
officers and staff have to be dealt
with, so that this is one of the
methods of getting the best kind of
service, about the absence of which
there has been so much of complaint.

Acharya Kripalani: We are all
enjoying it.

Shrl Tyagi: 1 was surprised that an
ordinary assistant was able to send up
a proposal to effect economies in the
supply of petrol, lubricating oil ete.
to the Armed Forces. The scheme
was taken up by General Mohite, and
when it was worked out fully, it gave
us a saving of Rs. 1,60,62,000 (recur-
ring). Not a drop of petrol was
reduced in the supply; it was just a
change in the method of distribution
that was able to effect this saving.
And this was achieved at the sugges-
tion of an assistant. The capital sav-
ing effected was of the order of Rs. 70
lakhs. Likewise, many other items
were looked into, and savings were
effected.

I would submit to the Railway Min-
ister that taking into account the huge
activities that he is handling in the
railways, and the financial transac-
tions that he has to deal with, my
own assessment is that it will perhaps
be easy for him to effect a saving of
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at least Rs. 50 crores within filve years,
that is, during the Second Plan
period. T believe that is possible, and
he might start on it right now. For,
1 must say that no definite efforts are
being made in this direction. That
has been my personal experience.

There are two types of policies
with regard to administration. The
first is the nature-cure policy, just to
let things go on as before, and to take
things easily. That is perhaps a very
good policy. But there is also
another policy, and that is probing
into, and inspiring officers towards a
sense of patriotism and a sense of
economy in expenditure. I think that

this is a better policy. It goes well.

It makes one popular in the country,
though not in the Cabinet or in the
Ministry. But it does very well, angd
it goes well.

I would demand that the Railway
Minister must make a promise to the
House, and must endeavour to save
Rs. 20 crores & year; in the first year,
the savings will be more, while in
the second year, it will dwindle,
because the biggest economies will
come about in the first year.

Shri Feroze Gandhi: The reciufring
amount may be added on.

Shri Tyagi: It will be recurring to
a great extent, and quite a lot of sav-
ing can be effected. If these savings
were effected, the people also would
be saved from heavy taxation. My
hon. friends have emphasised times
without number in the Generai
Budget debate—that applies to the
Railway Budget also—that less stress
than is necessary has been laid on
savings. I submit savings are the best
avenues of income, because they are
a recurring income and the incidence
of suffering does not fall on the tax-
payer; on the other hand, the tax-
payer is, to a great extent, relieved.

With these remarks, I want to stress
one point in connection with the rail-
ways which concerns the poorest in
the country. He is the man who lives
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on the top of the hills. There are
some hill track railway lnes—hill
sections as they are called. We have
the Kalka-Simla 1line, the Xangra
Valley Railway, Matheran Hill Rail-
way, Gwalior-Shivpuri Railway and
Nilgiri Railway.

An Hon. Member: Darjeeling Rail-
way also.

Shri Tyagl: Then there are semi-
hill sections: Hardwar-Dehra Dun,
Jhagadia-Netrang, Zankhavav-Umar-
pada, Ujjain-Agar, Gwalior-Sheopur
Kazalan, Ambala-Kalka and Kicha-
Kathgodam. These are the railways
on which perhaps more money than
normal was spent in building because
alignments were of a different nature.

An Hon. Member: Gradients.

Shri Tyagi: My hon. friend corrects
me that it is gradients. These rail-
ways were built by the companies
either with Government help or on
their own. ’

Acharya Kripalani:
subsidised.

Shri Tyagi: The companies were
given the benefit of charging unusual
rates on these lines.

Acharya Kripalani: No, no.

Shri Tyagi: The distance of the
Kalka-Simla line is 60 miles. The
railway authorities are charging both
freight and passengers at four times
the normal mileage rate.

Acharya Kripalani: That is allowed.

Shrl Tyagi: A wagon of potatoes
from Simla would normally be charg-
ed Rs. 57. But they are charging
Rs. 187. It is four times the usual
rate. The capital investment on the
railway was perhaps more or perhaps
the maintenance charge is higher.
That must be the only plea. But they
have been charging it from the very
initial period when the railways were
for the first time constructed., Still it
is going on.

They were
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" Then a levy was put. I do not know
vhether it was either a surcharge or
; levy or something eise. It meant
me anna extra. Its effect was that
he charge went up by that amount.
lhe incidence must at least be uni-
'ormly applied on the whole popula-
ion. It should not be as if one tract
w#ill have a higher incidence of tax

ind another will have a lighter inci-’

ience. Whenever there is any tax,
t must be uniformly applied.

Now we have been discussing it.
They have raised the surcharge again
on freight as well as on passenger
fares. To persons living in the hilis
on the Simla side it will not only be
one anna per rupee per maund but it
will be two annas per rupee per
maund, because the one anna extra
was already there. So goods which
pass through the Kalka-Simla line
will not be payving 12% per cent. but
four times as much. It will be a sort
of a levy of 50 per cent. Think of
that one citizen. For the same one
maund he has to pay per mile 50 per
cent extra charge. I think this is
unfair; may be it is also unconstitu-
tional to make a discrimination
between people living in one area
and people living in other areas.

In the first place, when the scheme
of unification came, all the rates were
averaged out for the whole of India
to be uniformly applied. These hills
ought also to have been ‘averaged
out’, because after all, they are small,
little portions. They could also be
taken into the scheme of average rates
and given the usual facilities. Take
the case of a person living high in
the hills. He lives on potatoes. He
‘h_as no suygarcane, nor other commer-
cial crops. He has no industries to
fall back upon. He has no cottage
industries. He is the poorest in the
lot without any avenues, Then the
hills are difficult to live in because
there is snow; they want warm
clothes.

Acharya Kripalanl: The Home Min-
ister has gone there.
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Shri Tyagi: The Home Minister has
gone there. It he were in the hillg,
he would understand the situation
better. Potato is the only crop he
can raise in the hills. It is grown in
terraces. If there is one rainfall, the
whole field is washed away. He has
to face all these natural calamities,
But somehow or other, he grows\
some crops, ginger, potato etc. Potato
is sold at the rate of Rs. 2-8 per
maund in Simla hills. It is in the
viilage up there. The transport
charge—on mules—comes to about
Rs. 8 per maund. So at Simla the
cost s Rs. 8-8 per maund. For the
potato which is soid at Rs. 8-8 per
maund in Simla, he gets only Rs. 2.8
because Rs. 6 are for the transport
charge. So already he has paid three
times the actual value of his com-
modity as transport charge. From
Simla again, it comes to Kalka. The
railway levies four times the charge
with the result that out of Rs. 10,
Rs. 7-8 or Rs. 8 go as transport
charges. He gets only Rs. 2-8 for a
commodity which sells at Rs. 10 in
the plains. There must be a limit to
exploitation, Sir. I feel this is too
much.

Th.e'; again, we cifaim to be a Wel-
fare State. Ask that man in the hillg
whether it is a Welfare State for him,
whether he has had any welfare. As
far as he is concerned, he has not
known of any welfare except that he
knows that he has to pay four times
the freight on his commodity.

Now, my hon. friend, Shri T. T.
Krishnamachari, comes and says that
there will be a tax on railway fare,
Again that poor man will be taxed
four times as much. Is this fair? It
is not only to the Government that I
appeal. I appeal to the whole House
to see that the man in the hills gets g
fair treatment at the hands of this
benign House. After all, this House
is the guardian...

Shri Sadhan Gupta (Calctitta
East): Let him vote with us.

Acharya Kripulani: What about hig
loyalty to Party? .
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8Shri Tyagl: I have affirmed loyalty
t0 my Party. But I have also taken
oath of loyalty to the nation. So
there is a lot of difference between
afirmstion of loyalty to Party and
oath of loyalty to the country. I must
first be loyal to the country and then
to the Party.

Therefore, I must say on this issue
that I shall fight to the last. It is not
possible that my voter, my constitu-
ent, the man whose guardianship 1
have taken upon myself, shall go on
suffering like that. I want to give
my hon. friend, the Railway Minister,
an ultimatum on their behalf to look
into this question.

Mr. Speaker: Now, I shall call hon.
Members one after the other. I shall
announte their names so that they
may be in their seats. First, I shall
call upon Shri Melkote to speak.
Then Dr. Atchamamba, then Shri
Pattabhi Raman, then Shri Mulchand
Jain, then Shri Indulal Yajnik; after-
wards, Shri P. G. Deb, Shri U. R.
Patel and Shri Kamble for the time
being.

An Hon. Member: Is there a ligt?

Mr. Speaker: There is no question
of list.

Shri B. B. Singh (Raipur):
about me, Sir?

Mr. Speaker: This is the provisional
list. I want that all the hon. Mem-
bers should be here so that I may
call them one after the other.

Shri M. N. Singh
What about others?

(Maharajganj):

Mr. Speaker: If there is time I will
give opportunities to others also.
These people want to participate in
the discussion and they have sent
chits. I will certainly call even those
who have not sent in chits, if there is
ume,

In this connection, 1 would like to
inform hon. Members that with
regard to the General Budget, in
order to avoid confusion and competi-
tion and some hon. Members feeling
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that they bave not been called, 3
would urge upon all hon. Members
and parties in particular, to indicate
names of Members who want to parti-
cipate, well in advance. The discus-
sion will be for four days from the
28th to the 31st. They may indicate
as to which of the hon. Members fromm:
which particular group ought to be
called, giving also the order of prefer-
ence. I will call them one after the
other, balancing the names so that the
level of the debate may be high. They
may also get sufficient time to prepare
in advance and they may not feel
that those who were nnt prepared
hawe been called while those who
were preparea wer not called. This
1s with regard to organ’¢ed groups in.
the House including the Congress
Party, e Communist party and
other parties.

So far as unattached Members are-
concerned, who do not belong to any
group, 1 would like that they should
give their preference with regard to
the particular days on which they
would like to take part in the debate.
That would ease the situation. I pro-
pose hanging up a list of names of
Members whom 1 propose fo call on
the first day, on the second day and
so on. It is not inviolable. Of course,
1 can call other hon. Members also if
there 1s time. This does not meun
that hon. Members can come and sit
in the hall waiting for their turns or
their names to be called and come n
only then. I expect them also to
continue to sit here. If they do not
continue to sit here 1 will score out
their names.

Shri Sambandam (Nagapattinam):
Sir, I have given my name.

Mr. Speaker: Yes; his name 1s on
the list.”

shri Mahendra Pratap (Mathura):
Wwhat about the independents?

-~ Mr. Speaker: Whether they have
sent in their names or not they and
others will be called if they catch the
eye.
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Shri B. B. Stugh: Sir, I come from
Madhya Pradesh, a new State and I
have been standing for the past three

ys to speak on the Railway Budget

a few minutes should be given
to me.

Mr. Speaker: I would like that the
Congress Party also should relieve
me of this difficulty. Hon. Members
must know that in a day of § or 5¢
hours, it is difficult to distribute the
time. I give time according to parties.
So far as the Congress Party is con-
cerned, the time that the hon. Minis-
ter takes both for opening the debate
and the reply is also included in the
total time of the party. That is a
concession shown to the Opposition.
If each party sends in the names of 25
Members each, the Speaker can call
only such of those as can be called in
a day. It would be helpful if the
parties select a few, one or two from
every group, so that I may regulate
the debate in the House properly.

Shri C. K. Bhattacharyya (West
Dinajpur): Sir, irrespective of party
considerations, those who are new to
this House deserve to be helped and
encouraged.

Mr. Speaker: Why not the party
take that into consideration? The
party should do it.

Shri S. Ghose (Burdwan): From my
party, only 2 Members were allowed
on the first day; nobody else was
allowed.

Mr. Speaker: Nobody else will be
allowed hereafter. A party consist-
ing of 6 Members has already been
allowed 2.

Shri S. Ghose: The party consists
of 17 Members, Sir. We had sent in
the names of 6 Members.

Mr. Speaker: For a party of 17
more than 2 cannot be called.

8hri 8. Ghose: In that case we will
generaliy find no encouragement
whatsoever.

Shri P. R, Patel: The Progressive
group had submitted -names.

Fymdpats slune = post = o oS
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[Glani G. 8. Musafir (Amritsar): A.
musafir (passenger or traveller) has.
better experience of railway (travel);
musafir must, therefore, be given an.
opportunity (to speak)].

TSR WRNG ¥ A€ . W
wiEt g qw.few o #Y Ater Aff v
T

Dr, Melkote (Raichur): Sir, 1 shall
be as brief as possible. In the first
place, I would like to support what
has already been said in this House
regarding the importance of a railway
line between Bangalore and Manga-
lore and between Mangalore and
Bombay. I do not want to dilate
upon it as sufficient stress has already
been laid on it.

The next point is with regard to.
the deposit of Rs. 6§ crores with the
Government of India from the ex-
Hyderabad State on the definite
understanding that that amount woula
be spent on the welfare of the State
for the purpose of getting railway
lines. This took place somewhere in
1948 or 1948, It is already about 8
years and the er-Government of
Hyderabad and the people of Hyder-
abad who contributed this amount of
Rs. 6 crores have been pressing for a
number of railway lines of great
importance to them. That amount is
in deposit with the Government ot
India. When Government of India tookx
this money, it was on the distinct
understanding and promise that the
railway lines would be taken up. Now
that the State of Hyderabad has
been divided, the amount shouid be
distributed, region-wise 15 per cent for
Karnataka, 25 per cent for Marath-
wada and 60 per cent for Telengana
in Andhra Pradesh, so that railway
lines in these regions may be taken up
to the extent possible and thus help
the pecople which would give them
sufficient encouragement. This amount
is already there and it does mnot
involve putting one’s hands into the-
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Budget. Therefore, I would request
the Railway Board to consider this
aspect of the question and deal with
it as expeditiously as possible.

The third point is this, Sir.
Though the zonal-wise distribution
©of the railway lines has taken place
.many feel that it has not brought in
sufficient efficiency in the administra-
tive set-up. Would it not be possible
that, in the ncew context of the
Linguistic-wise States that have been
formed now, these railway lines are
so adjusted that each State would
have a zone of its own so that the
State Government and the Central
Government can by co-ordination
help increase efficiency and economy?

Fourthly, there is one point which
I would like to stress. It is not a
written law, but 1 am aware that it
is taking place. In every place where
there is an employment Bureau and
where recruitment takes places whe-
ther for labour or working classes or
-higher-ups, particularly the Rail~
ways, a number of railway officials
influence the employment exchanges in
‘ways which amounts to saying that
unless the Exchanges recommend
about 50 per cent for railway emplo-
yees' sons and relatives the Railway
officials would not permit the others
being taken up for employment. This
practice is not correct and I person-
ally feel that every citizen in India
under the Constitution has a right to
get employment everywhere and be
treated similarly. This is one form of
corruption which has crept in and
-erept  in in a very strong manner.
May I plead with the Railawy Minis-
ter that he again looks into the
matter and sets it right?

These are the four points that I
thave to stress.

oY go Wo WA (Faw) : geaw
qT, 7 favw 7 T qIe 97 FI|@A
WL | foq v ¥ g7 a7
qray ame, g fawfes § & 9 arig
o FET ARAT E | oqA ¥ v
AT A wiwed A sqsafas FAfat ¥
AFT G AEH ®' 1 & I ATz Y
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g1 &¥7 F fag wrfarer &7 aar 3 91
aff, 7 W A Ay qer § R oww
fas fifag & @ § 1\ oW dfFs
BT THT AT @A @7 Wk F forg



1681 Railway Budget—

{¥5o FIUS TIAT T@T AT AFHA ¥=o0
< TS T A A AT AT TEHAT T
TE gAT TEAA a1E B LIRY FAS
AT @r T 59 5 | w6 o3ey
FUS G2 JIEHEA HT 97 | A6
frgw a9 & a9l ¥ g Sq9An
f& QY FAT ¥ J F9 TEY A
AW, T8 Seq auar war fF 4Ry
FAT TIT F HATAT 00 HAUT TF FT
. AT gE FAT G | qA T9 a0

F1 g2t & 5 Xa fafreex age 7 39

&3 FT qa°T W FLA AT BT F &
v AR gAY AT H TR BTG FA

N o Ffr # g 1 g (efae 7
5 S AE ™ & S W T aww
& Qo e & B BT o= AR dfer
9T g% 399 AL fHEET 98 agmr
91fgq | I3 fGaT &Y 9= g ST
YT BT AT TAT 304 FAT
QAT AT AT | $H&F FATAT &7 BT FUS
TAT A AIMET | IEIR TFG T 07
ST dY 98 ¥T 9 HEAT | AF S
T FY AT TEAT § A FRET HEER
1 gfeqems g1 aFar g fF 30 Hiw
F1 g0 & fag femn 78 ager =nfag
af g faoeR & 39 qoE &7
WA HATE |

it AR ST F UF a1 wEr |

& 9OY I FWIE | IgH Fal
gt 5 feor cfam &1 fewmr <
¥ agT SARTE | TR 1% qv TaT g
5 oz fpaeT soTeT & SrfRR 399 6 @y

& & fAw &g dr FEad 9=y
T & & AT oy samar &g |
- 1 fafee @ A1 g e wifeg
fis g e St g o %@ i o
W aE TET g |

o faafaw & & wd a@ W)

el gl § fF wearn & et
LS—
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qF & qfear A1 fear afear amr smar 2
ug HE A% 3F § 7 AT A Ar
feeft wfear finet o fogara & adf &
AT | 39 TfXarq v & gq4<
& e faar sr =rfew

Tt faafesr & a=q 1 W qae
AT | & 5T FIAT AT § o w1t
T F99 &1 qI79 & 59 fa9mr 7 g3q4r
TIT g1 ARl & i et w gar
TG FT THA | AT A T ;AT AT
fema feardqz &1 qwat aam fear |

Mr. Speaker: Hon. Members need
not carry on conversation when
speeches are going on in the House.
Hon. Members must have regard to
what is going on in the House.

St Ho do & :  # WY ug FEAT
ATGAT § F LS q7G & =1 90
WL T & qZHH & T GAIT
M gaX a3 ABIL T2 g9A OF 78
AT AT &TH & a1 S feAr 7
T FA F qFI TUF AT GF6T § |

T faafaesr 7 & #vww & AR
g i &30 J@ar § 1 q9F asaa
21T & 6 g Arawe T &7 & AR
AR TF AFET AL | TZ AT
fiF FTaw § W T9F FE g A
FL THAT AR 59 g7 TF aq@ma
AT § IR # QATLET GHAATE |
L ZH G7 Q8¥0e ¥ 98 FI FAT
IS HT GTeTd FT GHTAT FL AT ZHAT
qEH N R WIS 9w ¥ e
FqgaFA Y | AT W FTRA ;qT
g IURT g & & AU Ay ghaa
q FTH HIW Io4 & | fugd @
AT TR QAL FAEL 437 or
# gamar § o oswwr fawifeat o
AR fHAT AT WT § | FTRA TH
g1 & wifed {6+t forqen § =g aga
FTHE E | W FE Gd AT A §
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fir for 9x e fafee amE AR
Yoy fawnr ¥ sEECA sAw & &l
g W AT o age & & Wl &
qufes &t @Y feaa &7 & awdr &
figsr ogh o TTHTS EFAT FT T
& 9w ax T w5 fawr Fooaw fad T
Dar 1 & smowr gEE OF feEr
T AEAT § 1 AW T3 AT gHT OF
goart wEET § WO e gE )
I A oo fF SR o reR
word FiE w qET T qeAr ) AW
Iy w21 f qafes 1 3@ N § a9
¥ GuT T A § A IAFT FEEA AT
7 feaary T | AR Fgr ' &
ag femema § f& W e A
qT AT @A & q¥ g A AfY
AT WYY T {947 SART JHEATE F ATH
¥ oforeedi 7 aor for wmr @ a@g
g & WA & faur orar @ g+
awg 1 uF L fgwrT d9q w7 Y
araa A@1fy s= & foge Ao 7 oagt
fafafieT ar 1 ag v wwfas @ w
feeardar & sfafrar o1 Foer 7
famar a1 1 fa SR =T w5 oavgEe
frer #1904 #7 A1 7@R”T s
fae @ & 97 oywr #4943 fawAr
A wwr v wfe ew dur oad 7
xRy IRfAT guEr & S0 fwery
o fin Sede wredt daT & S E AT
IFFY A9 fAa A § 1 AT gewTdr
qgFd TF & F19 # T€ 2;F 3
T G futieraigawgmy

i aw ¥ fewdw i w1 gav
B WL S # 9w A qaqr T
fs fewe wwfrrr s gfaw farss
@Y § Xt ag ar wer &
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«fr g ¥ IR [ EF W ATy
2. ug &iv § fr suw faqg e

T DA e o ae ¥ faems
ot Y5 wriErE A oy a1 Ad qe
4fF aga | A aTy s § g
#ad o= fwas 3 &Y

? =g e &Y aaoog @
s fearr =ear § f5 ag wn§
gfrFvam feurdde wraw #¢ qrfy
g wad 1 OF A7 ag for ¥
fr fra mweaz & faoms 4T ST
F T | 99 7 TE HEOTT
gfrwraw fearéne & | ag qeafae
HEFAT § € Fvar & T foe amar
wrar & 5 feod wead & faers
T FAETS #7 A  FIH FT Ay
HEFAT FTAT g A7 /T T a<g ¥ frd
amar ¢ fr faad g gk a8 wwad
& faears Friavd Y Y | S Srar
& fr avem ik B a3 g & @
afar ov ad) €1 1 Sfwa ¥9T Forat
2 fa wvaw a3 Sfas o o e 2
sfes o & AW wE AT
FUHT T F #ET 9 Afad F Frarw
1 sTE F7 & e Gar o
A7 g Sfaw F avww w7 wowe
FFT SET

Y el Sft 7 a7 R W awa
1 RS T 99 a9 wer
T fr g ag 2R ¥ wroh § Wk
o P § A 3 aga wom ww
FLEFAR] 1§ I (e w2 g
AW T Ay @wat @1 Mfaw & ary
T ag W1 Fg SeaT g R F awee
% TNT A ¥ aw &

~
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T WOT N T A gAY WA AT
ft ag N e i afegg | WK
oY TR § T o A & 9w T
oo wwar. ¥ W A STE § Ay g
AT TwaT & W &1 A w@r § ar
oy FFATHY wT gwar § | 7 ArAQT
E e wq taey ¥ A @ T & wewn
A wf wopEg ¥ § W T g TE-
qEa § fo WY T@ w1 g fwdt B
et € &Y Wt } wfeT qww 7 adl
wrat ¢ fF W@y {%r T@Ar s Ay av
BT & | XA AT GAAT a7 FAGT €
fraae @ gq L a9 F €00 4T {300

q
72 faar o, @ & @ g F @
¥g g¥qT § f& 98 gwarfw #1 @
& areag 2w fooet & wa =@
T ARFAT ¥ W @ IR [N
T Yo FUT &F FATH Zoo FUT T
ez &<& faar q¥ar & 1 ar ag s
o ®UIE ®ITT § gg Fef wmar & |
At @R 97 & 3w 9 ww qwar
e q7 wx A I wOF
w & Fam FRg F@i o
@I I’ g WX I w1
& 9N WE! dNA ATed | 5EE
|ra & @9 S gEY 9T g AWy &
SFET WY I T A1 FT WIHT A
w1 arfEg

W& @Y grafafes d=7 @ a #
Tt &, IX fagiw ¥ 7 T@ 9 Wy

© X@ar g o ug W@ S Qi v & -
e SrEl 9% qgd IS 92 W o g -

& 4 aT L, dfipve, g2 A g3
FAEY WTT & ww {1 w1 few >y 3,
Tt dEX T wY Iy feuy war &) F
g & e 7 w e e o
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fafeee e sro Grmgdy N oA
¥ feET § OF TR wEwy g
& ngww 7 geraT &1 § g g fw e
gfrar & gaX &30 & et far o
ar agi w= mwE o & ==t v g,
a7 T Wgre FAT AT §, AT 5% W agt

@ ag OF T T #F qrq gEiT L qr-
A gAY i F wEr € Br WY Sy &
FHaTiel 7 grore agas g & fog

I gEE [ & fag o w=a

STOAT &Y § | FE qE qET AT A &y
9 AT ¥ #Y A9TH 3 H WA #Y
gored Ag gRT 97 T gw 97§19

w1 g | § AT 53 § 5 g end
HrE WY GRIT TUHFTT F WA 47 FY
AT WY AIHTT T G A3 F FHAT

grfafes e w1 W@iaEer A
oAt ¥ foafas 7§ ox & W
TR AT WA FEET f7 BAT [R5
g1 W & qewn ¥ w08 &G 7 W
gy %7 g3 wver ©ar & | 4f argw ey
&, fams g & ol 9% faefoa &
T WY 7% e &1 § wrgar § v g
= U swafer Seds w1 |4y
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Q| WSS aE w wiaaed ¥ afd IrET .mﬁﬁm
& W WraT & | WA A e g BITH- A w97 TW T Ared g 1 w@w
fexr wrwrdeq wA W G E AT G ara & w1a X 7g Y weer wig g e

ENIT SOT7. g9 SATIT & SATIT FTH FIATH-
frg SvaTedw & afd ¥ s@AT L R
TErm sRRd MY AT ST § A A
axraq ¥ A ®T weaT gearwist
ard &1 @ Fedy Y gage T8 /LT
Hfr wg o AT SHE wY fer S
£ ag I oA § 9 & Forg qaA%
wrmifea dargdw o1 e awar & 0
§ oA fafaeet amg@ ¥ ST F@v
¢ e ag e faafes & awmar 1€
MmN W d
o ferer ¥ srea 74 § WX wafensT
qa3 & TAR H & g8 FA FIITA-
fea SYATEAIT w1 & aYar T w0 o
& aA Ao 7 N A oAt ¥
STFATAT AT T ] AT T ATTHT II0AT
Fgan ¥ 5 ag a@t agw s @
¢ 7 # #r qorg 7 Ferar for o et
&Y FRTaTE T g0

si@ ¥ Ffor & a1 7 gF & A
wEAT ATEAT £ | WX ¥W AR F AN
bR U I
WG | Jf g T fo T A I
& fis mg ot ¥t &7 wr & 7z oW
T WY £ o e W) g q=Te
et g @faT ATt AT | ag FeXT wri
§IF ST TR AT 97 WK IR g9
TG AT A RN qTEATT Fw% 2 T
TAY W AIAT AT | GEWT AT T
AT QT | § g AT E B o ¥
wgER W1 78 wfedr T aifge fe
ﬁﬁmﬁ@'ﬁaaﬂ,gﬁ«}
*TR w3 AR &Y, I Y g ww
WHT WYy O A Y Al

A & N &7 gy v § 7w A
&Y St a3 frerar far g1 R
& oft § W fr qTveT ¥ o f
& T & sy frar i Fred gw
A1 A s frw wwd W gER o
arEar T § w9 g ¥ Iy At
I HTAH & T |

w7 & QAfTdrT & 9 7 55 wF
g § 1 A 9 A e W
ofefree 3 & A F W 78 v
T &1 4fF § 19 AR T SITET Arwiea
F @A ¥ ArEd § T Y g
FG TEY ST | T & oy gEdy ae A
AE wTrwT ATy fraArAr e g o
qaT " Frar & fF wgr sarer wrarw
Ot & e & g F fog ged
wgfaadt &1 gfaame w7 faar smar &
g1 Sigt ¥ qeEH AT ST w9
DAY & agi A1E e A& famr AT )
R} 7w A Y A A A v
IAE FwRrE I AHIT FeAIE AT T
& W o wrenA amrE vk § g
w93 g e s s oo ¥
IR F g g W TN Ak Ay F
%27 & fir 7 Y Srer A7 =g 1 A form
W e F o g swF X 7 4
WO &% gt § e awt ox ¥ fag
T3 3 1 wer Tg AT pfoes g
a7 |

Tk qwAsh (st et i) -
g BF A X wredr § Foreonr fars
qAfE v v Y ?
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ot oyo wo dw : ¥ ofix S Tork
7 wrairly wr R we e § o g frely
i MpdEgT Tt AT A gy _
g% W § g ag o wen
wrgE § i oy o e T § ofw
orrT it wifed | a T g wfye
fir fore orTg ¥ I WY WAy I
T A W A W G W AG P
aTary W AT § 75t w7 facgw
®* qAE | AGY G S FAE W |
fx Swww ¥ oA wed §
TR g ol & w A
w £ A & wrow Afew §F qAv =g
ar

& W A A A afeaw A
fowad & IR a3 & wOEr s
feemar =g g 1 ug fawed dW W
i q g | afoor FY ox ez At ag §
fae SEF WY AT ATXH I FET AT |
FErE qorE T fdew § WX TF agy
&1 WA SEX AW T § 1 TG qET A
i g & | AT § AR A A agi 2,
Ay s @ i waa F
=rgar § & sedt 9¥hmg ¥ s 9%
1T v AT Wi A Sy S
w7 A farste v AT =g

Tgaw A el ap qar A st &
T & A & aw 18 Y 7Y T § |
TEHT FT FI0 § I O | F )
wTar | faocht & a€ @€ agd F forg I
avq% &, werwar &, A a5 W & &
mfgat a=dT & | TTwT 7S 98 grar
g % qEied w1 aga awdis e
Qrmrar g aF e agrac g
%2 qgs § o FC &5 oF + X TwwAr §
for ey & ¥ A &3 F A F A Qg
feeeft i s sreft ==t

WET NFT T wwFT q¥% & A 9T
T w1 e WY\ § welfefrady
orgt 9T A § 1 A & wrgmy g Qe
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WTET ¥ ATH WTINT RTET ST ATAT
wrfew 1+ & o famrer T AT F o
afim ¥ fix o W wmw
wrefy & 1 ¥ g FEAT & Rgw AT
o et & 1 %7 < e &Y mfent werft
IR AR aga T ww § 1 g WY
afest® § €1 a1 § W 7wy oy forar
& W IRy %7 ¢ e mfeat &y
arrT #Y q37 v i w1 famr oo
R gxowr WY I Y frmr 4
A A0 Tor Ao oY ¥ wg o farwe §
o w7 7org & fn o= 9=y foram oman
g ar vk I gt aff T AT § v A
faw T 5t @ & At ax foar Ig
IAFT FAH I AT ATfEy Afew forw
WEAT ®Y W7 1§ o faar vy gawy
ITHT wqTT AT wriReq | qET A g
wifgq fr &: & 7EH WK TF TF a1
IaFT A IO & S wv A famw
I 9 AT WY @ w3 qA A
e & AV F gar § T ag Y §q9T
@ *f az § @ agy frar smg

wTATE W FX e gUA Iy
&1 & ®YC IuFT T T § AT # AwwT
gt ®1€ fw 3§ & AT =49t 9T 6=
et g a8 § 1| e T
F A mgRmIugh e A gw W)
o 3 a7 R e A § fr ogi
fagd zm ast ¥ WA faam ] &y
gryadee f5d & agt W W wmfus
TEACE & FIA § T9G g o0 WX
IT TAAACH F A X AT g wG ¥
aq %g gva fF ey frad & aw
w7 el qEww A 2@ AT W Seer
#Y agfaaa =\ g agert § s ww
AT gy auEA W fE area § gw
TF TR O § g @, @ ag g
Ta fram € 1 9 a9 & fEeat & 99
o w=r wraTws gfawdi &7 sageqr
g€ T w3 ww oA ¥ A are
ey W waAl s gw ware § WK
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Dr. Atchamamba (Vijayavada):
The railways are as vital to the coun-
try and the Government as the
nervous system is to the human body
and life. If any portion of the
railway system is paralysed, we can
take it that it is as bad as the
paralysis of the body itself. Consider-
ing how import the railways are for
a country, we have to be very care-
ful both about the human elements
as well as the mechanical or material
elements of the railways.

There have been many accidents of
late in the country here and there.
Naturally, people are agitated about
itt We want to know why these
accidents are occurring and whether
we can prevent them. Certainly,
unless it is an exceptional case, we
will not say it is an act of God.
We should go into the matter and
try to do what we can to remedy it.
Lately we had the Mehboobnagar
accident and people were agitated,
because it was the third or fourth
accident. A commission was appoint-
ed to go into the accident. We find
in that report the Government
Inspector of Railways telling us:

‘During the last 7 years, there
have been at least six major
accidents en the Indian Railways
due to washaway of the bridge
approaches or scours of the bridge
foundations. All these accidents
have caused heavy loss of life.
For each of these accidents,
undoubtedly, there have been at
least a few narrow escapes. The
main reason for these accidents
appears to be inadequate water-
way and consequent over-topping
of the bank and resultans erosion
and scour.”

He further goes on to say how
wmese bridges had been built aecord-
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ing to the olg Dickens's formula,
which does not hold good now. There
is a new formula called the Inglh
formula, which is to be used for tht
construction of the waterway. I am
referring to this because in the Fiwe
Year Plan, we have allotted Rs. 1t
crores for the rehabilitation of bridges
There may be roughly one Ilakt
bridges in the whole of India. Foi
building each medium-sized bridge, 1f
will take at least Rs. 40 to Rs. 50
lakhs. So, with Rs. 18 crores, we can
build at best only about 50 bridges.
If the waterways are small, especially
tn hilly.- places where the catchment
area is large and there is sudden rain-
fall, naturally the bridges are likely
to give way. So, I feel that more
money should be allotted for this
expenditure. How it is to be found,
of course, it is the concern of the
hon. Finance Minister and the hon.
Railway Minister. I feel this is a
very urgent matter and should be
given priority over many other sub-
jects in the budget.

In the budget for 1957-58, an allot-
ment of Rs. 2 crores is made for giving
medical facilities to the workers.
The workers are more than a million
and there are also contract workers,
who come to a few lakhs. Therefore,
Rs. 2 crores is too small an amount,
because hospitals have to be main-
tained and medicines have to be
bought. Under the present condition
of things, most of the workers can-
not afford proper food and so they
suffey from any number of deficiency
diseases. So, they go very often to
the hospitals in order to get injections
or other medicines from the hospitals.
We have to supply the hospitals with
medicines. Otherwise, because of the
deficicncy diseases, their working
capacity is very low and that means
the railways lose. If not for the
workers’ sake, at least for our own
sake, to see that the railways do not
lose, we will have to provide a greater
amount in the budget for giving medi~
cal facilities to the workers. Rs. 2
crores is too small an amount; some
more crores must be added to it.
Perhaps you can take it even from
the reserve fund. This is not a losw,
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because good and strong workers are
a great asset to the railway industry
s to any other industry. I may say
thet the railway industry is one of the
biggest industries; it is a national
tndustry, As such, it is the duty of
the Government to see that its workers
are in perfect health. That is the
least we can do for our workers at
present, till the standard of living
becomes high enough when we will
not see any more of these deficiency
diseases.

I come from Andhra and I would
like to say something about the Wal-
tair station. It is almost the end of
the South-eastern Railway. Waltair
is a big place; it is a port and it has
got many industries. There is the
Caltex oil refinery and glso there is
a wagon-assembling plant. We also
find manganese coming there for
export. Naturally many foreigners
will be coming there. Under these
conditions, when 1 see the station
which is no more than a tin shed, 1
feel really ashamed of myself. It is
high time the station is rebuilt or pro-
perly Dbuilt. There are no waiting
rooms. Of course we need not say
anything about third class waiting
rooms, because even the second class
walting rocoms are too small and not
adequate at all.

There is only one train from
Hyderabad to Vizag, which is called
the fast passenger train, but it takes
26 to 30 hours. We know that Hydera-
bad is the capital of Andhra Pradesh
and people from Bezwada, Vizag and
other places have to come to the
capital so very often. It is very
inconvenient for the passengers; as
they lose precious time due to the
trains running late. Of late trains
are awfully late; it is a general rule,
we can take it that the trains run
three or four hours late regularly. I
request the hon. Railway Minister to
see that at least one fast express train
is arranged between Hyderabad and
Vizag.

Now with regard to passenger
amenpities, of course, drinking water is
supplied in many stations, but with
regard to catering of food, in the de
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luxe trains there is catering even in
third ciass. But in other trains there
is no catering for the third class; only
in the first and second classes the
railway authorities cater food. So,
the passengers are forced to buy food
from the platforms. Of course private
people are given permission to come
to the platforms and sell food, but
what I say is this. Most of these
private people do not know how to
keep things clean. That means from
each station when the people buy
food, they are spreading infectious
diseases from place to place, This has
to be prevented and the Railways
must take responsibility for catering
food to the third class passengers, if
not in the train itself, at least at
different stations.

As for the third class waiting rooms,
I say they are very inadequate and
insanitary. After all it is the third
class passengers who give the maxi-
mum receipts and it is the bounden
duty on our part to see that they are
adcquately cared for. So, these third
class waiting rooms must be commo-
dious and clean with all the sanitary
fittings necessary for them.

Shri Pattabhi Raman (Kumbako-
nam): Mr. Speaker, Sir, I feel that
quite a lot has been said by way of
comparison between the broad and
metre gauge railway systems and my
hon. friend Shri Feroze Gandhi with
his usual eloquence and ability has
flooded the House with figures and
tables, that I find, Sir, coming as I do
from the Southern State of Madras
that we are likely to suffer as a result
of those figures so ably submitted by
Shri Feroze Gandhi.

I wish at the outset to say that
so far as Madras is concerped, most
of the lines there are metre gauge
lines. We had to suffer the fate, as
you are aware. It is unnecessary
to recapitulate to the House the his-
tory of this famous gauge. They were
dumped on India by an alien
Government when they found they
were not useful in their place. They
constructed their own standard gauge
system quite some years ago. It is
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fShri Pattabhi Raman.]

very easy for one to get into a train
in London, get ferried across to Calais
and Eo to Paris and practically the
whole of Europe on the standard
gauge. That is not what is obtaining
in our part of the country.

Quite a lot has been said about the
broad gauge system and the inade-
quacy of equipment vis-a-vis that
system. 1 wish to point out that so
far as figures are concerned, we have
to bear in mind that in contradistinc-
tion to the huge land’ mass of India
in the Indo-Gangetic plain, our coun-
try narrows down in the Southern
peninsular portion. As we go further
and further down we have quite a lot
of people pressed into an area where
there is not much space. 1t is very
much so in the State of Kerala.

It is the metre gauge system which
obtains in the many parts in the
South of the country. 1 wish to draw
the attention of the House to pages
XXXIII, and XL (charts) of the
brochure on Indian Railways sup-
plied by the Ministry. You will find
that as against 16,000 odd miles in the
broad gauge we have 15,305 miles in
the metre gauge. I find at page XL
of the same brochure that the Mile-
age with regard to operation is 123-2
sa far as broad gauge is concerned
and 61.1 so far as metre gauge is
concerned. Finally with regard to
wagon usage, as against the net ton
miles of 541 in the broad gauge it is
very nearly 203 in the metre gauge.
Therefore there is a lot of usage so
far as the metre gauge is concerned.

I have to place before the House
figures regarding aging to which
reference has been made. At page 26
of the Report by the Railway Board,
Volume I the wagon position is given.
In the broad gauge the position on
31st March 1956 was 169,008, that is
5,869 more than in the previous year.
The position in the metre gauge in
the Southern system was 18,184, a
geduction of 28 wagons. The next
figure to which I wish to draw atten-
tien to ix on page 47 of the same
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report. So far &s line construction is
concerned as against- 881-73 miles
constructed on the broad gauge, the
additional mileage constructed on the
Southern metre gauge was only 98.55.
With regard to replacement of rolling
stock, we find that the number of
coaching vehicles replaced was 448 on
the broad gauge and 744 on the metre
gauge. As we come down to goods
wagons we find that the figures com~
pare favourably so far'as metre gauge
is concerned. So far as the broad
gauge is concerned the number
ordered was 20,000 and odd and
those placed on the line 10,518. As
far as metre gauge is concerned it
was 14,846 and 9,632 respectively.

Lastly, at page 66 we have figures
about the wagon position and over-
aging to which reference has been
made. It was stated that 4/5th of the
traffic was being carried on the broad
gauge and 1/5th on the metre gauge.-
There was also a reference to the
necessity for wagon replacement on
the broad gauge. It was actually 18
percent in the broad gauge as against
21'2 percent in the metre gauge
The same is the position with regard
to coaching stock and rolling stock.
The average number of steam locomo-
tives under or awaiting repairs was
291 in broad gauge is against 192 in
metre gauge in 1955-56.

Therefore the picture presented by
my able friend—I do not say that he
intended it—may result in some sort
of injustice being done to the metre
gauge. It is true that there are
a lot of metre gauge lines in the
South. It is not our fault. They have
been forced on us. Therefore, there
is certainly an immediate necessity
for replacement of wagons and coaches
on these lines.

1 do feel grateful to the hon. the
Railway Minister for referring to the °
various surveys made for the cons-
truction of new lines particularly with
regard to Trivandrum-Tinnevelli-Cape
Comorin and Vellore-Kancheepuram-
Villupuram rowiss as sizn to the elec-
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trification of the railway from Tamba-
ram to Villupuram. I have only to
say that, it for some resson, the elec-
trification of the line from Tambaram
to Villupuram is dropped, the railway
authorities will at least take up the
other lines which are.very necessary
in the Southern part of Madras.

I have to state that so far as the
amenities are concerned, references
have been made to the provisions for
improving stations and providing
other amenities to passengers. You
will find Sir, that there is a reference
to the Magh Mela in Allahabad. We
have in Kumbakonam, in my consti-
tuency, a mela which is as important
namely Masi Makham occurring once
in twelve years. I am glad that there
is a reference to it in the report of
the Railway Board where you find it
stated, on page 44, that as many as
279 additional trains and 56 specials
were run to that part of the country
during the mela.

But actually what is happening
there? 1 have no doubt that it will
engage the attention of the Railway
Ministry in course of time and that
they will expedite the station work.
A good deal of amenities have been
provided and the stations works have
been started but they have not been
completed. In the station yard a good
deal remains to be done. What is
more, there is to be an over-bridge
leading to the station for which provi-
sion has been made. I happen to
represent and know that area, and I
hope that the work of the over-bridge
in Kumbakonam town will be attended
to with all speed and that it will
receive the early attention of the
hon, Minister.

Finally, with regard to co-ordina-
tion between the road and the rail
system to which frequent reference
has been made @ would like to say
something. Such co-ordination is of
course essential and it will be found
that it is very necessary in the delta
areas particularly with regard to the
portions fed by the Cauvery and the
Colercon rivers. There the road
systemn is - very poor. Everyone
knows about the paucity of well laid
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roads in that part of the coun-
try. The roads I repeat are very
poor, and it is very necessary to lay
proper roads there on account of it
being a deltaic area. Of course there
is a net-work of railway lines. But
that is not enough. There is a provi-
sion for a big trunk road along the
coast from Madras to Rameswaram
right down to the southern end. It
will be possible to have it only when
there is the necessary co-ordination
between the road and rail authorities,
and I hope that this will not be held
up. Somewhere near Negapatam it
may be necessary to construct a
bridge. It will be an important
trunk road along the eastern coast by
the side of the sea from Madras right
down to Rameswaram.

Lastly, I wish to say something
regarding the tax on railway fares.
I am glad that the season-ticket
holders have been exempted. This
will particularly benefit the student
population that travels for example
from Tambaram to Madras daily. But
it so happens in the South that many
villagers have to go to the courts in
towns which may be thirty miles
away. They may not have to make
periodical visits to the courts—and I
hope they won't have to visit the
courts often—it will depend upon the
necessities of litigation. For them it
will be a great concession if the tax
starts after a certain mileage. Simi-
larly, there are many traders who
have to come to the markets from
the villages with their produce. They
will not be season-ticket holders.
So, unless they are given this conces=

- sion they will suffer. I hope the hon.

the Railway Minister will be able to
persuade the hon. the Finance Minis-
ter to give up the tax on railway fares
for short distances.

Shri Yajnlk (Ahmedabad): As I
listened to the speech of the Railway
Minister I was rather surprised and
almost pained at the casual manner
in which he dealt with the big rail-
way accidents that gave us a great
shock during the last. few months of
last year. As I come to Delhi one of
the first items to catch my eye in the
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newspapers was that Govemmentvrgad
been pleased to reverse the decision
of the High Court Judge whom they
had appointed and ordered to review
the case of the accident at Mahboob-
nagar.

Now, Sir, without going into the de-
tails of this guestion it would be use-
ful to remember that there had been
an accident in this Hyderabad area in
1854. On the 1st of August 1856 =
tank nearby had been breached and
an immense quantity of water over-
flowed the bridge, and the breach
broke down the approaches and
cmbankments around the bridge.
Luckily an accident was averted by
the presence of mind or by the duti-
fulness of the patrolman. With this
background in mind we have to see
what happened on the fateful night of
ist September. Water was rising,
rain was falling, visibility was very
poor. Under these circumstances, I
think in any part of the world, with
all kinds of warnings coming from
all sides, the biggest person in the
local railway administration, the big-
gest of enginecers, the permanent way
inspector and so on should have been
right there on the spot in order to
see what was happening around the
fateful approaches to the bridge.
But the whole matter was left to the
sense of duty of a single man on
patrol duty, and he was asked to
cover two bridges one mile removed
from each other. Just see what an
immense task was left on the shoul-
ders of one single man.

Now, Sir, when the High Court
Judge appointed to enquire into the
matter comes to the decision that
apart from the work of the patrol-
man, the Chief Engineer and the
Deputy Chief Engineer of this area
should also be held responsible for
looking to the safety of the bridge,
that does not go well with the Gov-
ermnment. This report was submitted
in January. Government takes four
months to see_ what should be done
about it. Now we are told that a
High Court Judge does not know all
about the technigue of the business.
Certainly you know that a High Court
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Judge is not & technical man or an
engineer or 3 rTallway man or =
mathematician. You know all that,
and yet you appoint a High Court
Judge, not because he knows all
about railway technique. But a High
Court Judge has to deal with different
kinds of things, trades, business and
industries, and he is in a position to
judicially judge the merits and deme-
rits of different cases and to bring
trained legal intelligence to bear on
the subject. Well, Sir, the engineers
or the experts who have been appoin-
ted as the assessors to0 help him have
differed. And the Government
pounces upon this High Court Judge
and exonerates entirely the Chief and
the Deputy Chief Engineer. People
appreciated when Shri Lal Bahadur
Shastri, the hon. Minister in charge
resigned in order to ensure the
correct working of parliamentary
democracy. But one wonders at this
date if he did so in order to act as a
shield for all the high-ups in the
Railway Administration. I need not
pass any judgment on it, nor are
Members of this House competent to
pass a judgment on the subject; but
when we are told that the only thing
that can be said about it is that the
patrolman was rather late in commng
back from the other station to whiceh
he had gone and that if at all any-
thing happened it was due to his mis~
take, then I have a bad taste in my
mouth. I feel there is something
wrong somewhere. And when the
Railway Board or the Railway Minis-
try takes four months to come to a

wvecision, 1 feel that the Railway
sdministration which is responsible
for this accident sits in judgment

uver the judgment of a High Court
Judge and casily exonerates its high-
ups in office. That looks like too
much of bureaucratic administration.
I feel, apart from rights or wrongs,
fiom the human standpoint, this
does not go well with the general
public. I would request the Railway
administration to remember the words
of the great poet,

“Would to God

The sight ye give us
To see ourselves as others see us.”
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Take the average man’s view on
the subject. Everybody feels, the
common man feels that the Railway
Ministry has exonerated the mighty
high-ups from any responsibility in
this matter and has put the blame on
one common man. What was his
position? Rain was falling; visibility
was poor; he could not see the water;
he had no light; he had no torch; he
himself could have slipped and fallen
down; he could not see how much of
water was there. He had no quarters
near by. He had to look after two
bridges. I should think two men
should have been put on that
bridge. Instead, one man is asked to
look after two bridges. Looking at
all that, I feel that there is some-
thing wrong. Not so much on the
technical side; I am not in a position
tc pass judgment on a technical
matter. I say the railway administra-
tion is far removed from the common
worker and the common man. The
railway administration, I feel, at the
top is bureaucratic, far removed from
the common views of the workers,
passengers, the trader and the man
and woman whom they are working
with and serving. I am reminded of
the attitude of the old bureaucracy
which was called by all kinds of
names. I do not want to pass any
judgment on any people. But, I feel
that the distance between the rail-
way high-ups and the common wor-
ker at the botton, even in the railway
service, can be drastically or compara-
tively reduced. Let the wage of the
common man be raised. Let the
pomp of the red-braided charprassi,
saloon cars, big privileges and patro-
nages of the high and mighty in the
land be reduced. After all, we are
working for what is called a socialist
State. We are all aiming at the reali-
sation of a socialist State. Let the
differences be reduced, so that the air
of omniscience and extraordinary
confidence in their own judgment
and in their wisdom, which the rail-
way administration possesses may be
partly reduced, so that it may come
more closely in contact with the
common man, the common passenger,
and be in a position to understand

23 MAY 1957

General Discussion 1702

_ their woes and grievances. So far as

the workers are concerned, I say, let
them come nearer so that the worker
gets a better deal. If there is any-
thing today, I would say, raise the
salary, emoluments and prospects of
the lowest ranks of the railway
administration. While we may not
drastically reduce the salaries at the
top, let some extra allowance, let
some of the extra expenses that we
may incur in all kinds of ancillary
things, be drastically reduced.

As a life-long third class passenger,
I am very much concerned with their
woes and their troubles. First is the
heavy overcrowding. This over-
crowding is very heavy in these
summer days. These are hot months.
You cannot easily sit near each other.
This is not winter. This overcrowd-
ing is atrocious. This is greater on
account of marriage ceremonies, etc.
There are tourist parties, marriage
parties, pilgrim parties; then there
are the N.C.C. or some police officers
or students who are going in big
parties. So many compartments are
reserved for them, leaving very few
for the service of the common
passengers.

I want to make two or three prac-
tical suggestions. 1 do not want to
add very much to the expenses of
the railways. The first practical pro-~
position that occurs to me is this. We
have two bunks usually in the third
class broad gauge compartments.
There can be two bunks anyhow in
the metre gauge railways. Many of
the metre gauge railways may have
this. I know some metre gauge rail-
ways that carry us in Saurashtra and
North Gujerat are not fitted with
the upper berth. If you can have
three berths in the broad gauge rail-
ways—three movable; you can put
them up and put them down-—if you
can have three bunks in the military
passenger cars, I do not see any rea-
son why you should not have three
in them. You can put up and put
them down according to the necessi-
ties of the case. I think the holding
capacity of the compartments would
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be trebled. Now, it is actually double
in the broad gauge lines. Today it
is very difficult for the passengers in
the metre gauge trains. If one bunk
is added on in the metre gauge trains
where there is none, .and if three are
put in the broad gauge trains, it would
immensely add to the capacity of the
railways to hold people. There will
be more accommodation. Whatever
other passengers may say, the upper
bunks are not used merely for putting
luggage. They are also used for
sleeping. As an old third class tra-
veller, 1 would plead with the Rail-
way Ministry to see if they cannot,
without adding very much to the
expenditure, add one or two bunks—
three bunks in the broad gauge and
two in the metre gauge—so that with
the same trains, we may be able to
accommodate more people who are
otherwise jostling, fighting and shout-
ing at each other. There is nobody
to help them in the railway stations
because all the railway staff is very
busy attending to the comforts of first

class passengers and big railway
bosses who are travelling.

There is another practical sugges-
tion. While the train is moving, whe-
ther he is a first class passenger or
second class or third class passenger,
if any thing in the train goes wrong,
if any light goes out or a tap goes out
of order, you have to wait till you
go to Baroda to get it set right. Why
should we not have somebody to
serve us when we are travelling?
There are so many people who ask
for tickets. The ticket collector comes
any number of times. There are
four or flve travelling in every train.
Let there be one single man who
ministers to the needs of the people.
It a fan goes wrong, if a tap goes
wrong, if there is some trouble in
the railway let there be some one to
attend to these things. When I had
been to China, I saw one man going
.up and down with a hammer and
tongs as it is said, with a tool box.
He was in the train. He would go
round the whole train, put the fans
rght, set the lights right, etc. There
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is particular difficulty with the lights
If they go wxong, you have to g0 o
Baroda before they can be set right
Let there be some ome going in the
train. If there is no water in the tap,
he will set it right. He will be there
to attend to these complaints of the
poor passengers.” The other servants
are there; but they do not serve us.
They generally ask for tickets and
money. Let there be some one who
give us some return for the money
that we give. That would go & long
way in soothing our mind and giving
a feir deal to the third class passen-
gers. :

So far as overcrowding is concern-
ed, there is another thing to be said.
Let there be more trains, especially
on the metre gauge side, particularly
in North India, between Ahmedabad
and Delhi, in Saurashtra and some
side lines in Gujerat. The metre
gauge trains are especially over-
crowded and Thopelessly irregular.
The hon. Member Shri Feroze
Gandhi said yesterday that punctua-
lity and regularity in the metre gauge
have gone much lower than in the
broad gauge. We have, of course, old
metre gauge equipment that we have
inherited from the princes of old.
Apart from the side lines, let there be
an extra train, a Janata Express bet-
ween Delhi and Ahmedabad. I would
also plead for Janata III class express
trains between all the big cities of
India. I think we are making some
good progress in this matter. but I
would plead for a Janata Express.
Especially in the hot weather I would
plead with the Railway Minister to
give us extra trains if not on every
day, at least on some days, as also
during the holiday months when the
trains are excessively crowded to ease

the situation in these terrible days of
crowding.

14 hrs,

Then there is this narrow gauge
railway which 1 feel is nobody’s
business. Nobody looks at it. Unfor-
tunately, we have a good

of narrow gauge railway in Gujerat,
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Saurashtra and Kutch, generally in
the hilly lands. They ure side lines
generdlly going up to the eastern
Jorests. They are a real disgrace to
our railway administration. Nothing
is being done about them. old
wagons and ol engines are the order
of the day, and when we travel by
these trains we think we are in a
blnd alley. Either they should be
converted into metre gauge or linked
up with some other stations. Some-
thing must be done. But I see an
absolute want of suggestions about
this matter at all. 1 do not see any
plans about the narrow gauge rail-
ways which are apparently doomed to
a lingering death in the course of the
next few years. I request the Minis-
ter to give us some hope about the
resurgence of these narrow gauge
railways. Something must be done.
Convert them into metre gauge or
improve their condition. See what
you can do about them, but let us
not have a lingering death of these
railways.

Lastly, I would plead with all the
earnestness at my command, in asso-
ciation with Members on all sides of
this House, for two things—firstly
for taking away the extra imposts
that are sought to be put on the
common man. The third class passen-
ger is really the biggest pay master
of the railway system. If you have
to charge him more, then charge him,
but let the first 30 miles of his
journey be exempted from the sur-
charge. In the same way, so far as
surcharge on freights is concerned,
let the first 30 miles be exempted. Of
course, if there are people travelling
longer distances on business or plea-
sure, they are going to travel any-
how, and if the Government deems
it necessary to take extra money from
them, it is a matter that can be con-
sidered on its own merits. If I go
round my area and ask the people
how things are going, they say: “Our
ticket costs more, our parcel costs
more”, and they do not see any big
relief that they have got. As I said,
you have to convince the common
man.- You have to take the common
man and the common worker with
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you. Even the railway administra-
tion will not go very far unless it is
able to enthuse its workers and offi-
cers and staff. All workers should be
enthused to make a big success of the
Second Plan. And the common man
who is the pay master, who is being
taxed, should also feel that he has got
a fair deal. How are you going to
achieve it if for the smallest journey
he has to make he is immediately
charged an extra surcharge without
his being conscious of the great bene-
fits sought to be given to him by the
railway system? Therefore, I plead
that this extra charge may not be
imposed, that is to say, the first 30
miles of passenger and parcel traffic
should be exempted from the new
surcharge.

I hope and trust Government will
take a human and humane view of
the conduct of their workers also.
I hear from my labour friends that
they are very much put out by the
treatment that is being meted out by
the railway administration to the
unions. The unions are of the
workers. The workers are the real
props of the railway system. Their
hands and their feet are going to
work miracles and make a success of
the Second Plan. Why should you
look askance at them if they hold
an ideology different from yours, or
why should you be put out if they
join a union which is not to your
liking? Maybe some of us also hold
views which the friends on the oppo-
site side may not like, but we should
not make a grievance of it, and I
would plead for the greatest libera-
lity in the treatment of the workers,
a million strong, who are employed on
the railways.

Our friend Shri Tyagi told us a very
fine thing about giving encouragement
to the members of the staff. Maybe
there are engineers, maybe there are
inspectors, maybe there are some wor-
kers who are men of genius who can
hit upon some marvellous methods of
doing the same thing in a more eco-
nomical manner, and they might be
able to save crores of for the
Government. In these cases let them
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be given encouragement. If you can-~
not give them big emoluments or
prizes, let their names be mentioned.
Let them be rewarded with praise.
That would also go a long way in
bridging this sharp cleavage that to-
day appears to be dividing the big
bosses of the railway administration
from the common workers and mem-
bers of the staff. So, I say let them be
encouraged, and let all the workers be
enthused into making a success of this
plan. It is only with the aid and co-
operation, genuine and hearty, of all
the workers on the railways and the
masses who, as I said, are the real pay
masters of the railway system, that
we can make a success of the Second
Plan.

14-08 hrs.

[{Mgr. DEPUTY-SPEAKER in the Chair]

Shri P. G. Deb (Angul): Of vital
importance as railways are to indus-
try, trade and commerce, the future
of the country depends entirely on the
development of the railways. I really
fail to undrstand that while the Rail-
way Ministry is trying their utmost to
bring about improvcements in  their
railway operations, they are forget-
ting to give first priority to those
States which are under-developed
and are lagging behind time. I won-
der Sir, if it is for want of pressure
or persuasion in a big House like that
of our Lok Sabha which consists of
more than three-fourths of the Mem-
bers belonging to the ruling party. I
would urge on the railway adminis-
tration with all emphasis that they
should not feel very happy about
keeping large funds in reserve when
they know it fully well that there are
many problems still to be urgently
solved.

There is a great deal of wisdom in
the phrase ‘let railways breed rail-
ways”. What I mean to say is that if
the year to year accumulated profits
or large slices of the Railway Reserve
Fund are used for extension of rail-
way communications in the backward
Btates, the disparity in the economic
development between the regions
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would soon be reduced. In that case,
the Second Five Ysar Plan would be
successful, and the country would
greatly benefit at large.

I now come to the Budget speech of
the Railway Minister. The speech
was very interesting. But let me be
frank in saying that the Budget shows
lack of sensitiveness to the demands
of the people. I think I would be
right if I say that the Railway Admi-
nistration today is a national institu-~
tion and therefore, is directly respon-
sible not only to its workers, but also
to its passengers, and above all, toward
the economic development of this
country.

But it is failing in duty to provide
direct remedies to the millions of peo~
ple who use the railways. Far from
their demands being met, just the con~
trary has happened. The freights for
goods and the fares for passengers
have both been increased. Undoubte-
dly, that is something very unfair.

Further, the railways have not been
able to solve the problem of the over-
crowding of third class compariments,
iet alone the question of giving them
other amenities.

To add to it, the needs of the
workers who number about one
mililion is far from Dbeing satis-
fied. With the result, we hear of
so many strikes among the rail-
way emnployees. The discontent-
ment among the railway staff is a bar-
rier to efficiency and breeds corrup-
tion.

The medical facilities provided to
the railway employees are most inade-
quate, and the educational facilities
afforded to their children are indeed
very poor.

The claims paid by the railways on
account of loss and damage of goods
amount to a very high figure, being
about Rs, 24 crores. All this can
very safely be attributed to the
carelesssness of the railway-police,
and the corruption among the goods
clerks. It this amount could be
saved, it would go a long way in
meeting some of the demands of the
railways.
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Lastly, I would like to draw the
kind attention of the Minister to the
situation in Orissa. As you know, Sir,
Orissa is one of those States which
come under the category of undeve-
loped States, and as such, it requires
immediate attention of the Railway
Ministry. The transport facilities there
are so inadequate that there is a visi-
ble bottle-neck which hampers trade
and commerce, and consequently, the
people there are deprived of their le-
gitimate prosperity. I hope this prac-
tical aspect of the problem will receive
sympathetic consideration at the
hands of the Railway Ministry.

Orissa on the other hand, has num-
erous historical centres, and certain
attractive sea-resorts like Puri and
Gopalpur. But I am surprised why
concession tickets are not given for
these places, in order to encourage
tourists and visitors; whereas conces-
sional tickets are being issued for hill
stations.

I sincerely believe that the hon. the
Railway Minister will give favourable
consideration to all the proposals sub-
mitted by me. As a Member of a very
minority Opposition, I can only appeal
to his sense of justice and fairplay, and
can do no more.

Shri J. R. Mehta (Jodhpur): Even
if we should take the Railway Minis-
ter at his word, this Budget is what
might aptly be called a standstill bud-
get or a budget of stagnation of our
railway system.

There are no extra lines proposed,
except those required to meet the
transport needs of the steel expansion
schemes and the needs of coal mining
and the cement industry. No fresh
surveys even. There is also no relief
from overcrowding. Indeed, we are
asked to be prepared for an aggrava-
tion of the situation, so far as over-
crowding is concerned. There is no
provision whatsoever for meeting the
inevitable, and may I say, unprece-
dented increase in general goods tra-
fiic, which is bound to be generated
as a result of our drive for increased
production in all directions, and which
would be the necessary corollary of
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all our big schemes of industrialisation
and development.

We are doubling the freights on
goods by levying a supplementary
charge on goods and parcels traffic,
while we refuse, at the same time,
to guarantee that we shall carry all
the tiaffic and carry it with due ex-
pedition. We are proposing to levy a
tax on passenger fares, though, at the
same time, we tell them that they
should not expect any mitigation of
the hardships on the score of owver-
crowding, but should, on the other
hand, be prepared for greater and yet
greater overcrowding. I trust every-
body in this House will agree that this
is a most dismal, the most disconcert-
ing and the most gloomy picture that
this Railway Budget has presented be-
fore us.

What is the reason for this inability
on the part of the railways to meet
the demands of the increased traffic
in passengers and in goods, and also
in the matter of opening of new lines,
so necessary and vital for the develop-
ment of the backward and neglected

- parts of the country? Surely, there is

no lack of capacity or desire on the
part of the railways or our railwaymen
to undertake extra burdens and res-
ponsibilities. I trust that by and large
there is a wide, genuine and well-
deserved appreciation in this House
and outside, of their performance in
recent years. Indeed, the railways
were perhaps the only department
which not only fulfilled the targets set
out in the First Five Year Plan but
exceeded them. What then is the
reason?

As we all know, the Planning Com-
mission refuses to make the necessary
resources available. Indeed, even the
conservative targets of passenger and
goods traffic, provision for which was
at one time accepted by,the Planning
Commission itself, have now been cut
down drastically. For instance, the
railways were at one stage able to
look forward to construction of 3,000
miles of new line. But much of it has
gone to the wind. I need not take the
time of the House by an enumeration
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of the figures of our original targets
under the various heads of railway
development, to which the Planning
Commission had originally agreed,
and the extent to which they have
been cut down. They have been clear-
ly brought out in the Railway Minis-
ter's speech and have Dbeen also
referred to by many hon, Members
here_

Now, in so far as the Planning Com-
mission should have failed to find ade-
quate funds for the railways, I accuse

“them of a lack of planning—a serious
lack. This is a most deplorable state
of affairs. Even the dullest intelli-
gence in the country must realise that
the entire success of our Five Year
Plan is sure to be jeopardised if our
railways are unable to rise to the
occasion. The fun of the whole thing
is that our planners themselves
admit this and yet, strangely enough,
try to excuse themselves on the
ground of difficulty of foreign
exchange and the claims of other
sectors of our development pro-
gramme.

I would invite the attention of the
House to some interesting correspon-
dence on the subject which passed
last year between the Estimates Com-~
mittee and the Planning Commission.
I am sure hon. Members will find it
interesting if they read it. In this
correcspondence, the Chairman of the
Estimates Committee strongly pleaded
for adequate funds being given to the
railways in the interest of the Plan.
But the Planning Commission, when
they eventually found itself more or
less cornered, tried to close the matter
by saying that they will make periodi-
cal appraisals of the reguirements of
the railways in the light of the pace
of development in other sectors.

Now, I am not at all accustomed to
use harsh words, but with due defer-
ence to our great planners, I am cons-
trained to say that this attitude is

- simply exasperating. It is altogether
unrealistic and is not much different
from the attitude of a man who.starts
digging a well after a fire has broken
out or a man who starts collecting
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materials for a dinner after the guests
have arrived. They seem to forget
the obvious fact that new railway lines
cannot be brought into being overw
night and they need a lot of prepara-
tion before they can start functioning.

Our hon. Railway Minister, to all
appearances, looks a tough, stout
man. I know that he is trying his
level best to bring the Planning Com-
mission round. We expect him to
put up a stout fight there. Ilet us
assure him that this House will be
behind him in that fight. Beg, borrow
or steal-that should be our attitude
so far as the question of flinding
funds is concerned.

Mr. Deputy-Speaker: Stoutness is
not necessary in those three persons.

Shri J. R. Mehta: Which three?

Mr. Deputy-Speaker: Beg, borrow
or steal.

Shri J. R. Mehta: For stealing, pro-
bably it may be.

An Hon. Member: Beg, borrow or
tax.

Shri J. R. Mehta: We cannot let the
ship of our railways founder on the
rock of lack of finance, keeping in
view all the time that if the railways
go down, the whole Plan {fails.

With all respect to our planners, I
regard the decision not to construct
any new lines as nothing short of cri-
minal. You have just to look at it
from the point of view of those people
in those areas which are backward
and neglected in this respect. There
are many parts in my own State of
Rajasthan which fall in this category.
There are parts of Assam and Origsa
which also are in no better position.
There are many dark spots outside
the beneficent reach of the railways.
What right have we to condemn those
areas and the people who inhabit
those areas who are as good citizens
of India as we are and who pay the
same taxes as we do, to perpetual
isolation, which means denial to them
of an elementary facility so vital to
all schemes of development and ad-
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vancement? We proclaim from the
house-tops that consistently with our
ideal of a Welfare State and a socia-
list pattern of society, we are deter-
mined to do away with regional dis-
parities and to make special efforts
to bring the backward and neglected
areas in line with the more advanc-
ed areas.

Mr. Deputy-Speaker: I
longer, sustained look up.

solicit a

Shri J. R. Mehta: You are

very
far from me, Sir.

The Planning Commission has
stressed this principle. The _ States
Reorganisation Commission laid fur-
ther emphasis on it. Do we not
believe all these pious professions
when we say categorically ‘no more
of new lines’? ‘First things first’ is a
slogan which is very current these
days. The Planning Commission itself
has stressed it.

Mr. Deputy-Speaker: I only intend
to convey that the hon. Member is
consulting his notes too frequently.

Shri J. R. Mehta: I have followed
it. Thank you.

Why not apply this principle to
the railway, both internally and ex-
ternally, that is to say, while decid-
ing the relative wurgency of  the
various items of our railway pro-
gramme and while deciding the
claims of our railways vis-a-vis other
departments of the State? I will not
take the time of the House by enu-
merating all the items in our railway
programme which can be held back
in order to allow the expansion of
the railways. Many hon. Members
have referred to many such items in
their speeches. Electrification can
wait; de luxe and air-conditioned
trains can surely wait; I think some
other amenities also can wait. I admit
all these amenities are good in them-
selves and the intention of those who
provide them is really laudable. But
just consider how much time does a
passenger normally spend on the
platform as compared with the time
he spends in the train; just consider
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also whether all these amenities can
counterbalance the hardships due
to overcrowding. I trust the hon.
Minister and the hon. House - will
agree that we must have some sense
of proportion in all these matters,
and that our present structure will
have to be reviewed.

While talking of new lines or ex-
pansion of existing lines, I may be
excused if I cannot resist the temp-
tation of citing such an area nearer
home.

I am referring to the area
which constituted the ex-State of
Jaisalmer and which covers about

18,000 square miles. This area is at
present out of the reach of our rail-
ways. As hon. Members are probably
aware, the Rajasthan canal will soon
irrigate vast tracts in this arid land.
I do not exactly remember how many
acres it will irrigate; it may be about
25 or 30 lakh acres. There are pros-
pects of getting petroleum there.
Above all, it is a strategic area, the
importance of which cannot be
ignored. So I would suggest that
the provision of a railway line for
this part of the country should be
made as a matter of urgency. When
the canal comes into service and

vast areas are brought under
cultivation, we shall have any
amount of surplus grain there. If

you do not want to allow that grain
to rot there, it is very necessary that
you plan for the development of the
means of transport well in advance.

One more point. I would crave
the indulgence of the House to refer
to the question of the ex-State Rail-
way officers which has been more or
less a hardy annual with us all these
years.. I had hoped and those of us
who are concerned had hoped that
it would not be necessary to bring
this question up again.

My hon. friend Shri H. C. Mathur
had tabled a questien on this subject
this morning. But, unfortunately,
I was not here in the House at the
time and I do not know how far it
achieved its object. Probably, the
subject deserves more attention than
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what could be given in the form of
& question and answer. At any
rate, I feel that the problem deserves
more attention than it has received
so far.

The problem arose as far back as
1950 when we took over the State
Railways and it is a pity that it
should still be lingering, at least In
certain parts. After a number of
committees had gone into the ques-
tion and made recommendations
differing from each other making
confusion worse confounded, Shri
Lal Bahadur Shastri was good enough
lo intervene and he announced cer-
tain principles in the last Budget
speech in February, 1858, which were
supposed to set right the matter.

Now, T am not going into the de-
tails and merits of this decision. But
suffice it to say that while we were
not fully satisfied with the situation
we cealised the difficulties inherent
in reconciling conflicting claims. We
recognised that Shri Lal Bahadur
Shastri had made a genuine effort
to deal with the case sympathetically
and we acquiesced in the position on
the assurance that all hard cases
will be adequately and liberally
dealt with. Now, 1 regret to say
that this decision has not been im-
plemented in the case of many offi-
cers so far. This implementation in-
volves, among other things, the
giving of declared dates, fixation of
seniorities etc. and giving to officers,
who could not be straightaway ab-
sorbed in Class I for technical rea-
sons, the benefit of a special quota
of 16-2i3 per cent of the vacancies re-
served for them. I know of a case..

Mr. Deputy-Speaker: Now, the
hon. Member should conclude with
his regret.

Shri J. R. Mehta: Within a minute,
8ir; with thanks and not with re-
gret.

1 know of cases where as a result

of this delay in the implementation
of decisions promotions are being
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held back and salaries are not regu-
larised and juniors are being promot~
ed over the heads of those who would
be their senjors if only the cases of
these latter were regularised. There
are instances in which even the stipu-
lated increments have been held
back for 5 years or so. 1 would ask
the Railway Minister and the Rail-
way Board themselves to visualise
the hardships which all this involves
to the officers concerned. I would
request them to give this matter
their personal attention and to come
to the rescue of these officers who
have been hard hit and see that this
chapter is closed within the shortest
time possible.

1 am sorry that I have given an
impression that I have been looking
too much at my notes. I conclude by
saying that I wish well of the Rail-
ways and railwaymen and 1 do hope
and trust that they will play a more
and more beneficent and glorious
role in the service of the people of
this country.

Shri B. B. Singh: I thank vou very
much for giving me an opportunity
to speak. I come from the new State
which is rich in jungles and minerals
viz., Madhya Pradesh but nothing has
been done so far though reports have
been made several times that railway
Transport must improve. But what do
you find here? Instead of the trans-
port more and more taxes are being
added to the poor of this State. I do
not want to say that you should not
have taxation. You must {ind money
to improve the country; you have to
implement the Second Five Year
Plan. But before we go in for new
taxes, one has to see whether there
is any scope for economy. Let us all
put our minds together, the Railway
Minister and the Railway Board, and
see if there is any scope for economy
in the Expenditure.

Just a couple of years ago only,
we had a surcharge on freight. Again
this tax has come up along with
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Passenger tax. On whom will this tax
tall? It is not the Railway Minister
that is going to travel by the train.
He wi'l travel by air. It is not the
businessman who is going to travel
by the train. They will also fly.
Even the officers go by air. But, who
is travelling nowadays by the train?
it is only the poor classes and they
have to put up with great difficul-
ties. You are going to ask them to

pay.

An Hon. Member: The poor MP.
travels by the train.

Shri B. B. Singh: Yes, Similar is the
case of freight charges. It has been
admitted that there are difficulties of
wagons. How is this going to help
the problem immediately? Unless
these things have been worked out
in detail, nothing could be said.

I would only quote from the hon.
Minister’s speech. In March last, he
said that the report of the Freight
Structure Enquiry Committee in its
final and complete form was received
only recently. That was in the month
of March. Now, within 2 months,
they have come to the conclusion
that the necessity had been felt to
raise the freight rates. Further it
was said that they were considering
the report and it had not been seen
what the recommendations were.
After having said that they contra-
dicted themselves and have come up
for money because they must have
taxes and now they want to fix that up
here. Similar is the case of thc pas-
senger. tax. There again, the Railway
Board or the Railway Minstry
had not said a word about it.
But, suddenly it comes into tihe
Finance Department for an in-
crease of fare. I don't guite know
the conventions of the House. It is a
pity that when we are debating such
an important subject, there is no rep-
resentative from the Finance Minis-
try in the treasury bench so that they
may be able to follow the whole
thing properly., The time s coming
when the fat and thin people will
also be taxed because they would be
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occupying more or less space. After
all, we are coming to that.

This reminds me of a great finan-
cial expert Martin who was there
during the reign of Henry the VII,
who said if there was a fat man, tax
him more because he must have more

money.

Mr. Deputy-Speaker: That is why
the carriers have not taxed but the
financiers have taxed.

Shri B. B. Singh: I have no objec-
tion if the money is wanted for right
purpose after viewing all the points
and seeing that there are no grounds
for economy in Expenditurc.

I have been going through the Audit
Report of 1956. The Auditor-General,
no less a man than one who was
himself the Financial Commissioner
of Railways has put down that there
is so much of wastage on wagons
etc. I again do not want to repeat all
the details as given yesterday by
other hon. Members of this House.
It will only be futile for me tc cover
that ground over again.

1 will just give one example. In the
South Eastern Railway, there was a
loco workshop at a place called Don-~
gargarh for about 60 years. Every-
one felt the necessity of thnt work-
shop and no one objected tc it. But,
all of a sudden it has been decided
to change the location of that loco
workshop to a place 10 miles ahcad.
Reasons from Local Officer are lack-
ing. This is onc kind of waste. If a
Committee is appointed to go through
the whole question, I am sure a large
amount gf economy could be effect-
ed.

Then I come to the position of
wagons. If you go to a station mas-
ter and give him goods to be sent
to a certain destination it would take
2% months to reach the destination
in spite of all the pavments and by
which time I suppose half the thing
is lost or looted. You have got the
security police, watch and ward and
all that. But they do not do any-
thing. Except go rounds once or
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twice & then sit behind the gwagons
smoking bidis. They do nqt care to
come out and see thlna What hap-~
peris is that several wigons are loot-
ed. ‘I know that several wagons have
been Hsoted at Bilaspur Station. These
things "are happening everywhere
and still we sre asked to pay more
money.

1 therefore request the Finance
Ministry to put a surcharge on the
Air Services rather than on tne Pas-
senger. That will give us a good
amount of income from businessmen,
Tourists, and others who use this ser-
vice. That would be better instead
of asking the poor people to pay
ten per cent more. They do not travel
great distances from Calcutta to
Bombay and so on. They only go
from one station to the next
station, say a distance of 50 or
60 miles or occasionally when
they go on a pilgrimage. I think
this is too much. Why should a poor
man be asked to pay more? At one
time you say that you want to arrange
special trips to centres of pilgrimage,
and immediately you also say that
the passengers must pay the sur-
charge. This will hit the poor class
and nobody else. I would, therefore,
request the hon. Minister and the
Railway Board to go through this
whole thing again, carefully, effect
economies and see if there is any
scope of economy and then con-e tu
us for the increase etc. I personally
féeel that there is a very guod ground
for reconsideration of the whole thing
in the light of what I and nthers have
said just now.

There is another point. In India
we have got two systems of rail-
ways; one is called broad gauge and
the other is known as metre gauge.
Essentially, I should say the metre
gauge is more in India than broad
guage. It was only the foreign rule
that brought broad gauge to India
for the purpose of joining the major
ports of Calcutta, Madras and Bom-
bay. They did it only for their own
convenience. If you take the heart
of India you will find that it is all
metre gauge. If you take the strate-
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gic places, mu surround.lu Pakis-
tan or North—Wut Frontier, or sven
in-enhnthesou!h.youwmﬁndmly
metre gauge lines there.

it is not the total value of traffic
carrying on B.G. or M.G. which is
important. What is important is whe-
ther the unsdtisied demand for
Rail tramsports is more on M.G. or
B.G. According to the statistical
figures the unsatisfled demand on the
B.G. is less than M.G. Thus, the Pro-
blem is acute on M.G. For instance, if
you want to go from Delhi to
the south by metre gauge there
is no direct link. The Rail-
way Board has taken up the Khand-
wa-Hingoli line. I had the pleasure
of visiting Khandwa only a couple
of months ago and I am very sorry
to say that the work is progressing
very very slowly. At this rate I do
not think that the Khandwa-Hingoli
line will be finished before 1869.
although the report says that it will
be completed by 1859. If that link is
done, you will see that the whole
metre gauge system in India is join-
ed, and one can travel from Ernaku-
lam or Rameswaram in the south
right up to Gorakhpur, Delhi. Shil-
long or Jodhpur. That will also re-
lieve the traffic jam on the main
line. Today there is only one line
between Delhi and Madras. There
is a lot of goods traffic and also pas-
senger traffic. If this link is given
the highest priority and finalised in
as little time as possible, it will help
matters to a very great extent. When
I was representing the Madhya Pra-
desh Government a couple of vears
ago, I know for certain, that the then
Railway Minister, Shri Lal Bahadur
Shastri had said that this Hingoli-
Khandwa line must be given top
priority, because it is important
not only from the point of view of
traffic but also from the strategic
point of view. I do not think that
proper priority has been given to
this work. “The work there is going
very slow and I do not think 1t will
be completed by 1959, it will take
some more years. As I have already
stated, if this link is done the whole
metre gauge systemm will be con-
nected. Therefore, I quite agree with
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my friend Shri Pattabhi Raman thst
the whole force should be on the
metre gauge. All the narrow gauge

that are there must be convert-
od into metre gauge lines, instead of
wasting money on the broad gauge
lines. Broad gauge is only in this
country and one or two other coun-
tries. ‘It is only from the point of
view of commercial trade that the Bri-
tish brought into India the broad
gauge system. In other countiries
there is only metre gauge. One can
travel all over Europe, from one
corner to the other, by one system
of railways. Here, even if you want
to travel from Ajmer t6 Delhi, you
have to change for B.G. to M. G.
As I said, from the point of goods
traffic, from the point of view of pas-
senger traffic and also from the stra~
tegic point of view the metre gauge
system is more important than the
broad gauge system.

My next point is about the staff. I
want to point out one case that hap-
pened only two days ago. 1 hap-
pened to travel from Nagpur to
Delhi some two days back. A very
senior T. T. 1. came and asked me:
“Are you going to Delhi?” I said:
‘“Yes”. Then I started talking to him
as I wanted to know more about their
conditions being a new Member in
this House. I wanted to know their
difficulties. It seems some other per-
son overheard our conversation. His
name was reported and that T.T.I1.
has now been dismissed. Is this
justice? I do not want to 1nention
the name of that person here.

Shri Jagjlvan Ram: Was he  dis-
missed for talking to you in your
compartment?

Shri B. B. Singh: It wa: not in iny
compartment but while I was taking
a cup of tea in the restaurant car.
The talk really started from a discus-
sion between the Inspectors them-
selv They were discussing about
their pay, selection of officers etc.
As a man interested in knowing
things I put some gquestions to this
T.T.I. I have now got this letter sav-
ing that he has been dismissed by his
senior officer. It is true that he told
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these things to a Munber of

dment. Why—because Tio one
‘Give him & hearing. But he has been
i service for the last near.y 30 ?ear&
What is ‘He getting now? Ne '™ ‘gets
only Rs. 300. £ven a tailway cooly
gets not less than Rs. 70 te Rs. ~ 90
these days. How do you expect ‘this
man to keep quiet? This is only one
case I am citing, I can mention some
twenty cases like that. I very often
travel and I can quétée any number
of inatances.

Similarly, youngsters who do not
even know the ABC of Railways and
who were employed recently have
superseded persons who have put in
10 to 20 years. If they appea! their
appeals are not heard. Is this justice?
How do you expect corruption to stop?
We recently celebrated the Railway
Week and all that. But, as soon as
the celebrations were over the week
is just A the same. Impunctuality—
rudeness—carefree habits came in the

Railway motto being {yzxm ¥T &9 i,
ST T SIA7 FE | The Shouring may go
on forever ¥ AR ATAT A & 1 -
So, that is the amount of service that

is offered. That is what I have got
to submit in this short space of time.

I personally feel that a minimum
pay should be fixed, say at Rs. 100. If
you want more taxation for this
purpose, it does not matter; you
might tax the people, and tell the
railway servants that you are taxing
the people more so that adequate pay
can be given to them, the lower staff.
But a start of Rs. 100 is necessary
these days.

About housing, the raillway servants
have to work all day and take their
food at places distant from their
places of work. They are not allowed
to use the restaurant car, as against
the railway officers. When railway
officers travel they have got a pass,
and so they just sign and get the food
they want. The living conditions of
the subordinate officers must be im-
proved. That has not been attended
to.
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Previously, there were compact
families serving in one and the same
place. For instance, the Anglo-Indians
the minority community, were there.
Now, members of the family are
employed in all railways and at
distant places, They are not employed
in schools and hospitals. They have
got no one to atfend to their needs.
That is another problem that has got
to be attended to. Most of the mem-
bers of the family are not getting
another job. This is actually what
Shri Feroze Gandhi said yesterday.
For the minority classes, this is a very
important item of work that has got
to be attended to by the Railway
Board, The experience of the people
must be counted and they must be
provided with jobs in the railways.

Then, I come to another point.

Mr, Deputy-Speaker: The hon.
Member should come to a conclusion.

Shri B, B. Singh: I have not come
to the main point.

Mr. Deputy-Speaker: 1 am sorry
that the most important point shall
have to be left out at least for today.

Shri B. B. Singh: 1 shall end soon.
About two years ago, there was a
debate on the report of the States
Reorganisation Commission. The
report had a fit paragraph about
Madhya Pradesh. The report said that
transport in Madhya Pradesh should
be improved. Now, the States have
been reorganised. The capitals have
been determined. People have started
coming and going. But the transgort
system is bad. People from the east
and north have to go wvia their old
capital, Nagpur. The recommendation
of the Commission was that there
should be a through train joining the
eastern and western and southern
parts of the State of Madhya Pradesh.
We have made several representa-
tions, and have spoken to so many
people about it. This is not Joing to
cost the railway anything. 1 do not
know whether it is a question of
sentiment. Even from the point of
the railway itself, our suggestion was
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that there should be one direct train
from Calcutta to Ahmedabad, connect-
ing Raigarh, Bilaspur, Katni, Saugor,
Bina, Bhopal, Ujjain and Ratlam. This
suggestion was according to the Ratli-
way Board itself. But I do not know
why this was shelved. This line is
not going to cost anything. There is
already one train from Bilaspur to
Katni and from Saugor to Bina and
Bhopal. If they run a through train
from Calcutta to Bhopal connecting
Ujjain, Ratlam, etc., it will solve most
of the difficulties in transport. That
has not been done.

There is another point which I want
to make, Passengers coming from the
far away places like Bastar have got
to stay at Nagpur, for, that is the
only station wherefrom one can go to
Jubbalpore where the High Court is
situated. For Bhopai, they have
to wait for 24 hours. I am leav-
ing aside, for the moment, tne
upper class travellers. I am talk-
ing only of the poorer passen-
gers. They have got to wait for long.
Our suggestion was that if they
attach a bogey in the train from Nag-
pur to Bhopal or from Raipur to
Bhopal, it will solve the difficulty.
But that has not been done. Now I

Mr. Deputy-Speaker: The hon.
Member should now finish,

= Wo W0 Ty : aga AT G A
& gz, & aga oYer awy Gy

IuTETe wf : ag feawT YT

fo & st e o § 9§ ww A

g wg ?That cannot be allowed.
I ask him to stop.

Shri U. L. Patil (Dhulia): The Plan-
ning Commission have published a
report and the synopsis thereof has
appeared in the newspapers. Similarly,
the Sample 8Survey has been_ made
regarding the Community vae}op-
ment Blocks and the National Exten-
sion Service Blocks, and a report
thereof has also been published. From
these two reports or surveys it
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appears, and it has been well
observed therein, that if our Plan is
to be successfully implemented, co-
ordination that iz required between
the Government and the workers and
the common man is very essential.
But that problem is not solved. We
find that whatever targetas have been
fixed in the first Five Year Plan have
not been attained so far because of
the fact that the common msan has
never become plan-minded in India.

Similar is the case with the rail-
ways. You will find that the workers
in the railways on whom the adminis-
tration would depend and on whom
we can rely regarding the develop-
ment plans, have never become plan-
minded yet. The reasons might be
numerous. One of the main reasons
is that the worker has not been suffi-
ciently paid. In the light of the
rising prices and as against the cost
of living which is going high, the pay
that he gets is insufficient and in-
adequate, Especially, the Class III
and IV staff and the artisans in the
railway administration are not getting
sufficient pay. There is a clamour
that their pay-scales should be revised.
We find that there was one day allot-
ted for discussing a non-official reso-
lution regarding the appointment of
a Pay Commission. Unfortunately,
that resolution could not come up
before the House that day and it is
now fixed for 31st. From all corners
of the railway administration and
from all classes of the Central Gov-
ernment employees, there is a demand
that there should be a Pay Commis-
sion appointed which should go into
the question of pay-scales,

So far as the Class III and IV
workers and the artisans are concern-
ed, they are getting certainly inade-
quate salaries, with the result that
they do not put in their mind to the
work that is allotted to them, The
ultimate result has been, as has been
observed by my hon. friend Shri
Feroze Gandhi, efficiency has suffered
much. The main cause of the in-
efficiency is the lack of amenities that
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are to be extended to the workers and
the insufficient pay that is given to
them. My submission, therefors,
would be that a Pay Commission
should be appointed firstly in order to
go into the question of pay and
secondly into the question of dearness
allowance which must be merged
substantially in the pay itself.

The next thing that the Pay Com-
mission will be required to do is with
regard to the various ranks between
the railway workers. The question
of their promotion has also to be gone
into, and the anomalies that now exist
between rank and rank should be
abolished.

Along with the question of pay, we
find that members of the staff like
S.Ms. and A. S. Ms. are the real suf-
ferers. A new deal has been given to
them, but it appears that the scale
fixed according to the new deal is not
also sufficient, The pay that has been
given to the S.Ms. and the A.S.Ms.
who are more than 23,000 in number in
the railways, is not sufficient. An S.M.
or an A.S.M. requires at least Rs. 150
as pay to start with. That should be
his initial pay. But they are given
Rs. 80. Further, in order to attain the
rank of an A.S.M. one has to proceed
from the lower ranks like those of
clerks, signallers, etc. While drawing
his pay as clerk or a signaller, it may
be a low pay, but by the time when
he attains the position of an A.S.M,,
he would have already got more than
Rs. 80 sometimes. The result is that
even when he is promoted as an
ASM. he does not get any-
thing more, under the new deal
These S.Ms. and A.S.Ms. have sub-
mitted their grievances to the Railway
Minister. Oftentimes, it was said that
they should approach the Government
through proper channel, namely,
throygh the labour unions or through
organisations that are already working
for them and representing them. So
far as this question is concerned, ves-
terday also some of the Members who
spoke on this particular point said
that one union would not serve the
purpase, There are various organisa-
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tions and the fact that a railwayman
is comxing from a perticular organisa-
tion should not be a bar. My submis-
sion, therefore, shall be that this
particular grievance may be locked
into.

15 hrs.

Regarding the raising of fares, I
would submit that the Railway Minis-
ter should' persuade the Finance
Minister to drop the tax on third
class passengers travelling up to 30
miles or beween 30 and 500 miles,
because we find that everybody is
planning. The Central Government
is planning; the State Governmenis
are planning; the local boards are
planning; the village panchayats are
planning and last but not least the
housewives also have plans. Therefore
there are a number of demands on
the common man and he is not in a
position to meet all these demands.
He has already reached the saturation
point, so far as his paying capacity
is concerned. Therefore, I would sub-
mit, the increase in fares, so far as
third class passengers are concerned,
should be dropped altogether, what-
ever the distance may be.

Regarding corruption, if it is to be
eradicated, the funds that the raii-
ways need shall necessarily have {0
be placed at their disposal. Corruption
is prevalent to such an extent that
there is a clamour that it should be
stopped. My submission is that along
with corruption, there are cases of
misappropriation also. In railway
yards, we find that there is loss of
goods. The statement itself will show
that more than a crore of rupees hav-
been paid as compensation either for
goods stolen or lost. That also shoulr

be taken into consideration and
checked.

-

Lastly, I would submit that as sug-
gested by Mr. Dange, the Konkan
railway viz. Diva-Dasgaon Rly. should
be taken into consideration. Along
with that, there is one more line
which must be surveyed in the second
Five Year Plan. It is the Manmad-

28 MAY 1957

General Discussion 1728
Dhulia-Nirdana line. It needs to be
surveyed.

Shrt - Samsbandam: Mr. Deputy-
Speskew, 1 am thankful to you $ir
for giving me an opportunity to spedk
on the tajilway budget. It is very
heartening for us, new Members, of

‘this House to see many of the vete-

rans of the first Lok Sabha. And I
hope that we the new Members will
have the privilege of their guidance
and advice from time to time as
needed.

1 congratulate the Railway Minister
for having taken so much efforts to
prepare his speech in such a way as
to cover almost all the problems. I
do not want to say anything in gene-
ral; I only want to put before the
House some important facts about
my constituency.

Mr. Deputy-Speaker: One guidance
that I can give to the hon. Member
is this. The rules provide that the
Members shall stand erect while
speaking.

Shri Sambandam: Most of the
trains in South India are metre gauge
trains, but they have not yet been
properly attended to. South Indians as
a whole are under the impression that
Madras has been neglected for a
very long time. So, I would like to
draw the attention of the hon. Minis-
ter to these new 1lines which have
been surveyed and see that they are
finished at an early d&ate, so that the
people as a whole will be under the
impression that they are not at all
neglected and that steps are being
taken to satisfy their needs.

As regards the Tanjore district, it
was once known as the granary of
Tamilnad. It feeds the whole of
Madras. Yet, whenever the merchants
and the agriculturists, want wagons
they are not supplied. If they want
wagons, they are supplied only after
a month or two. In the meanwhile,
all the foodgrains are not at all in the
spot where they were laid; they are
being taken away by somebody. So,
1 would request the hon. Minister to
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take the necessary steps to supply
waguus to the merchanté and agricul-
tarists to & very large esttent.

So far as the branch-lines are con-
cerned, whbeneves they change the
time, it is not done properly. There
are two branch-lines one between
Mayuram  and Tranquebar and
another between Mayuram and Tiru-
thuraipundi. On these branch lines,
the traing come only after the main
trains have gone. Two or three weeks
ago 1 presented a memorandum {0
the hon. Deputy Minister to take
into consideration all these things.
Now I draw the attention of the
Minister to take this matter seriously
and do the needful.

In Nannilam, the station is five
miles away from the proper city and
the people are undergoing a lot of
difficulties. So, an out-agency has
to be opened at the panchayat area,
like the one which has been opened
at Tiruchi. The people in Nannilam
will utilise that out-agency.

In recruiting employees to the rail-
way department, I request the hon.
Minister to take the necessary steps
for including the backward com-
munity as a whole. Of course, we
are giving protection to the Scheduled
Castes people. In the same way, the
so-called backward community
people, who are economically, socially
and educationally backward, must
also be given protection by allotting
a certain percentage of seats for
them.

For opening new lines, our Minister
will say, “We do not have sufficient
money”. I would submit to him that
instead of converting metre gauge
lines into broad gauge lines, he can
stop such things for sometime and
start more new lines in areas where
there are no railways at present.

The labourers Railway union are
demanding the second pay commis~
sion for a very long time, but the
matter has not yet been locked into.
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I request the hon. Minister to take up
that question aiso, 80 that the poorly
paid labourers as a whole will be
benefited.

Mr. Deputy-Speaker: Shri K. V.
Padalu.

I have been mformed that the hom.
Member cannot express himself in
English or Hindi I permit him to-
speak in his mother tongue, Telugu.
He has supplied me a copy of the
translation of his speech. That will
go on record.

Shri Basumatari (Goalpara—Re-
served—Sch. Tribes): What about the
other regional languages, such as
Assamese and Bengali?

Mr. Deputy-Speaker: One whe
cannot express himself either in
English or in Hindi, can under Article
120 of the Constitution, be permitted
to speak in his mother tongue by the-
Chair.

Shri Basumatari: What about
Assamese and Bengali—whether a
Member can speak in them?

Mr. Deputy-Speaker: Shri Padalu.

Shri Padalu commenced his speech
in Telugu.
§hri Tyagi: May I know if he is
bemg reported? My fear is that he
15 not being reported.

Mr. Deputy-Speaker: I may inform
the hon. member, Shri Tyagi that in
the records the speech would go in
English. A translation has been
supplied to us, but the recording
machine is in operation and the
Telugu speech would be recorded
there.

Shri Tyagi: That is all right,

Shri Padalu continued his speech in
Telugu.

Shri K. V. Padalu (Golugonda—
Reserved—Sch. Tribes) : *Mr.
Deputy-Speaker, Sir, I thank you for
giving me, a scheduled tribes mem-
ber, this opportunity to speak on the
Railway Budget. I offer my grateful
thanks to the Government of India -

*English translation of the speech delivered in Telugu.
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1Shri K. V. Padalu]

#or their ceaseless endeavour to uplift
#he scheduled tribes. I take this
.opportunity to bring to the notice of
the Government a matter concerning
their welfare. The agency people of
“Visakhapatnam and Godavari districts
in Andhra Pradesh are being subject-
«d to many difficuities for lack of
suitable transport facilities for their
«crops. To provide them with this
transport facility, I request the Gov-
.ernment of India to find out the
feasibility of laying a new track from
Visakhapatnam to Kazipet via Narsi-
patnam town, Addathegala and Bha-
drachalam. I urge the Government
to make immediate arrangements for
& survey of this line. It is learnt
that there are coal mines in the
forests situated in the vicinity of
Bhadrachalam. These mines are
‘bound to be explored sooner or later
and hence the necessity for a new
track on the lines I have suggested.
Such a facility would also give an
impetus to the transport of bamboo
and other forest woods. Incidently,
this also contributes to the much-
needed revenue of the Government
for the Second Plan.

Further, the single line between
Visakhapatnam and Samalkot is in-
adequate for the passenger traffic.
Many people have to walk great
distances to reach the railway stations
and this puts them in extreme hard-
ships. The present to and fro trains
between Visakhapatnam and Samal-
kot are unable to cope with the
increasing passenger traffic because of
the growing importance of Visakha-
patnam as a great industrial city due
to the location there of the Shipyard,
.Caltex Oil Refinary etc. I, therefore,
request the Railway Administration
to provide for at least a diesel service
immediately. 1 earnestly request the
Minister for Railways to provide for
a halting station at Bodugalam
between Visakhapatnam and Samal-
kot and a level crossing near Gulli-
padu Station. I hope that these sug-
gestions would come to the active
notice of the Government leading to
their speedy executionr Since I am
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not conversant in any other

except Telugu and simce the Hon’bls
Speaker happens to know Telugu, the
responsibility of impressing on this
House and of explaining and convinc-
ing the Hon'ble Prime Minister and
the Minister for Railways of the need
for the transport facilities for the
scheduled tribes people rests on the
Hon'ble Speaker, and I hope he
would not hesitate to assume this
responsibility. Before I conclude I
once again offer my grateful thanks
for giving me this opportunity.

T{wz ww arovne “waw” (faagd):
IqTETT AERR, AT W /' T *v
OF age a%7 sqrare § Wi & awwn g
fragar v TR TR AR ITT
ey Y wrfas glaar o & st & 1w
THE WX GTAETT FT ATT STAATT
[ 9T & i F@ar & 1 A v
faa g fror e o WY & som &
gugst & Swfx W g€ &) e
R gHTE AT 1@ &, I 9T @A ¥y 5
@ & aar o) avg ¥ g} w14 feg o
WE I ITI 99 ¥ qra Y egrr
Iq avg & aw g & fv W 2 & ww
Fr §, oF a1 it w1 9 #7716
FEIT T A1 1 | feafa oz § fe oy
T § IR AT A IST FT K} o7 &
=T gt &% afal & F=a § § ow
I TF 9 FLHHT FG &, TF ¥ fyeae
FHA 9 91T § | 79 A9 #Y g wry
ET ¥ & ) 92 TR ¥ feeat F x@ Y
g g st ] T aiw ¥ o @
T § SR T qwa vafs @8 @ 8%
ot aear w7 wfeT @ o & mhd
FTHR O gHIR ¥ HoAt wgaw g
R o A w1 &

FRUR LR U S
T forsen o 7T & oW @9 WY 28 g WY
g s ety @rg | =
q agelt ava Y #¥ Iy wfgw o ag
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gt st Sy s wc g w9y
gy Xy Wy oy anfe O T ¥
gat Tt wE & enferqdw, SEQEE
i< wrrRgEs TF qul Y wae §
&z T foerT famet QX g avT W
g | 7% oY facar wEY o o & fewy
AW TATY 9T F T AW I3ET AT @Y
# 1 forg siofy & orfr & @ & wfew
w fererar & oY o ww ¥ f9w @,
-t % forq gfaset w7 sew Y fear
apay § oy I8 & IUC W FT awT
xgrat At § 1 ¥ wgar g oy we
g, Wk Faear o avy Wi @ | S
ags afEq W WX fee wamed w7 !
A AT et FT AT AT R E
I X I WX H @ Wy T g &
T TTHT WIS THS AT F & ) IF
Gy are @ o e Y Feered 5 9 w7
agw o g wEw | gy G AW
®YA? TS WP & g A F fE s
TS §, 9fga ¥ fa wvg o 7  fe
ft wTETIFAT 9T 9T IE FE ATAT
FET gt @ ar 35 g7 N W wfuw
ey Iy a9 & fog aren fear o
@ &1 g ¥ fadw 2w @
a® frdrar A1 gx wN F
AR Aanor gaTe s sy fafer
g1 agx fadet F gwd @, =9
for ®7¢ gy da7 2 ¥ WX gETT W
grrw, ufemrey s arwfei &=
RO s G 2 SRS ]
T M T W wen wife SEe F13
% forg oy gw A @ oA § 1 BW AW
ZT & A |\ ‘wdey e T AU wd
=1 T & SR qZ @ #7730 e A
rafaq g 2 fv AL AW H A dun
4T & 1 9g wd anfery wT g & fr -
AT FoaTy TR X IO TRT = |
F1y QY Y gy e fA: afodead o

T e 4 2T & W @
o v & 1 forr ooy & Qe gl
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€ § 3o %Y ey e v & 1 7w
T ¥ g1 qrn smay § Wi wsf oy
ow Y ¥ foay o € ) g AW
TOw § WX W 97 o gyt & W
T WTATT TTEAT A7 T & 1 wWl
& Tw o f e A & A
% 97 wharfEl w1 I ¥ Wit
qT ¥ fawara Y @ T & 1 wH—
wift 7 og aww faar & fe fax
[ WY%T T T g7 o o, foreew "2
Y SeAT g oY, foremr @ Gy,
o & ) g wed d T afw
X & Fed W I @ & 1 g Wt
T T W Y 55 g waar STen
& f& 9% & i #r€ fie T g, 99w
fore 9% wiwfa Y wracmsar e &
ar faeit w7 v W w7 w0 T
O Gy 91 9 Y & Wk 7 ==l
T A & fF Wt @ s s 9%
&2 go g fovag W% s ar A s
wfed faomm =i gy @i &Y. ..

o, @7 WA T ATEZ WTh
gy §C | AT FFAT ug § %
AT w== F iy god avdc &
AT F Fg1 5 foraq 7 AvwTT €
7 g9 woaT & R § ) AU AT Ag
f& o foeq &1 effar foms s
wrafEae § W7 rw gew A fefady
Ffammw

AR WAAG: HTAL AIEH A FET
f& a7 qUAT ATEE ATE ATET XY FAT
FET & oY A A7 IR Tw Fg fear
IR 78 TE #e f5 97 A ax=
1 ag Fouth sieramiedy § WX 99
T I TAT § | T vg R xwae
w1 fors U Ted § W €1 a<g afl
wgAT ATfEC Ar | F o wwwar g fw agl
qz faaet W8 AE § FET 7 450
& stz ag saray wdw v Ewa § 1 g
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[@uTsaw  wge]
ot ¥ wgd ¥ W wazr off gar
&Y & awer wEzg wY AT AE WgaT )

dfer ww oo “wem” o d Ay
W wraAr s wfwewrfas st § or
anfy § 99 ¥ ¥§ 92T & gy T ©
T ¥ G E A WA g AW H

g ! M ez @rarfe g =
faqur % ¢ wur@w g7 fog o €, w2
T, JX T ANTY, 9% AT WY WY
wTE | %3 ATTY W7 AT o JEE
Nz Forar € o [T HF o9 §F
oA IYHY BEE AETH H AN &7 HAGL
foreren & <Y SO%) 98 a @Y ¥ aFEaTE
aff faady & N I & o9 F A9
gfraa afaw sfras grer 9 75 ARy
®Y faerdt § 1 Y Y Foly ¥ I AW
el #Y g a9 N 7 faemr O
gfray  afeers afew sailga gro 99
T FR & e § M s aaegl
T werarar vedl €+ giifE ST safaq
T Mt A E R uF HrarFH AE &
"X S & w7 & 71 gHg A us
g7 grar & =i faely ot ¥ gvealy
ar safad F1 a1 qAEETE WX wEw Agh
fasrar & St fv gfraw ofies afaw
A T fAgwa feg 1 =afaa €t
faerar § 1 g afvoiry a8 v &
IJTHF T F o waam, ik gw
wr wrar Ifeq HAYE ol faw
X faemaT(y F a9 SAaY 79 vy
gy, A wv R 1w Swavg A
€ % fau aw wrnws § i awae sk
AR A 17 YA QAT A qoF qganr
B T & T ¥ I AR gy ¥ fog
EH I H gEh AN v gaw o
KA WY A FT 1T ITY HEGT FAT )
T ag @it g o o gz fawaar
€T T HT AT

I
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aifeariz ¥ w3 I o gfede
wx & ot Tk Y, 99 feede A &
wofy el fod F v owr W
fars farar & e agr Wit »Y afedw &
weff w3 ¥ fag oy s T mr &,
JHadd Y ER Wt ¥ afaed) v IuT
YW wA ®T wqW & T ey €
Wi gawt aforw ag g § f6 @
W ¥ W W EN R §
T ot afadw ¥ sET ww W
£ W2 fare & ¥ |Ri wY agl o ae
T waaT 1 7 fawar § | arg sl
Y qfew @ 9 § Wi THE W
FAH wHAI doT ) onET § U g9 Y
ara T g STt § ST ag 1 AT T
w7 gezafegw w9 9 w7 A7fRQ 97
oo wg) v § R Y=e favn | fow
qwTT F T § FH G997 Arfgy I9
avg TE 9 @E |

®1 ¥ A% T 7 WAT ®T OF
auAT A ag § fF WA A glawmt aifx
Y sgaedr 79 ¥ 3 (X FAE w4AT
feat wgr g 9« fF 957 § Faw 93 .]8
g woaT gt @ fFgr Qv wwr | 9OF
a<w A1 @R 9 @9 <\ & fag dur
Tgr € =17 g@9 avw afg aw@e a7 &7
Gar fagy Y ST § @1 g 99 HMIGHT
AT ¥ & fo a qu e g 7 &<
qE g ¥F 99 ¥W @A g w gEr
e fTarr .98 FUT TI4T @ 3
F serd’ 7e7 § #0171 g Y =rfgn
o a5 AEr A AT XY E

=7 fraed & 6 g aome § 9
&% 919 § o7 Fawwar gaw g1 g
I g7 frgy oo | B2 F9TEE ¥ wR-
fordt Y arearg agrg s =fed i
ga#) dfadw 39 A W d¥vT & §
AT 1 B HTIY FT A7 w4



wg wd &7 F wfoora feay o s
2 1 W g ¥aw O T 9T ¥ HEH
oy ofry £y wefY g 7k € afer ag sfamd
=@ i fr H o 2\ w TwT W
e gwrd wrwET | dar A wifge
MY WX T § W oET 7 o|r
fazare dz1 1 s wft g @
wd wifagds o\ gegafeqa av &
w3 W @ g g ats
gftz ¥ 7} a= @7 | T TTAT &Y
wsa & wia fagara 7€) g 8 usw
ST ¥ 4y i § 97 @av at afors
g Y fw A7 F ArvermTedma dar
FY AT@AT

AT FAAT T A 77 & KT A
TAAT T T & SHY @I I¥T T A
g & % %) s7raT § waT dar N
TS AT FaT F A F7E 17 74
AT dTTAH I 1 A wgar g 5
g Wy wEw W e o
Zra wraw #) faAardr ot 7€ § A7
IET WY AT § HAMLAT 7 Y 7 6%
wifstar 7 €Y o7 | T g BY LT 6
IHHY g3g AT & fog o ag w0 gra
Y FAAT F wEw q=T /T o <@
?-3\*?@"“9\1% w3 fY wearor-
=11 &1 fag 7€) e | 3T wEAT T
£ e mre 3w o e WY 6 A g
& oY s forg ga v we T Wi
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wal fog gy wreT 93 Y s age A Y
wifew wfemeat & w=wr o @
I aX Wi AT TEA ¥ worrg A ¥
g WAt ¥ gl wwd are wrey awdt
JATETRATE, TN dur Afwd o
wYfoy whr wtfed o

T A ¥ g F oW WOy
¥Jar F gg FAzT wor 4 i foelt @
wEEE ¥ ST AT ¥ § SN A e
wq faur ey € SfeT oY w7 S
® arft 1 & WX 30 1 w7 AW &G
&, IEY ST forarar 39T qxar € | W\
oy TwTa @A g, oo wedr
FaTaT FHT T § W Fomw fw aw
SareT ¥ €, Sw A 9 feuar agw
foraT smr A O T § Y Y
X FT AR FI@T § 99y wiew fawrar
forar wrg ? Q@7 ®TR ¥ A oWt Ay
AR %1 AT faegw frdw s
wErEfor § orar € 1 oW SSref
TRy § @ wAar w1 owfgw ¥ wfas
g TR ATAT wrige M e sear
w7 TS § WX g #F swar 707 §
wafag ag wa=T w1 ST gur w59
g | gfy sear Y 9w adEt 87
& dq #1274 AT A 78 $Y7 }rE fammmw
< g&y v ag 9=ar w1 Oew € | x|-
fao ¥ g faaw wdar € & =9
fararm grar o€ A ¥ arfaay vy whas
& wifww gfear 3 w1 soer fwar v
Fifgy =Y g€ awm@ & wfafag fesy
Tmfen & womg s Jfed o sEw
sifafeaa wd=nfadt ® 3o 3 @ v A
¥ faq f& s&f ag srormzEl |7 oar
YT w71 Fgl T 3 FT afeg s=ar vy
T FOF T AT A AN W E AT TAR
e Y 7Y G5 2 &, 2o forg fermararefia
wrefadY #Y sy AT Sqifge 0 &
wrgat g T graT wrfwieges & o w18
W FIAT FHT THET AT (FE a Ay
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[ofen w wroag ‘wow’)
xf w7 ¢ Afwa § wgan g fo 0l
®C g TFE AT ITH!, TR wEw A
e gy & ol wifge 1wy, &
arafaEl # w37 g2 & fzgr qwEm a
%7 a1 |a  faarr o7 q7r o=y
oL T AT fee w1 W ag W
FEA T € farwe A s wife
A GUH ATET T TS FaF g W Ay
Y 9g FrE g afes Iiad g9y M

w19 €198 ®1 € ¥ griware smesdy @y

oA ¥ faes & a9 R aq § A @Y
o § afew a safaq o & &= e
g & 9 9Fs 9§ |

& gumze & fyagd fRate s &
WA § | 48 ey 739 F g2 g a1 &
faeftm g17 & aar § M7 s3] & area
w47 o[ 7y ST AT §1 & | F@T TAT AT
7T G122 e AT F17 S sgrardr
A T g ST 9 FTH T 97 |
LAY/ OF FET W AWy oy oA
gg @TiaaY ®2e Y=g qurd gy s € 1
I fe=a fair fad 19 & ote ous ot
g ufio 7 araa a1 wEAr §wr |
T AT FATE T AR & W AT oWy
A 7 o g1 S § ar fex g
AT § N7 Ny a9 ¥ 9% foe afiz
Far & =77 s T 67w agar
Y 7 agar § o MYy g @
EIATEYST &7 AT BT § | 59 7 ¥ grAq
agi a1 g 1§ A g g
& 2 T guA feed § o< =g fawy faw
®TT I 7% § | 9% YT ® fag Y
TR 13 § 9% O 1 w1 s,
™ F7 T I 7 T @ e g ag
7 § O 7w TS & T wed swmw
¥fek lawpr @t o9 &, 99F w8
wraT € AT § W I Y wew wff
woT W I aF agi v 33 435 guwr
T T AT § WX AT 9g WEQH A
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ey § 6 vl ag ST { YT AT 4
a¥ w9 ¥ fesk wr ot faegw gat §
WX @t wanie § SoF aarew e
ot & Wi arfaadi «r wfy ey o
IHAYT ST GFAT § | AT WY WA
ot g W gurT A gen @ Wi Ay
g fasge wafwe o o § 1 =@
AMAT AR F A qhq W @R
gl 91 & WIT T SEAEEA Ay
gfauy a8 § WX gawy af ey g §
w1 & T faay s @gi Gur wifs @iz
FT TAT A W AT omEr Wy
et @71 @ § | TH 9E SN | wAE—
TaT F a7 §aAr w7 AT R E !

T TH e e F ot § ¥
Fmafadr mat § & #1097 @ § O
I G A gETa R gEAeT g E 1 g
Fgi o7 AgY gFA g, Wi g qv -
& foo gryw A8 & | 9% §EY a7 w1
ot greT g Awar & | gafae A qrdy
g (% 7oy ww & N Q¥ €A §, HE
wenaTg 7 5T ¢, faagw w7 g
& &l 27 s A1 w1 &, ST el
W dy sy qiy gfawnd wg §, 9=
a1 ave fasiv w9 F wqrr famr omd »
# FumaT § o ag OF 9ga @y s
& =7 aga a3 9w & forw & grav st
1 gfeay foer axdt €. g fa= gwar
£, arlid fus geeh § W17 gnTd oY
#1 wiww § ufuw §ar +f fas gwar €,
g7 EATIT &7 psfedd €1 ¥ 99
awar & " 2w &7 Iufa & 9 &7 97—
ATHY a7 TEATE |

IUTEAE WERA, § WY ®Y GHATS
TE

Mr. Deputy-Speaker: Shri P. B

Patel. I see two hon, Members stand-

ing up. Do both of them have the samme
name?
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Shei P. B. Patel: I am P. R. Patel
Mr. Deputy-Speaker: The Speaker
announced his name this morning.

" shrd P. R. Patel: Mr. Deputy-
Speaker, I thank you for the opportu-
nity given to me. On this Budget, we
can now speak of the grievances of the
people of the constituencies we re-
present.

I read the speech of the hon.
Minister. On page 10, he has said:

“As in previous years, sustained
efforts will continue in the
current year to make failway
travel more pleasant and
comfortable. ..... ”

It is a question for the third class
passengers whether railway travel is
pleasent and comfortable. I wish the
hon. Minister travels in the third class
from Ahmedabad to Abu. Then, he
will realise whether the travel is plea-
sant and comfortable. He will be the
first man to say that it is better to
travel to hell than to travel in third
class from Ahmedabad to Abu.

Mr. Deputy-Speaker: How can one
go to hell unless he travels?

Shri P. R. Patel: By aeroplane. Now
we have got aeroplanes,

He has talked of facilities and
amenities to railway passengers. What
amenities? He has talked of baths,
latrines, refreshment rooms, platforms,
new stations. Very good. Are these
things necessary to third class pas-
sengers or sitting accommodation? My
submission is, to third class passengers,
there is no sitting accommodation.
There is not even standing accom-
modation for them. Several third class
passengers, have to cither travel on
the footboard and on the roof of
trains. When anybody asks them, in
joke, they say, we have got the
Jawahar ticket for the Jawahar class.
This is too much. When the railway
administration brings disrepute to our
hon. Prime Minister, I feel very sorry.
The third class passengers give a reve-
nue of about Rs. 94 crores; they give
the most. The amenities given to
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them is the least. I would suggest that
at least more trains be run between
Ahmedabad and Abu, and these people
be given at least sitting accommoda-
tion. If szitting accommodation can-
not be given, at least standing acco--
mmodation in the trains may be givenr
to them. Even that is not available
now. These third class passengers
travel in summer as if they are in a
black hole of Calcutta. However, our
hon. Minister wants to tax them more..
Third class passengers are generally
poor persons. Should they be taxed?
What is their per capita income? It is:
Rs. 250. To squeeze more from these
persons is to take away milk,~—~whe-
ther they get it for the children or not.
is a different question——a cup of milk
that is given to their children.

The tax that is proposed does not
come in the Railway Budget, it comes
in the General Budget. I want to
know whether the income by excess
fare will go to the railway revenues
or general revenues? If it goes to the-
railway revenues, I fail to understand
why it is not put in the Railway
Budget. The other Budget was submit-
ted within two days, and why should&
the hon. Finance Minister take the-
odium of presenting a Budget where
there was an increase in railway fare-
even for third class?

On third class fare there is an in--
crease of five per cent up to 30 miles.
Who will be travelling 30 miles?
Mostly the poor, not for pleasure To
tax these people is to tax the poorest.
I would submit that if at all this tax
is necessary, at least the third class
travellers up to 100 miles should not.
be taxed more.

I would give a funny instance. To-
day I read a Government pamphlet
which states that a tax here and there-
is merely a cup of tea, even less than
that, but a cup of tea here and there
takes away the whole meals.

The new taxes that will be imposed
will be to the tune of Rs. 93 crores,
and then to say it is a cup of tea is
merely, a joke. I would ask that at
least third class travellers be not
taxed.
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The Hon. Minister said more money
is required for development. 1 agree
that we require development, but is
there not scope for economy? Is money
not spent away? So, my suggestion
is better see to economy, you will be
able to save more, more than is realis-
ed by new taxation by increasing the
railway fare.

There is a funny case that In
Gujarat the price of salt is going up.
Salt is lying at Kharagoda to the tune

-of about 50 lakh maunds, but because
of shortage of wagons it is not carried
from there and peaple have to pay
wmore. This is only an instance of how
the railway administration helps in-
dustrial and other activities. I woula
submit that such things require proper
attention so that the people may not
have to pay more.

Another case is regarding Sabar-
mati station which is a bottleneck.
Whetever comes from Bombay comes
here, but the goods remain there for
months together. I would only sug-
gest that the hon. Minister be gooa
enough to see that the goods that
come to Sabarmati are loaded into
metre gauge. This may be done
as early as possible.

A year back the then Railway
Minister Shri Shastri had been to
Ahmedabad, and he had a conference
with the Passengers’ Association.
They had a long discussion, and there
he promised that a Janta train would
be run very shortly from Ahmedabad
to Delhi. One year has passed. I want
to know when the Janta train will be
run, and whether the promise given
then by the hon. Railway Minister
was his personal promise, or a word
on behalf of the Government? When
the hon. Minister on tour promises
certain things, I think it is the pious
duty of the Government to imple-
ment them, and it should not be a
vain promise. I would submit and
humbly request that the Janta train
from Ahmedabad to Delhi be run as
early as possible,

There has been a double track
between Ahmedabad and Kalol, but
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when it was sanctioned it was decid-
ed that it would be extended %o
Mehsana. It is necessary that it
should be extended to Palanpur, ~be-
cause unless there is a double track,
more trains cannot be run, snd -as
Kandla port is there, double track is
absolutely necessary from Ahmedabad
to Palanpur. I think the survey has
been completed. Hence the work af
doubling the track from Kalol to
Mehsnan should be taken up as early
as possible.

A survey of a railway track has
also been completed from Radhanpur
to Patan, or Harij or Becharii. I
want to know the result of that sur-
vey. It is necessary, that Radhanpur
should be joined with North Gujarat,
that is either Patan, Herij or Bechara-
ji because thereby the distance bet.
ween Kandla and Ahmedabad will be
made much shorter, and in that case
Kandla port would get an impetus.

Shri R. J. Rao (Koraput): The rail-
way administration is the biggest in-
dustry in the public sector, and it is
but proper to expect good results
from it. It is true that good progress
has been made in these ten years, but
ther are some shortcomings which
are patent and cannot be ignored.
Several hon. Members have spoken in
the last two days about the shortcom-
ings, and I in my turn would endorse
some of them and add one or two.

Firstly I would refer to one matter
which has been mentioned in the
‘White Paper on the Railway Budget
57-58 regarding the claims that the
railways have to pay every year for
loss of goods or for damage caused to
goods in transit. In the year 1952-53,
a sum of Rs. 2'18 crores was paid on
that account, while in the year 1953-
56, it has come down to Rs. 2'56 crores.
It gives us no satisfaction to be told
that with increase in traffic and with
increase in claims for small amounts,
the figure has not risen, and that steps
are being taken to see that such things
do not recur. Rs. 2§ crores a year is
not a small amount, and this amount
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can well be utilised for the develop-
ment of railways.

1 know personally that when a
notice is issued to the railways under
gection 77 of the Railways Act, the
General Manager does not reply to it,
and when the notice is sent, he recei-
ves the notice but does not reply to it.
When the suit is decreed, and the
notice is taken of the execution he
does not pay the amcunt; it is only
when the attachment warrant is taken
that the amount is paid. When the
railways know that a certain claim is
true, it is up to them to pay the
amount so as to avoid costs and un-
pleasantness, This unsatisfactory
state of affairs is wrong, and has to
be corrected.

15.47 hrs.
[SHRIMATI RENU CHAKRAVARTTY in the
Chair.]
Regarding overcrowding, to which

refercnce has been made by several
hon. Members, the hon. Minister him-
self is conscious of this fact, and he
says that there would be a thirty per
cent increase in passenger traffic dur-
ing the Second Plan period. But with
the limited funds at his disposal, he is
going to meet only fifteen per cent
of the increase in passenger traffic,
but regarding the other fifteen per
cent increase, he does not say how he
is going to meet it.

Of the railway revenues, about Rs.
103 crores is accounted for by the
receipts from third class passenger
fares. That was the figure for the
period 1958-57. But what have the
railways done to remove the conges-
tion in the third class compartments?
The speech of the Railway Minister
does not breathe a word about it ex-
cept the fact that there is paucity of
funds.

To relieve congestion, I would sug-
guest that if the railways cannot put
additional trajns on the line, they
should at least try to attach some
more third class compartments to the
trains and see that the congestion is
removed. Further, they may again
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impose the restriction of fifty miles
for travel in mail and express trains.
This restriction was there previously,
but subsequently it had been removed.

As in the case of first class pas-
sengers, the seating capacity in the
third class compartments also should
be fixed. and instructions should be
given to the booking offices not to
book third class tickets when it is
found that there are already sufficient
number of passengers in the train.
Unfortunately, no care has been taken
of this aspect by any officer or by any
section of the railways, with the
result that as many persons as possi-
ble travel in the third class compart-
ments, and tickets are being issued to
them. This is a very unsatisfactory
state of affairs, and I hope the Rail-
way Minister will look into it.

I now come to tha increase in sup-
plementary charge on freight and the
tax on railway fares. Some hon.
Members have questioned the legality
and the propriety of the levy of the
tax on railway fares by the Finance
Minister, their contention being that
the Railway Budget is a separate
budget, the Railway Minister being in
charge of it, the revenues must go to
the rallways, and, therefore, he is the
competent authority to levy the tax.
1 would say that if any person is to
levy a tax on railway lares and
freights, it is only the Finance Minis-
ter, not the Railway Minister, The
Railway Minister is only in charge of
the railways. This tax which is levied
on railway fares and freights goes

"to the Stiate revenues and not to the
railway coffers.

Apart from the legality or the pro-
priety of it, what we are more con-
cerned with is the justification for the
levy of a tax on railway fares and a
surcharge on freight. What are the
extra amenities that have been pro-
vided for the third class passengers in
these areas? Where is the need for
this levy? Simply because there iz
the need to have additional finance,
are you going to levy a further tax on
fares and a surcharge on freight?
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It appears to me that both the Min-
sters seem to have had an agreement
pefore the Budget, one saying that he
would touch one pocket, and the other
saying that he would zouc}.x the on?er
pocket. If you ask the Railway Min-
istes, he would say, 1 have touched
oniy one pocket; 1 have kept the
other pocket intact’, whereas the Fin-
ance Minister might say, No, 1 h:‘.xve
taxed, but the whole tax is bexpg
given w the States” The entire
amount that 1s received by way of
this tax on fares and freight goes to
the States, and not a part of it would
go to the railways.

In regard to surcharge on freight, I
would say thut there is already a sur-
charge of 6} pcr cent levied since
1936. When the Rallway Minister was
presenting his budget, in March, 1357,
he said that the report of the Railway
Freight Structure Enquiry Committee
was awaited and that on receipt of its
report, he would take proper action.
But now, in May 1857, he says that
the report has been received, but the
recommendations have to be studied,
and pending the study and imple-
mentation of the recommendations,
he would levy a further surcharge of
61 per cent; and stated that by the
end of this year, the recommendation
would bé& implemented.

But, 1T would ask, where was the
hurry in these six or seven months
for him to levy a surcharge of 6} per
cent more. 1 see no reason for it
except perhaps the reason that there
is deficit financing in the railways.
Excepting for this, there is no justi-
fication for levying any further sur-
charge.

I shall now refer to certain local
problems concerning the Orissa State.
The light railway of Paralakimedi
was opened by the then Maharaja of
Paralakimedi, about the year 1910.
But the locomotives and the engines
on that railway have not been re-
placed since then. You will be sur-
prised to know that the total distance
is only 56 miles, and yet the schedul-
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ed time allowed by the railways for
that distance i3 74 hours; but it is
seldom that the train reaches the
destination in less than 12 hours. The
speed of the train is so slow, that it is
open to a passenger to get down, to
ease himself and then to get into
the train and sit comfortably. Several
representations have been made to
the South-Eastern Railway in this re-
gard, but nothing has happened.
Neither have any engines nor coaches
been replaced mor have any repairs
been carried out to the track.

If you happen to travel in the night
on that line, you will find that there
are no lights in the compartments,
and there is no water in the lavato-
ries. The same third class fare, and
the same first class fares are being
charged there as in other railways.
But what is the justification for the
railways not to look to these imme-
diate comforts which they are bound
to provide for the passengers? 1
would appeal to the Railway Minister
to look into this matter and see that
this light railway is at least converted
into metre gauge. After all, the dis~
tance is only 56 miles. Moreover,
several metre gauge railways in the
south are being converted into broad
gauge; so, those materials can be used
for converting this line into a metre
gauge line,

. Now, I come 1o the question of lay-
Ing additional lines in the district of
Koraput. Koraput is a backward dis-
trict, which is the southernmost dis-
trict of Orissa, and which lies between
the States of Andhra Pradesh and
Madhya Pradesh. Several lines in
this district were surveyed in the
year 1946 by the then Bengal-Nagpur
Railway. I understand that a final
survey was also made, Thereafter the
Bengal-Nagpur Railway Co. was
taken over by Government, ang after
the State has become the owner, noth-
ing has been done. '

laid down a policy regardin
L g cons-
truction of new railway lines. He ig
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reported to have said in his budget
speech that new lines would be taken
up in areas which are backward,
where there is heavy traffic, where
there are projects, where there is
industrial development or where mi-
nerals are found.

All these conditions do exist there.
In the Second Five Year Plan pub-
lished by the Railway Board, they
have stated at page 8 that “construc-
tion of new lines to open up parts of
the country at present not served has
been deferred, but it is proposed that
in addition to new lines already sur-
veyed, many new lines would be
surveyed during the Second Plan
period. The hon. Minister, in his
budget speech, states that it will not
be prudent to sanction new surveys
during 1957-58 unless—there is a pro-
viso—they are connected with an

important development project or are,

required urgently on operational
grounds or strategic considerations.

I would say that the condition in
the district of Koraput conform to the
tests laid down by the then railway
Minister (in 1956) and the subsequent
criterion laid down by the present
Railway Minister. Koraput is a back-
ward district inhabited by tribal
people. It is rich in minerals. Private
enterprise is working iron ore, manga-
nese, mica, lime and other minerals.
But no industry is being established
there because of transport difficulties;
the nearest railhead being at a dis-
tance of 70 to 80 miles.

I would only request the hon. Min-
ister to consider whether the survey
made by the Bengal-Nagpur Railway
in the year 1946-47 could not again
be taken up; let him consider if one
of those lines could not again be sur-
veyed or the surveys or estimates
already prepared not readjusted in the
light of present circumstances. In the
recent All India Tribal Conference
held at Koraput, inaugurated by the
hon. Home Minister, and presided
over by the Congress President, Shri
Dhebar Bhai, this question was in the
forefront. It was felt by all the per-
sons assembled there that lack of
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transport was the main reason for the
packwardness of the region.

1 would again request the Railway
reconsider the policy
regarding survey of new lines and
construction of new lines in the light
of all the circumstances so that the
district of Koraput is served by the
railways.

Shri T. B. Vittal Rasc (Khammam):
Before 1 offer some observations on
the Railway Budget, I would just like
to say something about the serious
Mahbubnagar disaster, in connection
with which the Vice-President of a
trade union was prosecuted for pull-
ing the alarm chain the day previous
to the aceident because he was afraid
that the train would meet with disas-
ter in view of the heavy rains and
the bad condition of the bridge. I
will only read a few lines from the
concluding paragraph of the judge-
ment of the Magistrate. The Magis-
trate says:

“The learned advocate, Mr. Siva-
ram Shastri, contends that the
Government was contemplating to
withdraw the prosecution against
the accused and had obtained
a month’s adjournment for
filing withdrawal. But that was
not so done. Whatever may be
the reasons for not withdrawing

the prosecution, the rail-
way, in my opinion,
was ill advised in pursuing

this case futher. The accused was
prosecuted for doing a good deed
and in reward of his good deed, he
has reaped harassment and pro-
section. In short the accused
had reasonable and sufficient cause
for pulling the alarm chain and
deserves to be acquitted in the
interests of justice, and is hereby
acquitted”.

As the hon. Speaker has admitted
a motion on this, I will not deal fur-
their with the Mahbubnagar disaster.

Our railways being the biggest trans-
port system in the country, with
35,000 route mileage, it has undoubte-
dly to bear a greater strain and move
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more goods as a result of the imple-
mentation of the Second Plan. In
our country, other means of transport
are very meagre,

The road transport system accounts
for only .26 mile per square mile;
coastal shipping is also very meagre
because during the last year it moved
only 3 million tons as against 116
million tons moved by the railways,
and the total mileage of navigable in-
land waterways is about 5,760 includ-
ing backwaters, canals and so forth.

Therefore, when the overall scheme
under the Second Plan was formula-
ted, we knew what was required of the
railway system. It i1s no use the Rail-
way Minister now coming and telling
us that the funds allocated are very
meagre aad they caénnot carry the
goods or passengers expected of them
during the Second Plan. We knew
this position full well. Within the
limitations, we kncw there would be
shortage of steel and cement. But
within the limitations, if we examine
the performance of the Ministry, we
find that operational efficiency, instead
of showing an upward trend, has gone
down,

16 hrs.

I will cite an example. Figures
have alreay been quoted by Shri
Feroze Gandhi to show that operation
al efficiency has gone down to the
extent indicated. Take, for instance,
the Dornakal-Bezwada line. This line
runs on the Grand Trunk route. This
line serves the Singareni collieries.
But goods trains travelling from Dor-
nakal to Bezwada, a distance of 77
miles, take somewhere between 23
and 27 hours. This makes an average
speed of 3.5 miles per hour; a loaded
bullock cart would go faster. At some
stations, the goods trains are detained
for three hours, because preference
hax to be given to the Grand Trunk
Express, the Janta Express and the
air-conditioned de lure trains. This
is the position. When detentions
take place, what happens is that the
turnround of wagons is curtailed. This
affects so many other things.
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The same is the case with passenger,
trains. It is enough if I quote one in-
stance. In our division, generally the
passenger trains are very late. Pun-
ctuality performance has gone down.
There was a small committee appoin-
ted to go into this question in ow
division two years ago. I do not know
what the recommendations of that
committee were and how far they
have been implemented. But even to
this day, the punctuality performance
of the Secunderabad Division of the
Central Railway is wvery deplorable.
This is the position always. Figures
are given that they have been able to
move so many ton miles, so much of
poods and so on. But practically seen,
here in this very House it has been
said several times, not infrequently,
that mills are hbeing closed down for
want of coal supply, whereas coal is
lying at the pithead in accumulated
guantity.

Even toduy, what is the position in
the manganese mines? What is man-
ganese? It holds second place in
India’s mineral production and occup-
ies the first place in the list of exports
from India The position today is
that all the mines are threatened with
closure because they are not able to
move manganese valued at Rs. 2
crores accumulated at the pitheads.
have to export nearly 8 lakh tons of
manganese to other countries so that
we may earn foreign exchange. But
today the position is that these mines
are thereatened with closure because
of the failure of the transport system.

Then again, for opening a small sta-
tion they take considerable time.
Some stations are opened not as pass-
cnger amenities; according to their
own statement, crossing stations are
opened for operational efficiency. I
will give the example of one station
between Karepalli ang Tadakolpudi
on the Dornakal-Bhadrachalam line.
For three years, this has been going
on. In 1856-57, a sum of Rs. 10,008 or
Rs. 20,000 was provided, but no work
was done. In 185%-58, a provision of
Rs. 1} lakhs was made. In 1958-59,
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there is some provision. Three years
$o open a station—that is the position
in between two stations which are 14
miles apart. This track has to cater
for a heavy volume of traffic becavfxse
coal has to be moved. But for opening
the station, they take three years. ) It
this is the rate of progress regarding
operational efficiency, I do not kno_w
when we will attain the objective laid
down in the Estimates Committee’s
recommendation that no man should
walk more than 25 miles to reach the
nearest railway station.

I think it will be another Five
Year Plan.

Shri Ranga (Tenali): Even then you
ire lucky.

Shri T. B. Vittal Rao: Now, I come to
the increase in freights. A committee
ias been appointed to go into this
juestion. The committee has repor-
.ed. The Minister says that they have
ecommended an upward revision.
3ut, let us examine the whole report.
The freight increase last year was
>nly an indication to the committee
.0 go ahead with the increase in fre-
£ht.  Without exaggining the question
igain, the freight rates are being in-
creased. This means that they have
no respect or regard for the com-
mittee’s recommendations,

Then, 1 come to the question of tax
on railway fares. There was a con-
vention that was adopted by the Rail-
ways by a resolution of this House.
In flagrant violation of that resolution,
they now come with a tax on railway
fares. This convention was formula-
ted by a committee of this House and
it was placed before this House and
it was adopted by means of a resolut-
ion. Within one year we have increa-
sed the depreciation fund by Rs. 10
crores and we are now having fresh
taxation through the Finance Minis-
try. That means we have no respect
for a resolution passed by this House
and it has no meaning for the Rail-
way Ministry.

I come to the development works.
We were told that during the Second
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Five Year Plan more than 800 miles
cannot be opened. What has happened
in the first year of the Second Five
Year Plan? Only 87 miles of traffic
has been opene. That is to say, that
out of an average of 160 miles to be
opened up in a year we have been
able to open only 87 miles, a little
over 55 per cent. If this is the rate
at which we are going, 1 do not know
whether we would be able to achieve
this target of 800 miles. Previously,
we were told in the First Five Year
Plan that in the first two years there
will not be much tempo and it will
gather momentum in the third, fourth
and fifth years. 1 do not know if that
is going to be the case even in the
Second Five Year Plan.

Coming 'to the engineering survey,
enginecering survey of the line from
Salem to Bangalore was sanctioned.
It took six months after the sanction
to start field work. This is after all
a 124 mile link. For this they take 18
months and yet the report is not there.
On an average we are going 7 miles a
month; that means, every day a quar-
ter of a mile or 440 yards is surveyed.
If this is the progress I do not know
what standards have been laid down
by the Engineers.

I come to the traffic survey. There
is a link, the Ramagundam-Nizamabad
rail link. To submit a report on the
traffic survey it took nearly two years.
I cannot understand this delay for a
traffic survey. For an engineering
survey, you can say that the terrain
is difficult. Even then 440 yards 2 day
is a very small figure. Even after two
years the report of this traffic survey
is not in the hands of the Railway
Board and I do not know when they
will examine. The other day I asked
a specific question whether this pro-
gress is being deliberately slowed
down because it is not going to be
taken up in the Second Five Year
Plan and it was said that it was not
so. Then what is the reason for this
slow progress except that it reflects
little credit on the efficiency of the
Railways.
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I will now take up the question of
passenger amenities. What is the pro-
gress? Today, everybody is crying
that there is little relief from over-
crowding. You have introduced a
DeLuxe train—air-conditioned train.
What is the capacity of this train? It
is 225 passengers per train, whereas
the Janta can carry 750. If we ask
for any additional train in any part
ot the route, we are told that the line
capacity is not there. But, the air-
conditioned train could have free
passage and for that the capacity of
the track does not arise. First pri-
ority should be given to relieving
overcrowding than to air-conditioned
trains.

Now, I come to some of the staff
matters. The staff have been long
waiting for the new deal that was
promised in the year 1956. The Rail-
way Minister assured that whenever it
is announced, we need not worry and
it will be given retrospective effect
and will be implemented from 1st
April 1956. We were specifically told
that the whole thing is being delayed
because the Minister wanted to have
consultations with the National Fed-
eration of Indian Railwaymen. After
all, the Federation was called but no
consultation took place as far as 1
know; only an announcement was
made. This long awaited new deal
for bettering the conditions of class
III employees was announced at last;
and what has happened? The Minister
announced that it is going to benefit
175,000 people. You will find that out
of this 175,000 already 1,00,000 who
are in service will not be benefited at
all, because you have not given ser-
vice weightage. The result is that
senior employees will not be Bene-
fited. You say that Station Mast-
ers will get Rs. 100 but most
of them are getting more than Rs,
100/- and it will be of little benefit
to them; it will benefit only the new
entrants,

Then, there used to be a paragraph
on relations with labour. This time
it has been omitted. Probably, the
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relations are not as good as Q\ey*whnve
been previously and the Mimsf:er‘ has,
therefore, thought it fit to omit it.

I come to victimisation on railways.
I have got a case where one Mr.
Subramaniam, General Secretary,
South Eastern Railway Employees
Union has been charge-sheeted be-
cause he had the audacity to write an
article in the paper about the injus-
tices. Here is a General Secretary
of a Union. No doubt, he is an em-
ployee of the Railways. But, if as
Secrctary of the Union be cannet
issue a statement, I think, there wili
be no rights for a railway employee
at all.

1 come to the most important ques-
tion—how political rights are being
trampled upon. In Chittranjan, it is
a protected area. Even during the
General Elections no political leader
was allowed to go in and address the
workers. They cannot have any poli-
tical rights or civic rights. This is the
position. For instance, in the Conduct
Rules it is laid down that an employee
can stand for eleclion to Munia-
palities but nobody is given permiss-
ion. -

Lastly, I would like to say a few
words about the Second Pay Com-
mission.

Mr, Chairman: The hon. Member’s
time is up.

Shri T. B. ViHal Rao: The Minister
said that it is left to the Finance
Ministry. The Railway Ministry as
the employer of 11 lakhs of labourers
has to take the initiative to have the
Second Pay Commission appointed
because the other Government ser-
vants are only 8 lakhs.

Shri B. C. Kamble (Kopargaon): A
feature of the Indian Railways that
has struck me most is'the tremendous
disparity in the railway mileage bet-
ween the north and the south. This is
very apparent and glaring. If any
hon. Member will take the map of the
Indian Railways he will find that
in the north, and more parti-
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oularly in Uttar Pradesh there is a
good net-work of railways whereas in
the south we find only very siray
lines of railways. I have tried to cal-
culate the mileage in the north and
the mileage in the south. On a broad
calculation what I find is that out ot
a total mileage of 34,000 nearly 20,000
to 24,000 miles are in the north and
merely about 10,000 miles are in the
south.

Shri C. D, Pande (Naini Tal): What
is the proportion of the area and also
of the population?

Shri B, C. Kamble: The proportion
comes to 5:2. It may be that during
the British days this was the propor-
tion, but looking to the new works
which are proposed to be undertaken
under the Second Five Year Plan
there appears to be a continuation of
the policy. Major or small works to
the tune of nearly Rs. 60 crores are
proposed in the Second Five Year Plan.
There also, we find at pages 35 to
50 of the White Paper, the same poli-
cy has been pursued. There have
been desperate demands in this House
and complaints are made with regard
to the needs of different region.
Therefore, I would like to submit
that this kind of discrimination in
developing one area at the cost of the
other must come to an end.

In this connection I beg to submit
two proposals. One proposal was
made by an hon. Member that State-
wise committees be established, and
that the Railway Board should be
recast. If that is not possible, then
two sub-committees, one for the north
a_nd one for the south, should be estab-
lished. That is so far as the disparity
in the railway mileage between the
north and south is concerned.

Then, looking to the failure or other-
wise of the First Five Year Plan on
the Railways what we find is that the
Plan has not been successful. lLet us
broadly see the results. The result is
that the working expenses per train
mile has been increased by 2. It was
Rs. 11 in the first year of the First
Five Year Plan and now it has increas-
ed to Rs. 13. Similarly, with regard

~
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to net earnings, the net earnings at tiz

commencement of the First Five Year
Plan was 280 and that has fallen to
278, that is a reduction of 0'4. There
are new lines only to the extent of
880 miles which have been opened.
This is the result of spending Rs. 400
crores. If Rs. 400 crores had been
properly utilised I am quite sure that
the railway map of this country would
have been radically changed. But
there is no human approach. There is
only money, but there is no mind, no
soul. That is why we are having this
kind of results.

I would also like to refer to the
question of recruitment of people
belonging to Scheduled Castes and
Scheduled Tribes, and also Anglo-
Indians. My hon. friend Shri Sivaraj
has aiready referred to it. What we
find is that so far as Allahabad Rail-
way Services Commissicon is concerned,
it appears to be so orthodox that out
of 2047 scats reserved for the Schedul-
ed Castes that Cornmission has been
pleased only to recruit 331, There
must be found certain ways and means
to just meet the requirements so far
as recruitment is concerned. This is
a constitutional provision and if the
cnn.titutional provision is being stifled
in this fachion, then this hon. House
should see and adopt certain means to
safeguard that provision.

Here also 1 would like to make cer-
tain proposals. My first proposal is
that the hon. Minister in charge of
Railways, who also happens te be a
reprosentative of the Scheduled Caste
and Scheduled Tribes, should appoint
a committee of the Members of this
House who belong to the Scheduled
Caste and Scheduled Tribes and they
should make certain suggestions in the
matter of implementing the quota of
reservation. The second Ssuggestion
that I would like to make is that at
least one member of each Railway
Services Commission should be from
the Scheduled Caste and Scheduled
Trites. My third proposal is that such
of the organisations of the Scheduled
Caste and Scheduled Tribes railway
workers as are there must be recog-

nised.
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There is one difficulty with regard
to the filling up of this quota. What
happens is this. There are general
unions, no doubt, but the general
unions say: “We do not recognise
sectarian things”. Even though there
is a constitutional provision, yet, I am
sorry to say, those who organise labour
say that so far as Scheduled Caste
and Scheduled Tribes are concerned
they are not prepared to recognise
them. How are we to get out of this
impasse? Therefore, if there are any
organisations of the Scheduled Caste
and Scheduled Tribes workers those
organisations should be recognised by
the Government, and thereby to a
certain extent the defficiency can be
made good.

I would like to turn to another as-
pect of the Railways and that is with
regard to the import of materials.
There are two categories of imports
of materials; one is those who imported
directly and the other is those import-
ed through agents in Indig. The quan-
tum of direct imports during the year
1955-56 is to the tune of
Rs. 15,18,00,000, and that imported
through agents in India is to the tune
of Rs. 17,45,00,000; that is to say,
imports are more through the agents
in India. Can it not be stopped, and
either the Railway Board, or the diffe-
rent Railways, or even the Govern-
ment directly do these imports? That
is a suggestion I want to make.

Then I come to the question of sup-
ply of khadi to the railway employees.
For khadi cloth of the length of near-
ly 12,31,871 yards the price paid is
Rs. 27,00,000, and on calculation the
price per yard comes to Rs. 2'50. Even
though it may be the policy of the
Government or the Party in power to
promote khadi, yet the question is
whether this is going to be a costly
thing for the Railways or whether the
Railways can do better business in
the open market so far as provision
of cloth is concerned. I would sug-
gest that this kind of things must be
brought to a stop.
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Finally I want {0 refer to the pay
scales of the lower grade staff. From
the figures we find that the lower
grade staff in class III and class IV
are really under-paid and class I and
class I1 people are over-paid. If we
are to follow the pattern of a socialis-
tic society, then this disparity must
be brought to an end. There are cer-
tain categories—I do not want to read
all the figures—where things are very
bad. As certain hon. Member have
said, and I would like join them in
their demand, a second Pay Commis-
sion should be appointed and see whe-
ther we can relieve the miseries of
the workers in class 1I1 and class IV.

Finally, I would like to make my
proposals. The first will be: drop the
electrification of railways. We concur
with what Shri Dange has said in this
regard. Similarly, we would like to
say that such projects where there
have been a concentration of railways
should be dropped. I _would refer
particularly to Uttar Pradesh. Then, I
should like to point out that there
should be tightening up of the econo-
my and this can be done by due
vigilance.

Next, I plead that so far as the sur-
charge on third class travel up to 30
miles is concerned, it should be com-

pletely dropped.

Mr. Chairman: I propose to call the
hon. Minister at quarter to five. There
are still a large number of speakers;
so, I would suggest that the speakers
whom I shall call upon now will try
to be as short as possible and if pos-
sible finish their speeches within the
limit of ten minutes each so that I
will be able to call one more speaker
before I call on the hon. Minister.

=t ztlear (F%T) : Iaq awi= 97
frfea g sgg 99 @ & S|F
qH W0 Y WO AT KT GEET NEH
frar . Sa% forw & wroer serEw
gar § 1 fa i qur of T F oy aF
wg I FgTA X @ e wfw
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Mr. Deputy-Speaker: The hon.
Minister was to begin at 4-45. There
is one difficulty for me and I seek the
indulgence of the House in that res-
pect. I had promised to call the hon.
Member, Shri Rajendra Singh of the
P.S.P. I had noted down that he was
to be called at four o’clock. But there
was some mistake. The Chairman was
here, and she did not know that this
time was to be given to him; she
thought perhaps he had already been
called. So, if the House will not mind
a few minutes more, I shall call Shri
Rajendra Singh.

Several Hon. Members: Yes.

Mr. Deputy-Speaker: But the hon.
Member should try to finish within terx
minutes.
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*1§ x€ arg 7 ¥ | ¥za7 qRA ¥ {57
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17-60 Hrs.

Shrl Jagfivan Ram: Mr. Deputy-
Speaker, I have, for the last three
days, heard the speeches of hon. Mem-
bers with all the attention that they
deserve. Railway transport is subject
to the normal laws of supply and
demand. When any commodity falls
short of the demand, the supplier, nor-
mally, does not expect bouquets, but
brickbats. When 1 presented the
Budget this year for the Railways, to
this House, I never expected anything
but brickbats.

An. Hon. Member: What ?

Mr. Deputy-Speaker: Brickbats, not
bouquets.

An Hon. Member: Both.

Shri Jagjivan Ram: But, it is the
generosity of the Members who have
rather generously applied their minds
- to the Budget that I have been pre-
sented with some flowers as well.

Mr. Deputy-Speaker:
than your expectations?

Much less

Shri Jagjivan Ram: That happens
often.

If I were to divide the debate, I
will broadly put them as (a) financial,
(b) operational, (¢) staff, (d) new
demands, (e) passenger amenities, ex-
cept for other minor demands from
various regions. 1 will, first of all,
start briefly with the functioning of
the Railways. There is the Railway
Ministry which functions through the
Railway Board. The Railway Board
directs and co-ordinates the several
Zonal Railways. The Zonal Railways
are functioning through General
Managers and quite a large number of
officers subordinate to them. The
much-maligned institution is the Rail-
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way Board. I am glad that Members
here have been considerate entugh not
to attack the Members of the Railway
Board as such, but the Institution.
The Railway Board has been function-
ing in the Railways for the past so
many years. There have been certain

method of functioning from time to
time. The illustrious Minister in
Charge of Railways, I mean Shri

Gopalaswami Ayyangar, effected cer-

tain changes. Then, Shri Lal Bahadur
Shastri, after some experience of the
functioning of the Railway Board, also
tried, in his own way, to effect certain

changes. I have a very limited experi-

ence of the Railways as yet. It is
only for the last five months that I

have been in charge of this Ministry,
but I may say that on the Railway

Board we have a fine band of officers,

fired with patriotic zeal, second to
none in discharging their responsibili-

ties, and always keen and enthu-

siastic to meet the challenge of the
times; and it will not be dignified to

decry them, it will not be dignified

to condemn them. When we take

any group of people, there are all

sorts in them, some good, some indiffe-

rent, but you will have to consider

the totality of the results that they

produce. And 1 can say with all the '
confidence and emphasis at my com-

mand that the Railway Board has

very magnificently discharged the

obligations placed upon it.

An Hen. Member: No, no.

Shri Jagjivan Ram: Have a little
patience, my dear friend, and I am
sure if you have an open mind, yonu
will be convinced.

There have been allegations and
figures and statistics have been pro-
duced to prove that the operational
efficiency of the railways has deterio-
rated. 1 will not try to tire the House
with statistics and figures and techni
cal terms. I will as a lay man, as I
am, speaker in the language of the lay
man and show whether the efficiency
of the railways as compared with pre-
war times, war-time and post-war-
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time has increased or decreased, whe-
ther the railways have been able to
transport goods in larger quantities as
compared with pre-war times, war-
time and post-war time or not, and
on that basis you can judge the effi-
ciency of the railways and the res-
ponsibility which they have discharg-
ed.

First, I will take up the question of
goods traffic. About passenger traffic,
as 1 have said in my Budget speech—
and I want simply to repeat it—I do
not propose to hold out any hope for
any appreciable improvement in relie-
ving overcrowding. However much I
would like to lesson or reduce over-
crowding, I know that faced as we
are with shortage cf funds and mate-
rials. it will not be possible, during
the course of the Second Five Year
Plan, to reduce overcrowding in any
appreciable measure.

Members ridicule the idea that we
are trying to even overcrowding in
the various sections of the country.
That they thought was something like
distribution of poverty, but it is a sen-
sible thing which we are thinking of
doing. In certain sections there is
much overcrowding, much more defin-
ed in comparison with other sections
in the country. We arc going to de-
vote much of our attention to those
sections first where there is more
overcrowding in comparison with
other section., so that there may be
some relief in those sections. That is
the idea of equalising ‘he overcrowd-
ing, and even if we can achieve that
with the resources, financial and
material, I will say that will be an
achievement. But if I can persuade
the Planning Commission, and if the
resources of the couniry can afford it,
the railways can increase the capacity
and relieve overcrowding. As I have
said in my Budget speech, I attach
greater impo~.ance to tie transpoe t of
goods iban r ssenger traffic becouse
on that hing - the success ~f the
Second Five Year Plan.
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I was going to show whether the
operational .fficiency of the railways
has increased, decreased or sustained
itself, I will give certain facts. In
Appendix VII of the pamphlet “The
progress of the First Five Year Plan
on Indian Railways”, the wagon hold-
ing vis-a-vis tons originating are
given. In the statement are given the
total increase in the number of
wagons during the Five Year Plan and
the total quantities of tons originating
at the end of the First Plan over the
first year of the Plan.

The point was made that on the
metre gauge as compared to the broad
guage the increase in the wagon hold-
ings in relation to the index in origi-
nating tonnage of traffic was proportio-
nately higher, and that was consi-
dered as bad planning. The origin-
ating tonnage by itself is not a correct
measure of the work performed. And
here I may explain that the origin-
ating tonnage means the tonnage=that
originates on broad gauge or metre
gauge. But the goods are transported
from one gauge to another gauge, and
if that is not taken into consideration,
we will not be able to have a correct
picture of the performance of any
particular railway.

The originating tonnage by iiself is
not a correct measure of the work
performed on our railways. Break-
of-gauge traffic forms a sizable portion
of the traffic to be moved over (he
respective gauges. There are in all
about 52 points of contact betwee:,
metre and broad gauge dealing with
approximately 3,400 wagon loads of
transit traffic per day. The appro-
priate comparison would therefore be
between the increase in the wagon
holdings and the actual transportation
done in the different gauges in ton-
miles. T am quoting some figures
below for each gauge separately and
for each year of the First Five Year
Plan, giving the originating tons and
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{Shri Jagjivan Ram]
ton-miles, as alsc the index number in respect of each of the nm

Year Originating Tons Index Ton miles Index
f;x Millions) (In Millions)
BROAD GAUGE
1951-52 . . . . . . 75°2 100 24,971 100
1952-§3 . . . . . . 74°S 991 24,514 982
1953-54 . . . . 750 997 24,972 100
1954-55 - . . . . . B2:6 1098 27,337 109§
1955-56 87-2 115-6 30,847 1233

b axprensly call the attentxon ot the House to the indices.
The figur: f 1 the metr: gauge : re as follows :

Year Tons originating Index T n-sni‘es Index
(In Millions) (In Millions)
19 §1-92 . . . . 19-5 100 3862 100
1952-53 . . . . . 206 1056 4268 150§
3953-54 - . . . . . 2009 1072 4396 113°8
19 4m3s - . . . . . 20'0 107°2 4594 119°0
1955-56 244 12501 sqos . 1400
1t w1ll be seen ‘Lhat whereas on the will not be impossible to achieve bet-
broad gauge, the tonnage of traffic ter results, and I am sure that we
increased by 156 per cent and the shall be able to improve the perfor-
ton-miles by 23.5 per cent during the mance on that section of the railways
Five Year Plan period, in the case of to some extent.

metre gauge, the tonnage originating
increased by 25.1 per cent, and the ton-
miles by 40 per cent. This ton-mile

What I want to prove is that the
railways have not fared as badly as

is the real thing to judge the pertor- was sought to be proved in this House.
mance on the railways of a particular Another thing that was said was
gauge. In other words, the increase about the general deterioration in
in traffic on the metre gauge was more performance. Here again, I would
than the increase in traffic on the like to submit that the speed of any
broad gauge, and this has called for a vehicle depends on so many factors,
proportionately larger wagon-holding. whether it is a tonga, a motor, or a
It is only by such increase in the bullock-cart or a train.

metre gauge wagon-holdings that it
hag, been possible to substantially get
over the chronic transportation shor-

Shri T. B, Vittal Rao: Even the
rickshaw also.

tage in the Saurashtra area, in Assam, _Shri Jagjivan Ram: Or even the
in North and in North Bengal rickshaw. The speed of any vehicle
. : depends upon so many factors.
Having given these figures, and
having substantially demonstrated Shri €. R. Narasimhan (Krishna-
that the performance of the metre giri): Even the Dandee march.

gauge was guite commensurate with
the wagon-holdings, I want to assure
the House that I propose to go fur-
ther into this matter and see whether
we can increase the performance on
that gauge turther. I am sure that
. with a little enthosiasm which we
. may create among the railwaymen, it

Shri Jagjivan Ram: Even in the
case of paadayatra, the speed depends
upon various factors. If you are walk-
ing along on the street, and the street
is quite clear, your speed will be con-
siderable. If you are walking amidst
a crowd, and you want to push
through or wade through that crowd,
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will not be able to
maintain that speed. These are obvi-

us things. So, the speed of any vehi-
cle depends upon so many factors.

It has been said here that there
has been a general deterioration in
the performance of the Indian rail-
ways during the First Plan period, as
disclosed by the statistics relating to
the drop in the punctuality of pas-
senger trains, in the net ton-miles per
train-hour, and in the average speed
of goods train. All these statistical
figures are proportional to the speeds
of trains, both passenger and goods.
The main determinants of the speed
of trains are tractive effort and class
of locomotives, gross load behind the
engine, density of traffic, sectional
capacity, stage of equalisation of
capacity, and shunting and loading

Section
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and unloading time in the case of
goods trains. It would be wrong to
consider the speed of trains isolated
from the density of traffic and other
relevant factors mentioned above.

When the utilisation of the capacity
of a section exceeds the limit of near-
ly 80 per cent, the rate of fall in
speed with even a slight increase in
density of traffic is great, pointing to
the need for increase in the section
capacity. Particularly, on the broad
gauge, there are many sections on
which the percentage utilisation capa-
city is very high, pointing to the
urgency of works for increasing the
section capacity.

1 shall give a few figures which will
show the increase in the goods-train-

miles per route-mile over certain typi-
cal busy sections.

Kazipet-Balharshah
Raichur-Shahabad
Bina-Bhopal
Nargundi-Klurda Road
Tatanagar-Chakardharpur
Salem-]alarpet
Baroda-Anand

Kortah-Gangapur City

So, when the density of traffic in-
creases, the speed decreases. The
question may then be asked “Why do
not increase the capacity of the sec-
tions?’. Of course, we try to, but that
takes time. And we have also to con-
sider whether, if we transport larger
traffic at slower
speed, that is in the interests of the
country or not. We have to consider
whether if we were to insist only on
speed, or if we slow down and trans-
port larger quantities, that will serve
the purpose that the nation has in
wview.

Goods train-miles  Percentage
per route-mile Increase
1952-53  1955-56
44 78 77
48 7 46
12-6 16- 1 28 —~
9-6 13°3 38
16-4 260 sR
5 69 38
44 IT-7 1€6
6-3 9 43

In the case of goods traffic, we
should not forget—though 1 may
assure the House that 1 am going tc
examine that aspect as well-—a wagon
travels only for four hours in twenty-
four hours. My hon. friend Shri T. B.
Vittal Rao was calculating the speed
of the train from the fact that it take:
twenty-four hours to reach from
particular station to another station. 1
may tell him that a goods wagon tra-
vels only for four hours in twenty-
four hours. Well, that is not very
good. But I am told that the figure
all over the world is not very much
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{Shri Jagijivan Ram]} ]
higher than this. But I shall try to
see that we increase this, so that the
wagon travels for more than four
hours.

Shri M. C. Jain (Kaithal): What 1s
the highest in the world?

Shri Jagjlvan Ram: I am told it is
four hours. Nowhere in the world
does a goods wagon travel for more
than that.

Shri B. B. Singh: Is it in the case of
Fast goods trains or ordinary goods
trains?

Shri Jagjivan Ram: I am talking of
goods wagons. My hon. friend should
know that there are no wagons in
passenger trains. Passengers do not
travel in wagons.

Shri B. B. Singh: Sometimes, wagons
are attached. I can show this.

Shri Jagjivan Ram: I am talking of
goods trains. I am talking of wagons
Of course, the passenger coaches tra-
vel more than the wagons. Now, why
is it that a wagon travels only for
four hours?

My hon. friend Shri T. B. Vittal
Rao has given some of the causes.
Naturally, a goods train has to give
priority to a passenger train or to a
mail train or to a janta express trains
or to the Deccan Queen or whatever
else it may be. Then, there is the time
taken in loading and unloading also.
There, the co-operation from the busi-
ness community will be of help to us.
The co-operation of our staff and the
business community will both be help-
ful to us i1n greater utilisation of the
wagons.

Shri C. D. Pande (Naini Tal): And
also labour leaders.

Shri Jagjivan Ram: I am not men-
tioning that now because I will have
to deal with it separately.

So we have to increase our perfor-
mance, though our performance has
not been such as would not stand
comparison with the performance of

b B R RS e
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any of the progressive countries of
the world, where they have mechani-
sation much more than we have. Stil},
I am personally not satisfied with the
movement of wagons being for four
hours in 24. When they will move
more, naturally the miles that they
travel will be more—I am not going
to use the technical term for it, that
I leave to my hon. friend, Shri Feroze
Gandhi.

Shri Mohammed Tahir (Kishan-
ganj): What is the position in the
mixed trains?

Shri Jagjivan Ram: That will be
something like the mixed economy. It
will be something between coach and
wagon.

An Hon. Member: A combination of
both.

Shri Jagjivan Ram: In this matter,
the quantum of traffic transported is
of prime importance. Between 1951-
52 and 1955-56, the increase was 18
per cent in terms of originating tons
and 25'7 per cent in terms of tons
miles. So the statistical figures, from
which adverse inferences were sought
to be drawn, must be viewed in the
background of this increase in traffic
carried. In view of the fact that the
demand for transportation increases
proportionately more on the denser
sections, the railways endeavour to
carry additional traffic to the maxi-
mum extent possible even at the cost
of a slight decline in speed. This was
adopted as a matter of deliberate
policy. If a train could carry a hea-
vier load, though at a slightly lower
speed, it was well worth it.

Figures of speed must also be view-
ed in the back-ground of the works
carried out currently along the track.
Such works necessitate speed restric-
tions and slow down speed. My
hon. friend, Shri T. B. Vittal Rao,
complained on this score also. In this
context, I want to explain.

It has been said by certain hon.
Members that during the First Five
Year Plan, we spent nearly Rs. 428
crores and our performance or increase

g L TR N PPV
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in operational efficiency wss not com-
mensurate with the money spent, I
would like to explain here that on the
railways we have normal works of
replacement and maintenance. That
is not regarded as capital charge. Out
of Rs. 426 crores, by the way in which
it was presented an impression was
sought to be created that the whole of
this amount was spent for capital
works. No. Out of this amount, only
Rs. 194 crores were for capital works
and the remainder, which was the
major portion, was for the normal
work of the railways, which is nor-
mally done from the revenue accounts
and depreciation. So to draw an in-
ference and then to expect results as

the entire amount of Rs. 425 crores
wag spent for capital purposes will be
erroneous and misleading.

Why is this normal work neces-
sary? During wartime and even
before, there was very little work of
rehabilitation on the railways. The
war, as every hon. Member in this
House is aware, was perhaps the great-
est strain on the Indian railway sys-
tem; tracks were not rehabilitated,
rolling stock was not replaced and
maximum utilisation on a war footing
was made of all these things. Even
after the war, for the First Five Year
Plan the railways had their schemes
for rehabilitation, replacement and
things like that. Those very schemes
were incorporated into, and regarded
as part of, the First Five Year Plan.
So it will be erroneous to expect
results from the railways as if all
these Rs. 425 crores were spent for
capital works or for increasing capa-

city.

Even during the First Plan, the rail-
ways were not in a position, with the
money allotted to them, to complete
the works of rehabilitation in all sec-
tions. There are many sections where
the work of rehabilitation is continu-
ing during the Second ‘Plan.

My hon. friend, Shri Feroze Gandhi,
sontended that by having an allotment
of Rs. 11256 crores, we are going to
double in the course of this Plan what-
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ever capital at charge there was in
the railways for the last 100 years.
He forgets what the value of Hs. 1000
craores now will be in comparison to
the Rs. 1000 crores that were invested
in the railways 60, 50, 30 or 20 years
ago. I leave that to the House to
calculate. But out of this amount of
Rs. 1125 crores, nearly Rs. 350 crores
are going to be spent on the railways’
normal replacement etc. and this
should not be regarded as capital at
charge. So the capital is not going to
be double what it was before. I men-
tion this so that some Members, who
may not be aware of this, may not be
misled by the argument of doubling
of capital at charge.

Shri Feroze Gandhi: I did not say
that the capital at charge would be
double. I said that the amount of
Rs. 1125 crores was more than what
we had invested.

Shri Jagjivan Ram: That is correct.
That is what I am explaining.

There were more than 1700 miles of
track under engineering speed restric-
tions at any one time due to arrears
of renewals of rails and sleepers, and
construction of section capacity works.
This is one of the major factors which
have militated against better punctua-
lity of passenger trains and speed of

goods trains.

Then there were other factors con-
nected with States reorganisation
and political aspects; sometimes they
were also responsible for limitation of
the speed of passenger, and sometimes
of goods trains also. When we cal-
culate the figures for a particular aree,
these factors must also be taken into

consideration.

1 have given broadly what were the
causes for the slower speed of trains.
1 might now give some flgures regard-
ing the average load per wagon. If
wagon, naturally we transport more
goods with the same number of
wagons; if we decrease the load, it
means that we are carrying less
amount of goeds, But we should not
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forget that goods traffic comprises
various commodities—heavy commo-
dities, medium commodities and light
commodities, commodities like stone
ballasts and coal, and commodities like
paper and cotton. The weight of the
wagon is determined mostly taking
things like ballast and coal into con-
sideration. We cannot expect to accom-
modate that quantity by weight of
cotton in a particular wagon in which
we carry a particular quantity of coal
or ballast. Naturally, the weight of
cotton will be much less than coal or
stone that can be loaded in a wagon
and if in a particular year we carry
a larger percentage of heavier goods,
the average wagon loading will be
higher in comparison to a year in
which we carry a larger percentage of
lighter commodities and not the heavi-
er ones. So I am trying to explain
this, because it was stated that iIn
1951-52, the average wagon load was
184, and in 1955-58 it is 6.1 and,
therefore, it has deteriorated. Yes. If
you take only these two figures as ab-
solute figures, then, the inference will
be drawn that our average wagon
load has decreased from 164 to 18.1,
on the broad-gauge and on the metre-
gauge there has been an increase from
7.79 to 8.86. What is the reason? The
reason is that in 1951-5Z, the percent-
age of net ton mile to the total ton
mile on the broad-gauge, of coal was
434 per cent, grains and oilseeds, 11.1
rer cent and other commodities 45.6
per cent, The corresponding figures
for 1955-56 were, coal 35.3 per cent—-
from 43.4 per cent to 353 per cent—
grains and oilseeds, from 11.1 to 88
and other commodities have increased
from 45.6 per cent to 54.8 per cent.
Other commodities include all the
lighter merchadise which load about
12 tons per wagon. That has been the
reason why the average wagon load
has decreased from 16.4 to 16.1. But,
if I give the intermediate figures, you
will see that as compared to the pre-
vious years, this is not a bad perfor-
mance, In 1852-58, it was 15.6, in
10958-54 — 15.9, in 1954-55— 15.8 and
ft is 18.1 in 1955-56. I do not mean to
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say that there is no scops for im-
provement.

Shri Ferose Gandhil: You sre con-
tradicting yourself,

Shri Jagjivan Bami: I am not con-
tradicting myself, my dear friend, you
hear me,

Mr. Deputy-Speaker: I am all atten-
tion, Sir.

Shri Jagjivan Ram: Thank you, Sir.
1 am sorry I was not addressing the
Chair.

What 1 was saying is this that
much of our wagon capacity is wasted
at the transhipment points, When we¢
tranship the goods from a broad-
gauge wagon to a metre-gauge wagon,
the capacity of the metre-gauge
wagon may be wasted. We may have
one wagon of the broad-gauge which
may not be quite sufficient for two
wagons of the metre-gauge. So,
some capacity in the second wmetre-
gauge wagon will be wasted. Simi-
larly, when we transfer from the
metre-gauge. wagons to broad-gauge
wagons, it may be possible that two
wagons of the metre-guage may not
give enough load for one in the btroad-
gauge and that capacity in the broad-
gauge wagon will be wagted.

1 have taken up this guestion with
the Railway Board. Shri Seroxe
Gandhi gave a suggestion whether we
cannot have wagons on the broad-
gauge and metre-gauge of the same
size. 1 will pursue that matter fur-
ther. But, what the Railway Board
is trying to do is to have wagons of
multiple size so that two wagons of
metre-gauge may be enough for one
wagon of broad-gauge or 8 wagons
of metre-gauge may be enough for 2
wagons of broad-gauge. In that way
We may be able to save some capa-
tity and make better and proper utili-
sm.ion of the wagon capacity. I am
going to pursue this matter, how fur
We can, in the difficult situation that
We are placed in, utflise every inch of
the wagon capacity, floor area or the
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cubical contents—everything fully
utilised, This is what I have to say
. about performance,

These are the poinYs that were
raised. But, 1 want to say something
more, not only about wagons but
about the fuller and better utilisation
of all the stock on the railways, whe-
ther it is locomotives, wagons or the
coaches. 1 am satisfled that if we
increase the capacity of our work-
shops, running sheds, and sick lines, 1
have no doubt that we can utilise our
engines, wagons and coaches for
larger number of hours than we are
doing at present. And, if we do iuat,
I have no doubt that we will be able
tb create more capacity with the
existing track and rolling-stock than
what we are doing at present. 1 am
going to devote some time over that
and I have no doubt that a certain
percentage of increase will be
feasible,

The question of congestion on cer-
tain sections leads me to the question
of electrification. I was rather sur-
prised when my friend, Shri Dange
made a suggestion in all seriousness
that the scheme of electrification
should be abandoned.

Shri Feroze Gandhi: No, no.

Shri Jagjivan Ram: Not you. You
find yourself in uncomfortable com-
pany.

An Hon. Member: Strange
sion.

Shri Feroze Gandhl: [ like him.

confu-

Shri Jagjivan Ram: It was rather
surprising, this suggestion emanating
from a person like Shri Dange. I am
sure he has not applied his mind to
that question or he was not properly
briefed. Why? Is it that for luxury
we want this electrification or because
there is so much congestion on par-
ticular sections that if that congestion
is not removed, not only that section
or that particular locality will Ye
affected but the whole country will be
affected, I want t{o emphasise this
and I want Shri Dange to appreciate
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this thing. The congestion in the
Bengal Bihar coalfields is not going to
affect only Bengal and RBihar but it
is going to affect the industry of the
entire country. (Interruption). It is
not possible with steam locomotives
to increase the capacity to the extent
required. The only alternative is
electrification and that is why we
have decided 10 have electrification on
those sections. I do not want to go
into details on that point because
some other Members have met the
objections that have been raised by
Shri Dange. I was surprised that
some hon. Member this afternoon re-
peated the suggestion. I wish mem-
bers in this House will apply them-
selves more.

My hon. friend, Shri Feroze
Gandhi, while discussing this question
of electrification and meeting the ob-
jections raised by my friend Shri
Dange and others like him raised the
question of AC and DC, whether the
electrification in the Calcutta area
shou.d be AC or DC. I may share a
little with this House my feelings in
this matter. I have been always for
AC because all developments on
modern lines are based on AC. So,
when I took over and I heard that
some decision was likely to be taken
about what current we are going to
have in that area, I interested myself
in that matter. The result is that a
firm decision has not been taken in
this matter, or at least the decision
which was tentatively taken in favour
of D.C. is being reviewed and I have
no doubt that the weight in favour of
A.C. is overwhelming,

I will give you a little bit of his-
tory. I think it was Shri Feroze
Gandhi who raised the question as to
why we wish to electrify the Igat-
puri-Bhusaval extension on the A.C.
system. He also pointed out that,
similarly on the Howrah-Burdwan
D.C. is employed and for the Burd-
wan-Moghal Sarai AC. is contem-
plated. Then he stated that Sealdah
Division would be done on the D.C.
system. That was his objection. He
said that the D.C. locomotives
ordered from English Electric Com-
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pany should be diverted to®the Igat-
puri-Bhusaval Section and apparently
referring to the Eastern Rallway sug-
gested that all traction should be on
AC.

The Central Railway electrification
was completed in 1930 employing the
1500 Volts D.C. system. Subsequent to
this, apart from a short section near
Madras, no further major electrifi-
cation scheme was undertaken until
1954 when sanction was given for the
electrification of the Calcutta  Rail-
ways. At this juncture, the dewve-
lopments available on the A.C. trac-
tion system were very promising.
After due deliberation it was, how-
ever, decided to adopt the 3000 Volts
D.C. system for the Calcuita Electrifi-
cation Project, as the AC. 50 cycle
system was still considered to be in
its infancy and it would not Thave
been prudent to adopt it as a stand-
ard. The Board even at this juncture
were carefully watching the rapid
progress made on the A.C. system
especially in France and were aware
of the possibility of having to reopen
the subject when main line clectrifi-
cation becomes due.

When the electrification of some of
the more important main lines became
an imperative necessity to handle the
traffic that would result from the
Second Five Year integrated Plan,
further consideration had to be given
for the A.C. traction system which
held out both technical and economi-
cal advantages. The Railway Board
accordingly accepled the very kind
offer made by the French Govern-
ment to send their National Railway
Engineers to advise on this new
system. The French Report which
was submitted by the end of August
1856 indicated the benefits that would
accrue by the adoption of A.C. system.
The Railway Board accordingly initia-
ted detailed investigations and came
to the conclusion that the A.C. system
should be adopted for all main line
electrification provided one or two
technical doubts were cleared.
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Regarding sections covering Cal-
cutta suburban areas—this is the most
important point of what Shri Feroze
Gandhi raised-—for which the eiectrifi-
cation has not yet ©been started
(Sealdah Division and Howrah-Burd-
wan Chord, Howrah-Kharagpur), the
system to be adopted is still under
consideration of the Board. For this
decision, the advantages of having &
unified traction system will not be
lost sight of. For achieving this ob-
jective, the Board is already consi-
dering the utilization of D.C. equip-
ment and rolling-stock ordered for the
Calcutta area at some other D.C.
clectrified sections such as ' arcund
Bombay and Madras.

1 may also tell the House that I
propose to send a small delegation to
France and other European countries
to sec the performance of A.C. trac-
tion.

Shri T. B. Vittal Rao: Foreign ex-
change position is very tight.

Shrimati Parvathi Krishnan (Coim-
batore): Make it a small delegation.

Shri Jagjivan Ram: This is all that
1 want to say about electrification.

Now, so many demands have been
made for new lines, surveys for new
lines and for the implementation or
construction of the lines where sur-
veys have been completed. I might
say that I am in a very difficult
situation. Sometimes when questions
are put in this House about construc-
tion of some new lines in certain areas
and I find that I have to give a reply
in the negative, I am not at all happy
about the reply because I feel that
there are areas in our country which
require to be opened up. There are
areas where even if we do not do
anything; only open them up by
having railway lines and it will
add to the prosperity of these
areas. So, I am myself very anxious
about constructing as many miles of
new railway line as I can. With this
in view, I am trying to get some more
allotment for that purpose from the
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lanning Commission. i I succeed in
jr:xy eﬁoiu—and that success also de-
ds on what resources the Plannix'xg
- Commission themselves have—I will
™ derin as many
not hesitate in or ]
surveys as we can.

1 am taking up the construction of
some of the lines in areas which‘ are
far flung from existing railway lines,
provided we get the monetary re-
sources and also the materials re-
quired for them become available.
That is all what I have to say about
the demands for new lines. Many
Members have voiced the demands of
their respective regions. I have got
briefs regarding all of them. T am not
going to tire the House by reading
those briefs in respect of individua'
demands. 1 want only to say this
much, that I will get all of them ex-
amined and if the resources permit
we will try to play our part in cons-
tructing those railway lines.

Then, there have been demands
about some amenities likec provision
of drinking water, waiting hall and
things like that in particular aredS. I
will get them examined and do what-
ever we can,

Something has been said about the
lavish use of cement and iron and
steel, when there is shortage of those
things. Perhaps, hon. Members arc
aware that I have stopped construction
of all prestige buildings. That will
save not only cement and steel but
that will also spare us the technical
personnel of which we are so short.
1 will give only two instances. Re-
cently something appeared in the
Madras Press about the construction
of a building in Madras.

Shri Dasappa (Bangalore): A multi-
storeyed air-conditioned building.

Shri Jagjivan Ram: A multi-storey-
ed air-condition building, as a voice
from behind says. I may assure the
House that I have stopped construe-
tion of that building. Then, the other
day I read in the newspapers that the
foundation stone has been laid at
QGorakhpur by the Chief Minister of
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U.P. tor the construction of the office
aof the Genmeral Manager. I have al-
ready directed the Railway Board to
inform the General Manager that that
building is not to be constructed on
that scale.

Dr. Krishnaswamy (Chingleput):
What about the foundation stone?

Shri Jagjivan Ram: A modest office
building will be put up therein order
to respect the foundation stone. So, I
am myself very anxious that not one
ounce of cement should be used for
unnecessary purposes,

Shri Raghunath Singh (Varanasi):
That should be the spirit.

Shri Jagjivan Ram: But I would
like to have the co-operation of hon.
Members also.

Dr. Krishnaswamy: If you take it.

Shri Jagjivan Ram: Sometimes de-
mands come for a higher platform at
such and such a station and so on-
That higher platform also costs
cement and requires some steel.

Pandit D. N. Tiwari

(Kesaria):
That is essential.

Shri Jagjivan Ram: One hon.
Member said that nothing has been
mentioned about accidents in my
speech, There was nothing deliberate
about it, because, in March last, I had
made certain references to the unfor-
tunate accidents which had taken
place on the railways. Some Members
have raised the question of the non-
acceptance by the Government of the
recommendations of the Commission
of inquiry on the Mahbubnagar acci-
dent. When we did not agree with
the recommendations of the Commis-
sion of inquiry, it was not with the
purpose of shielding any high official
or low official. That was not the
consideration at all. The one consi-
deration was, whether by accepting
the recommendations of the Commis-
sion of inquiry—and I am purposely

not using - the words ‘judicial—Tri-
bunal’.

An Hon. Member: Why?
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judicial Tribunal. 1t was a Commis-

sion of Inquiry.

Shri Mahanty (Dhenkanal): It was
headed by a High Court judge.

Shri Jagiivan Ram: 1t was headed
by a High Court judge who became
the Commission of Inquiry. it was a
Commission of Inquiry under the
Commission of Inguiry Act, 1952, It
the hon. Members will refer to that
Act, they will find that it was 8 Com-
mission of Inguiry and nothing more
nor nothing less.

Shri Nath Pai. (Rajpur): Does it
make a difference?

Shri Jagjivan Ram: 1t does make a
lot of difference,

Shri Nath Pai: 1t sounds
rious.

myste-

Shri Jagjivan Ram: Always, un-
less you have the intelligence to unra-
vel it. The question was this. It was
of a technical nature and 1 do not pro-
pose to go into the details. I will leave
all that for the hon. Members who
could go through the report of the
Commission of inguiary and also know
the grounds on which the Government
thought it proper not to accept those
recommendations.

Shri Nath Pai: All that sounds very
mystical.

Shri Bharucha (Bast Khandesh):
There are not enough copies.

Shri Jagjivan Ram: I can assure the
Members that as many copies as the
Lok Sabha Secretarial requires will be
made available,

Shri Mahanty: May 1 ask a  ques-
tion?

Mr. Deputy-Speaker: The hon.
Minister has not yielded. So, let us
wait.

8hri Jagjivan Ram: So, it was not
a question of shielding some officer
here or some officer there.
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Shri Mabauty: No, no.  He shou
not anticipate me. :

Shri Jagjivan Ram: I am not ast
cipating the hon. Member, I am
taking notice of him.

Mr. Deputy-Speaker: Order, orde:
The Chair should not be excluded ou
of this!

Shri Mahanty: He is suffering fron
myopia. :

Mr. Deputy-Speaker: When the
hon. Minister has not yielded, the
hon. Member should be quiet.

Shri Jagjivan Ram: If the hon
Member is very anxious, 1 shall
listen.

8hri Mahanty: 1 am much grateful
to the Minister. The point is this.
Now, the Minister has stated that
the enquiry was of a technical nature.
May I know what was the point then

in appointing & High Court judge
as the head of that enquiry?
Mr. Deputy-Speaker: Under the

Commission of Inquiry Act, any per-
son can be appointed as the Chair-
man, and if it was a High Court
judge, that should not change the
nature of the enguiry,

Shri Jagjivan Ram: I am going to
meet that point. 1 said that the main
recommendation of the Commission of
Inquiry was on the technical aspect of
the whole thing.

Shri Mahanty: Then why a High
Court judge?

Shri  Jagjivan Ram: The hon.
Member may consult the Commis-
sion of Inquiry Act. Now, if it was
only a question of punishing a few
officers here or a few officers there,
It was a very trivial matter. But the
whole question was, if we accept the
recommendation of the Commissgion of
Inquiry, many bridges in that part of
the country will have to be recons-
tructed. The technical opinions and
as many expert opinions
available in this cguntrymn:: ::Il; :
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the railways and of others alge—
were quite contrary to the view held
by the judge, and when after exami-
nation by the technical people and
legal people also, we found that the
findings of the judge were not cor-
roborated by the opinions of the
technical people who can speak with
authority on that subject, we thought
that we should not accept the re-
commendation,

Shxi Frank Anthony (Nominated-
Anglo-Indians): Why not have a
competent judge?

Shri Jagjivan Ram: That is al! [
have to say about the Mahbubnagar
Inquiry.

Shri Nath Pai: The hon. Minister
has not said much.

Shri Jagjivan Ram: I do not pro-
pose to say much, because 1 leave
it to the hon. Members to enlighten
themselves by realling the report of
the Commission and the opinion of
the Government which has been given
on those recommendations.

I come to the staff matters. Some
Members started by saying that when
in February I invited the representa-
tives of the different unions and made
certain announcements for Class III
employees on the railways, I tried to
divide the railway employees and their
unions. I will say this was very un-
charitable, because 1 have been one
of those persons who always believe
in the unity of the working class. When
I was in charge of the Communications
Ministry, 1 tried to have one federa-
tion of the emplovees of the Pasts and
Telegraphs Department, and there, the
whole amalgamation of the different
unions was done on democratic lines
irrespective of the fact whether a par-
ticular union was going to be cap-
tured by Communists or Socialists or
Praja-Socialists or the Congressmen.
The parties were none of my conside-
rations, though there are people in
this country who want to make the
working class a pawn on their politi-
cal chess-board. I hold that is the
worst type of exploitation of the
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working class than any other exploi-
tation. Any political consideration has
been far from my point of view, when
I consider the unity of the employees.
When I invited the representatives of
the different unions to meet me in
Delhi in February, I had never thought
that it would be construed and inter-
preted as dividing the employees. I
then emphasised that it was a very
encouraging feature that all the repre-
sentatives, to whatever political per-
suasion they might belong, welcomed
the idea of one federation for the rail-
ways. And today, I have been blamed
by some Members of the House who
have not even the awareness of trade
unionism. Why Shri Guruswamy’s
group has not been recognised? Why
the other federation has not been re-
cognised?” Such were the questions. T
shall advise them to go to Shri Guru-
swami and put the question to him as
to why he tried to hobnob with Shri
Vasavada, why he tried to have only
one federation and whether he was
advised by the present Railway Minis-
ter.

Even last week, when Shri Guru-
swami came to the see, he requested
me whether I will persuade Shri
Vasavada to implement the unity
agreement. I have issued him a rail-
way pass to facilitate his journey to
go to Ahmedabad to see Shri Vasa-
vada and try for the establishment of
one federation. I have asked the Rail-
way Board to write to Shri Vasavada
to help to expedite the implementation
of the unity agreement. In the face of
all these acts, for Shrimati Sucheta
Kripalani or any other Member plead-
ing for Shri Guruswami betrays lack
of understanding of facts as they
stand.

I have been trying to have one
strong federation for the railwaymen.
I will try for it. When I find at any
stage, that, it is impossible, then, why
not two, three, six or even two dozen
{ederations? I will not mind it. But
it will be my genuine and earnest
effort to persuade the employees on
the railways to have only one fede-
ration. That will give them strength
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and then perhaps they will not in-
dulge in season and out of season only
in putting demands to the railways,
but they may engage themselves in
some constructive activities for better-
ing their future prospects and for
serving the nation in a better way.
That is what I have to say about trade
aunions.

Shri Rajendra Singh: What about
the dismissal of workers?

Shri Jagjivan Ram: My friend gave
cerifain names. The secretary or
oftice-bearer of a unidn should not be
considered to have a premium or
licence to be discourteous. The secrc-
tary or office-bearer should not ULe
treated or regurded as having any
frecdom to indulge in discourtesy and
ungentlemanly behaviour. 1 say with
all the emphusisz that 1 might com-
mand that T am not going to tolerate
that type of discourtesy, indecency,
indiscipline or misbehaviour. (Inter-
ruptions).

Shri Rajendra Singh: You have
been misinformed and misled by your
-officers. It 1s not like that.

Mr. Deputy-Speaker: Order, order;
it is not to be dccided in this manner.

Shri Jagjivan Ram: I say everybody
will agree with me; let there be a
genuine trade union Let there be full
scope for the railway employees to
work for that union on healthy trade
union lines. But that does not mean
that he should indulge in ungentle-
manly behaviour; that will not be
tolerated.

Shri Rajendra Singh: Kindly try to
talk the truth and do not misguide the
House.

Shri Jagjivan Ram: 1 leave it to the
House to decide. I have not men-
tioned any name. 1 have given the
general proposition that this should be
observed by the officers, by the trade
union officials, by the executive and

y everybody. Let us be gentlemen.
Administratior and employees may
differ on many poirts, but in eur be-
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haviour we should be gentlemanly and
we should respect each other. That is
what I have to say. I am prepared to
say that wherever anybody feels that
he has been unjustly treated, that he
has been vietimised, 1 am prepared to
reopen all the cases and examine them
myself

The staff relations have been good
on the whole. I will not say there
will be no friction at all. There will
be some friction at all times when
we work together, but that friction
should not create bitterness. We have
been trying to meet all the legitimate
demands of the railway employees.
There has been a demand and a per-
sistent demand for the setting up of a
second pay commission. My friend, Mr.
Vittal Rao, went to the extent of sug-
gesting that whatever may be done for
other Government employees, a second
pay commission should be set up for
the railway employees. There has
been a demand from all Government
employees for the setting wup of a
second pay commission. Everything
has to be considered in the context of
the economic condition of the country
and not in isolation for the employees
of a particular department or parti-
cular ministry. The whole thing has
to be considered in the proper pers-
pective and in the context of the eco-
nomy of the country. All the Central
Government employees get the same
scales of pay. Take the State Gov-
ernments; what are the conditions
therc? Whenever we consider this
question, we have to consider the
whole thing in its entirety. More than
that I am not in a position to say, be-
cause not only it has become a very
persistent demand by the employees,
but there has been sympathy from a
certain section in this House. 1 will
request hon. Members to consider this
question objectively and not from a
particular party point of view.

About Class IV staff, it has been
said that when I made the February
announcement, it covered only Class
III employees. Mr. Vittal Rao has
taken the pains to prove that it has
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benefited a very small number of
people, according to him only 35,000
That is not a fact. It has benefited
larger numbers and is going to benefit
a larger number of people. According
to our calculation, it will benefit
1,70,000 people.

Sari T, B. Vittal Rao: Immediately?

Shri Jagjivan Ram: Immediately or
after six months, they will get the first
or second increment. It is going +to
benefit a large numBer of people; I am
short of time, otherwise I would have
given it in detail.

When I made i}:z announcement, I
was quite conscious that I was not
giving anything to Class IV employees.
I put greater emphasis an the creation
of better avenuss of promotion for
Class IV employees than increasing
their saiaries. I have set up a8 com-
mission for examining and suggesting
what avenues of promotion we wmay
create for Class IV employees.

Shri T. B. Vittal Rao: Give them
service weightage.

Shri Jagjivan Ram: I have always
felt that in this department man
should be placed in such a way that
if he enters the department at the
lowest rung, he can aspire te rise to
the highest position.

Shri Frank Antheny: It is not pos-
sible on the railwayd®

Shri Jagjivan Ram: That is what I
am trying to do; let us hope for it.

Mrs. Sucheta Kripalani expressed
her doubts that so many committees
had been set up by us and whether
this committee was going to serve any
useful purpose. I want to assure the
House that whatever committees we
set up and whatever recommendations
were accepted by the Government, are
being implemented. My idea is that
this committee should submit its re-
port within a period of three to four
months and the implementation of the
recommendations should start well

within a period of one year. When I~

say this I mean it.
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About recruitment, quite a number
of friends raised their voice on behalf
of the kackward section of our com-
munity known as the Scheduled Castes.
and Scheduled Tribes.

An Hon. Member: What about
Anglo-Indians?

Shri Fagjivan Ram: I do not regard.
them as backward. About Anglo--
Indians, it has been said that quotas
fixed for them have not been filled by
them either by the railway service
commission or by the railways them-
selves. That is correct. Quotas have:
not been filled. It is surprising that
sometimes I find some officer saying,
that suitable persons are not available
even for Class IV employees. I am
trying to look into the matter. I was
looking into the figures. There has:
been some improvement in the recent
years; during the course of the lasi
two or three years the percentage has-
increased from 5.5 to 6 per cent, or
something like that. But that is:
not very encouraging. I am going to-
take some positive action in this mat-
ter. And one step that has been taken:
by two or three Railway Service Com-
missions is that the vacancies meant
for Scheduled  Castes and Scheduled
Tribes which were not filled by them
and which had accumulated have been:
carried forward and advertised only"

. for candidates from those communi-

ties. I think that will give some re--
presentation to the Scheduled Castes.
and Scheduled Tribes.

Shri Thimmaiah (Kolar-Reserved--
Sch. Castes): What about promotions?’

An Hon. Member: What about Back--
ward Classes?

Shri Jagjivan Ram: As regards
Backward Classes I am helpless so
long as Parliament does not decide:
anything about them. *

Shri €. K. Bhattacharyya: After the-
Scheduled Castes and the Scheduled
Tribes are excluded, is there any class
in India which can be called Back--
ward Class; and, if so, what is it?
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Shri Jagjivan Ram: There are. I
will refer my hon. friend to the re-
.port of the Backward Classes Commis-
sion.

Shri C. K. Bhattacharyya: 1 have
gone through the report, and 1 am
.not convinced.

Shri Jagjivan Kam: 1 am not here
to convince you.

Shri C. K. Bhattacharyya: They
nave found out an artiticial Back-
ward Class.

Mr. Deputy-Speaker: } should advise
the hon. Member ta be content with
thig observation that there could be
honest differences of opinion,

Shri Jagjivan Ram: But I have not
raised the question of Backward
+Cjasses here.

Then comes the gquestion of the
Anglo-Indians. My friend Mr. An-
thony said that there were avoidable
-causes. I would like to know wnat
those avoidable causes are, so that |
can remove those causes and see that
Anglo-Indians are recruited according
.to the percentage fixed for them. |
would like to have a note from him,
or any day I will welcome a discus-
sion with him on this point, because
I am anxious to see that the Anglo-
Indians get their due share in the
railway services,

I may mentuion here another thing,
and that is about Muslims. Though
there is no reservation or any quota
. fixed for Muslims, I have myself 8t
that there should be a fair represen-
tation of Muslims in the railway ser-
~vices. And recently, on the 3rd of
this month, when the Chairmen of the
‘various Railway Service Commissions
‘were here, I enquired as to what was
the position of recruitment of Mus-
lims, and I was told by the Chairman
of the U.P. Railway Service Commis-
sion and also of Madras and Bombay
“thei their recrullment was quite
-satiafactory. I have called for statis-
~tics in this respect for my informa-

tion. (An Hon, Member: What about
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Indian Christians and Sikhs?) That is
what I wanted to tell the House about
recruitment.

About promotion and other things, -
Mr. Anthony and others have raised
the question that they were not fairly
done. 1 have reasons to believe that
there are some causes for certain
feelings being created in certain
quarters that these promotions by
sclections are not objectively done, I
do not know what to do in the
matter. It is not so simple. Put I will
examine the matter and see that as
far as possible those who are selected,
and even those who are not selected,
will feel a sense of justice in  their _
minds.

Then again, as regards refusal of
leave and extemsion and things like
that, whenever there is not a general
rule and there are exceptions to be
made, there is scope for nepotism
and favouritism. That cannot be ruled
out. But there again I will see
whether we can lay down certain
general principles for the extension
of service or for re-employment or
for refusal of leave preparatory to
retirement That is all I can say on
that point.

Mr. Barrow wanted from me @
clear enunciation of the educational
policy of the Railways so far as the
children of the railway employees are
concerned. I have made certain pro-
posals in my budget speech. He was
afraid perhaps that the word ‘auste-
rity’ that I have used means sub-nor-
mal standard. No, it does not. I do
not want to reduce the standard of
these schools but I do not want them
to spend on a lavish scale. I have
seen some of the residential schools
run by Christian Missionaries and 1
was very much impressed by tXem.
When I used the word ‘austerity’ 1
meant that the standard should be the
same, there should be no lowering of
the standard, but it ghould not be
run on & costly line. Everything done
by Government has a tendency to be-
come a costly affair. I do not want
to make it like that, I would like it
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to be run by the Parents’ or Guardi-
ans’ Committee oOr something like
that. It should be on that basis.

As ‘regards primary education I
have decided that wherever there are
an appreciable number of railway em-
ployees and no primary school s
available near about, a school will be
run by the Railways. The residential
schools will be up to the Higher
Secondary standard. That is the edu-
cational policy.

Then there are some small points
also., My friend Mr. Yajnik made
certain suggestions. 1 will get them
examined. My first reaction was that
fiis suggestion regarding two Dberths
in the metre gauge third class coaches
should be accepted. But I will get it
examined by the technical people.
There are other suggestions made
which I will get examined and try to
accemmodate them.

Mr, Dange raised the question about
our purchases. His grievance was
about the whole capitalist society.
Well, we cannot help it. (An Hon.
Member: That is a bigger question).
Howsoever we may dislike that insti-
tution we are surrounded by it. And
when he referred to corruption, he
referred to individual corruption as
well as—I do not exactly remember
the word he used—perhaps institu-
tional corruption.

Shri S. A, Dange (Bombay City-
Central): Class corruption.

‘Shri Jagjivan Ram: Class corrup-
tion. Well, certain standards of one
class are regarded by another class as
corruption. The socialist society re-
gards certain standards of the capi-
talist society as corrupt practices. And
the capitalist society, strangely
enough, regards certain standards in
the other society as corrupt practices,
We cannot help it so long as the two
systems exist side by side. But I am

28 MAY 19857

Gentral Discussion 1806

not going to defend that, but 1 say tnat
we are functioning at present in a
certain context. We are not func-
tioning in isolation. We are not
writing on a clean slate. We are not
starting today a new philosophy. we
are surrounded by so many philoso-
phies and conflicting philosophies and
contradictory philosophies. We have
made certain purchases from Amme-
rica, but I may assure my hon. friend
Mr. Dange that whatever purchases
we have made from America we have
not paid any price higher than those
quoted by other countries whatever
the price may be in America. And if
America had to subsidise its manu-
facturers, let it subsidise them; I have
nothing to do with that. The rail-
way accounts will show the lowest
price quoted by any country because
that is the price we pay. That is the
basis of our purchase from Ametica.
Some friends pointed out that when
we import here on our own account
or through local agents, the local
agents get commisgion. There are
certain international commercial prac-
tices according to which, even if we
do not place orders through local
agents and place orders directly, the
local agent is entitled to a certain
percentage of commission. There are
certain international commercial prac-
tices. The hon. Member who raised
this question will perhaps enlighten
himself about the international com-
mercial practices. He will find that,
whether we place orders directly or
indirectly, the commission accrues to
the local representative of the con-
cern. We have started, as the House
may be aware, the State Trading Cor-
poration. We are more and more
taking up the work of export and im-
port by that Corporation. The Cor-
poration, during the one year of its
existence, has done quite substantial
work. In years to come, most of our
purchases will be directed or chan-
nelled through that Corporation, and
we will save a lot of commission.
When we have to make larger pur-
chases, we sometimes send our officers
to the manufacturers and make direct
purchases.
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{Shri Jagjivan Ram]}
About enthusing the workers, I

want to associate the workers with
our working. I want to invite sug-
gestions from them. I want to take
them into confidence as to how best
we can increase the efficiency of the
railways and effect economy where-
ver possible. I want to say from here
that I am going to invite suggestions
from every railway employee to what-
ever category he may belong, as to
how best we can increase efficiency
in his area, in his category of work,
in his category of employment and if
there is any wasteful expenditure, to
his knowledge, how we can economisc
on that score. Even at present, some-
times I get suggestions from railway
employees, even of the lowest cnte-
gory. Sometimes a fireman write: 1o
me. I always go through it, get it
examined and whenever I find that
there is something which could be
profitably used by railways to their
advantage, I never hesitate to utilise
that information.

Shri €. K. Nair:
to you directly?

Can they wnite

Shri Jagjivan Ram: Everybody i:
welcome to write {0 me suggestions.

Shri C. K. Nair (Outer Delhi): If
any employee sends it directly to the
Minister, will he not be an eye .orc
to his officers?

Shri Jagjivan Ram: Why should he”
Leave it to me. I can prescribe 1
cure for that sore.

Suri Feroze Gandhi: Even if the
fireman does not get fire. ...
Shri Jagjivan Ram: Suggestions,

any employee can write to me. That
is my order. I do not think any
Member should be apprehensive on
that score. I have received sugges-
tions. I am not disclosing a secret
when I say that I receive suggestions
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and 1 send them to the Railway

Board,. ..

An Hon. Member: Don’t give the
name.

Shri Jagjivan Ram: I gave the

name.
Some Hon. Members: No, no.

Mr. Deputy-Speaker: Let that fire
be extinguished now.

Shri Jagjivan Ram: This leads me
on to the question of channels of re-
presentation. 1 welcome suggestions
from Members of this hon. House.
But, sometimes, it so happens that if
some employee feels in any way
aggrieved or some decision has not

been taken by his superior officers to

his liking, he approaches some hon.
Moember of this House. He writes a
let‘er to me. I examine the casc and
1 send a veply. If that reply is not
to the liking of the employee who
approached the particular hon.
Member, that employee goes to ano-
ther hon. Member. Again, 1 send a
reply to him. Then, he goes 10 a
third Member. He will go on per-
sisting and persuading Members of
Parliament to write to me. I have to
send a dozen replies to them. My
work is easy. The work of the steno-
grapher increases. The draft is there.
He will go on sending replies. I have
had occasions to see at least s m-
letters where hon. Members have got
typed stereotyped letters. Only the
name of the Minister is to be filled
in and the name of the employee.
The Member does not know what he
was writing to the Minister, what he
was representing and what the grie-
vance of the employee is. The letter
goes to the Minister.

Shrl L. N, Mishra (Saharsa): It is
not only the Members who sign at
times on dotted lines; the Ministers
too do the same on some occasions.

1
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Shri Jagfivan Ram: It is from
Members. They have got typed let-
ters. They £ill it, My dear Jagiivan
Ram or whatever Minister is con-
cerned. In the gap, he will fill the
name of the employee. He says, I
am sending the representation of such
and such. What I say is, the Memb-
ers should write to me. I do not
rule it out. But, they should under-
stand the case, what it is that they
are going to write when it is an in-
dividual case. When it is a general
thing, everything is welcome. There
are channels of representation for the
employees. That should be encourag-
ed. I am going to evolve some machi-
nery whereby the employees will get
quick decisions, whether it is to their
liking or dislike. It ig criminal on the
part of the administration to keep
anything pending for six months, nine
months or one year. Decisions should
be taken quickly,

Shri T. B. Vittal Rao: Six years.

Shri Jagjivan Ram: I am going to
take up that. The difficulty has been
due to differences between the rail-
way employees and their unions, diffi-
culty about joint negotiating machi-
nery, and difficulty about one man
tribunal. A question was raised here.
as regards one man tribunal. I am
going to refer the cases to the tribunal
as quickly as I hear from the National
Federation of Railwaymen. I have
referred the cases to them. As soon
as I hear from them, I am going to
refer all the issues to the one man
tribunal. I am myself anxious about
it,

About ex-State officers, Shri Mehta
said that Shri Lal Bahadur Shastri
made certain announcement about
them. That has been implemented
for officers who are 18 or 32 in
number, I forget. The rest ae going
to be taken up in the course of one
or two months. I think, I have,
broadly speaking, met all the points.

Shri C, K. Bhattacharyya: There is
one thing....
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Mr. Deputy-Speaker: That one
thing can be covered when we take
up the Demands.

Shri C. K. Bhattacharyya: Before
the hon. Minister concludes his speech,
may I request him to make some
reference to the passenger fares?
That has not been dealt with.

Mr. Deputy-Speaker: The hon.
Member must have realised that the
hon. House is not in a mood to sit
longer now.

Shri Jagjivan Ram: I have finished
I rmve heard what hon. Members
have said about the taxing of pas-
senger fares by the Finance Minister.
I shall bring all that to the notice cf
the Finance Minister. There have
been suggestions about exemption of a
certain mileage from that tax. I am
sure Government will sympathetically
consider this suggestion.

1 have said that in the Railways,
there is a fine band of officers. I will
not miss this opportunity of saying
that we have nearly a million work-
ers in the Railways, all pafriotic
people. All realise that by serving
the railways, by increasing their
efficiency and capacity, they are going
to make their humble contribution to
the prosperity and development of
the country. I thank all the railway-
men, whether they are officers or staff
or workers, for the contribution that
they have made to the success of the
First Five Year Plan. I have no doubt
that they will make greater contri
bution with greater enthusiasm to
the success of the Second Five Year
Plan.

Mr. Deputy-Speaker: Pandit Tha-
kur Das Bhargava.

Shri Rajendra Singh: What about
divisionalisation scheme in the N. E.
Railway? Are you going to stop it
and save the Railway from unneces-
sary expenses?
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mittee

Mr. Doputy-Speaker: 1 have already
called Pandit Thakur Das Bhargava.
The hon. Member wil take the next
opportunity.

BUSINFSS ADVISORY COMMITTEE
Frasr REPORT

Pandit Thakur Das Bhargava
(Hissar): Sir, I beg to present the

First Report of the Business Advi-
sory Committee,

18.35 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Friday the
24th May, 1957.
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DAILY DIGEST

{Thursday, 33rd May, 1957)

ORAL ANSWERS TO QUES-
TIONS .
S.Q. No. Subject
281 Doubling of Samastipur
Darbhanga Line.
a82 Ex-State Rnlway Oﬁi-
cers .
283 Technical Personncl Rc-
. port .
284 Displaced T.B. Pauems
28¢ Supp\y of Power from
C. to Calcutta
286 Long Staple Cotton
287 Kotah-Ajmer Raillink
288 Golden Rock Workshop
Canteen Committee
290 Foot-over  Bridge ar
Sonepur Station .
291 Water supply to Banga—
lore city .
292 Institute of Ncurology in
India
293 Agricultural Educauon
294 D.V.C.
295 Air-portat Tnvandrum .
315 Civil Aerodrome atTuli-
hal and Kiccha .
318 Airfield at Behala .
296 Indore~Dohnd Rulwny
Line
297 Timber
298 Ban onBookmgofGrams
to Station beyond
Gorakhpur
300 Shlfung of Dhmuskodx
Pier
301 Road construction in
Rajagthan . .
302 Devclopment of Fister-
ies
303 Govcrnment Agrxcultural
Farms
304 Kalighat-Falta Rallwny .
S.N.Q. No.
s Order for 100 Diesel

Locomotives
6 Sugar-cane cropm North
Bihar

COLUMNS

1§85-—1631

1585-86
1586—89

1589
1590-91

1591—94
1594—96
1596—98

1598-99
1569-1600
1600-01

1601—03
1603—06

1606—09
1609-10

1610-11
1611—I3

1613
1613-14
1615-16

1616—18
x618-1§
1619~—21

1621-22
1623—24

1625—29

1629—31

WRITTEN ANSWERS TO
QUESTIONS . . .
S.Q. No. Subject
289 Railway accidents
30s Talcher-Rourkella le-
way line .

306 Anchal Deparimert of
Travancore-Cochin

307 Posts and Telegrnphs
Circle, Kerala .

308 Railway Pares on Fnteh-
pur-Churu Line .

309 Tube-well . . .

310 Project Engineers .

311 Medicinal Herbs . .
312 Ganga Bridge .

313 Medical Collcges in thc
States .

314 Theft of Copper wire .

3316 Social Security Schemes
for Seamen
317 Contributory Health ‘cx-
vice Scheme .

319 Mechanised Faxm at Sn-
ratgarh

320 Farehpur-Churu Rnil-
way line . .

321 Indo-U.S. Agricultural
Commodities Azrcc-
ment

322 Transponanon of Rnw

Jute
323 Over-head Bndge near
Nizamuddin .

324 Air Servnce in Knsh-

mir

325 Darjeeling Hm‘ulaym

Railway . .
U.5.Q. No.

170 Land Mortgage Banks .

171 Agncultural Collcgc in
Rajasthan .

172 Mileage of RalIWIys in
India

173 Rallway Colony at Ahm-
bagh-Lucknow . .

174 Railway Out-agency at
Padempur . .

175 Aszamgarh Telephone
Exchange . .

176 Bridge over Dohrighat
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COLUMN 8
1631-—63

1631

1632
1632

1633-33
1633
1633
1634
1634

1634-35
1635-36

1636
1636-37
1637

1637

1637-38
1638
1638-39
1639

163940

1640
1640-41
1641
1641-42

1642
1642-43

1643
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WRITTEN ANSWERS TO
QUESTIONS———[comd ]
J. §.Q. No. Subject
177 Amsmgarh lewly Stn-
tion . .
178 Minor Port of Rat nagiri
170 Diva Dasgaon Railway
Line. . . .
180 Passenger amenities
81 Negotiations with Nepal
Government regarding
control ofNonh Bihar
Rivers
182 Flood Control Schemes
for North Bihar .
183 Imports and Exports
184 Survey Vessel . .
185 Adult Education Cen-
tres . . .
186 Raillink between Bihari-
ganjand Simari Bhak-
htianpur .
187 Mansi-Saharsa lehnk
188 Roads and bridges on
National Highways
189 Claims settlement on
North Eastcm Rail -
way . . .
190 Meghnagar Rmhn sy Ste-
tion .
191 B.C.G. Csmpaign .
192  Tourists to Delhi .
193 Railway Out Agencies .
194 Passenger amenities at
Jind Junction . .
195 Assistant Labour Ins-
pectors in Southern
Railway . .
196 Adulteration of Ghee
197 Bikaner Railway Colony
198 Bikaner Railway Work-
shop. . . .
199 Co-operative Sccieties .
2¢0 Development of Indi-

genous Systems ofMe-
dicines .

[ DAILY DIGEST ]

COLUMNS
1643-44
1644

1644-45
1645-46

1647-48

1647-48
1648
1649

1649-50
1650
1650

1651

1651
1652
1651—54
1653
1653-54

1654-55

1655
1655
1656
1656-57

1657-58

1658

U.S8.Q. No. Subject

201 Recreadion facilities for
Nurses in Safdarjang
Hospital . . .

202 Festival advance for
Railway employees .

203 Land acquisition .

205 Experimental Tube-wells
in Bombay State .

206 Dismisalof RailwayEm-
ployees . . .

207 New (Railway lines in
Madras . .

208 Scheduled Caste Offi-

cers in Railways

PAPER LAID ON THE TABLE

A copy of the Notification No.
S.R.O. gof, dated the 22rd
March, 1957, making certain
further amendment to the
cotton Textiles (Production
by Handloom) Control Or-
der, 1956, was laid on  the
Table. . . . .

RAILWAY BUDGET—GENE-
RAL DISCUSS™™N

General Discussicn «n tl e Rail-
way Budget 1957-58 was con-
timed. The Minister of
Railways (Shri Jagjivan Ram)
replied to the Debateand the
discussion was concluded.

REPORT OF BUSINESS
ADVISCRY COMMITTER
PRESENTEFD
First Report was presented.
AGENDA FOR FRIDAY. 24th
MAY, 1957
Consideration and passing of the
Life Insurance Corporation
(Amendment ) Bill. Consicera-
tion of the Reserve Bank of
India (Amendment) Bill and
the State Bank of India (Am-
endment) Bill and the Irtse-
%I.illctlon of Private Members
1s . .

1658-59

1689-60
1660

1660—62
1661
156:-6.2

1662-63
1663

1663-—1811

1811-12



